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LOK SABHA

Saturday, May 1, 19685/Vaisakha 11,
1887 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[MR. Speaker in the Chair]
PAPERS LAID ON THE TABLE

Mr. Speaker: The Finarce Minister
may lay the papers that he wanted to
lay on the Table,

it g formd (FAT) : w=aer wR)-
zm, ¥ oF favarfasre &1 Aifew fean
:...

WCAR WEEAT ¢ A IEHT TN
AL

ot w formd : o 9@ O G A
@IE | AT A S AT A AR, 7
JaH gEEY ¥ SqaAeqT T N ISE1
AT g |

weaw WP ¢ WA waia q@ &
§ W W9 IF 9% qAEqT FT AW qGY
IS %t g |

st g femd : ¥ q@ gT AT F
q1% & ATUET qar s fE saEe &
I I3 AT g AT LY |

WEaN HEYAY : qg W qel 9 qHAT
21

ot wy faad’ : ag &= wr¥m ?
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weow wENy : & qdf F7 qwar fh
Fq WA ?

sit wey forwd : w19 W a2 A g
dfea | w17 &g |rwaT< S w3 ?

WEIR AYEY : AT THEE TEH |

st wy femd : wg A qT A A
g § ¥R AW 9T TEE F AW
T § | ¥ fawarfae & g w5
fafer aifew fear & 1| sa&r =moq
AT fiFaT € | o 67 g  FF A va
9 SFFEqT FT T ISTAT ATGAT § |

weIw W : g /€ qoE A
R fr o= Aifew faar strar & o< & st
ATHIT FIA@T g, A1 IE 9 4G AH
WTET T 1T § | 797 qg oY farfy oferan-
¥z ¥ gwr § a1 felY s gwaT wiuee
3 7 A% Sw! Aree fFar @ 1 @ A
THTAT T A AR FTH T4 £ |

oft wy] forwd : 99 R A= o
s fog | IEwT v FY Ao )

The Minister of Finance (Shri T, T,
Krishnamachari): Sir, I beg to lay on
the Table;

(1) A statement regarding the im-
position of Additional duty of excise
on “Petroleum products, not other-
wise specified” under the Mineral Pro-
ducts (Additional Duties of Excise
and Customs), Act, 1958. [Pluced in
Library. See No, LT-4321/65].
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(2) The following Notifications un-
der section 38 of the Central Excises
and Salt Act, 1944: —

(i) No. 69/65-F. No. 11/2/65-CX‘
I dated the 1st May, 1965,
levying additional excise duty
on certain petroleum products
under the Minera] Product:
(Additional Duties of Excise
and Customs Act, 1958.

(ii) No. 70/65-F. No. 11/2/65-CX.
I dated the 1st May, 1965, ex-
empting certain petroleum
products from additional levy
of excise duty under the Mijne-
ral  Products (Additional
Duties of Excise and Cus-
toms) Act, 1958.

(iii) No. 72/65-F. No. 15/24/65-CX.

I dated the 1st May, 1965,

making certain change in

cise duty leviable on “tin
plates” and “tinned sheets”.

(iv) No. 71/55-F. No. 16/3/64-CX.
111, dated the 1st May, 1965,
making certain changes in ex-
excise duty leviable on cotton
fabrics manufactured on
powerlooms run by coopera-
tive societies.

No. 74/65-F. No. 2/2/65-CX.
II dated the 1st May, 1965,
making certain changes in the
duty leviable on copper and
copper alloys.

[Placed in Library. See No.
4321/65].

WU AR : F Mo TH FARL
sfgar g 7 Fer a1 fF S OF Afew
faar g a1, fe ST A wfEw
7@ fvar T 9T | 9 T a9 9N §
& § 1 8w foardw W E AR I
@ Jv ¥ Fé Afew T wmavgEn § |
AT IR O Y q9q €, I 9 T
TTY AT R WA 3 |

(v)

LT-
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11.03 hrs.
DEMANDS FOR GRANTS*—contd.

MINISTRY OF STEEL AND MINES

Mr. Speaker: The House will now
take up discussion and voting on De-
mand Nos. 86 to 88 and 140 relating
to the Ministry of Steel and Mines for
which 5 hours have been allotted.

Hon. Members desirous of moving
their cut motions may send glips to
the Table within 15 minutes indicating
which of the cut motions they would
like to move.

DEmMAND No. 86—MINISTRY OF STEEL
AND Mines

Mr. Speaker: Motion m/)ved:

“That a sum not exceeding
Rs. 45,30,000 be granted to the
President to complete the sum
necessary 1o defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1966, in res-

pect of ‘Ministry of Steel and
Mines'.”,

Demanp No. 87—GEOLOGICAL SurvEy

Mr. Speaker: Motion maved:

“That a sum not exceeding
Rs. 3,22,79,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1966, in res-
pect of ‘Geological Survey'.”.

DemaAnD No. 88—OTHER REVENUE Ex-
PENDITURE OF THE MINISTRY OF STEEL
AND MiINES

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 17,41,22,000 be granted tp the
President to complete the sum
necessary to defray the charges

*Moved with the recommendation of the President.
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which will come in course of pay-
ment during the year ending the
31st day of March, 1966, in res-
pect of ‘Other Revenue Expendi-
ture of the Ministry of Steel and
Mines'.”,

DeMAND No. 140—CAPITAL OUTLAY oOF
THE MINISTRY OF STEEL AND MINES

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 22,76,54,000 be granteq to the
President to complete the sum
necessary o defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1966, in res-
pect of ‘Capital outlay of the
Ministry of Steel and Mines'”.

Shri Ranga (Chittoor): Mr. Spea-
ker, Sir, it is natural for the people
of any State to expect and to hope
for the location of one or two of the
steel mills, the pig iron mills and other
big industrial installations in their
respective States because they hope
_thereby there would be created islands
of full employment for an ever-in-
creasing number of educated people
and technicians, and their presence
would also stimulate the development
of other ancillary industries and
small-scale industries, not to speak of
consumers’ trade., So there has been
much  agitation from Karnatak,
Andhra and other places that the
fifth gteel plant should be located in
Hospet or Goa, Salem or Neyveli
Vishakhapatnani or some other place
in Andhra. It is quite a legitimate
demand on their part. But, unfor-
tunately, the Government say that
they can establish only one steel mill
for the time being, and they have en-
trusted the responsibility of choosing
and making a recommendation for the
choice of the site as between these
claimants to the experts who have
come from England. They can only
choose one of these three places and
the local governments have already
gone far ahead in their commitments
to the local people. I think the Gov-
“ernment of Madrag was encouraged
by the previoug Minister to hope for
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success for themselves and they are
reported to have spent quite g lot of
money. I do not know which parti-
cular site would be recommended by
this Technical Commission.
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It is a good thing that such a choice
is left to such an expert body instead
of placing this onerous responsibility
on the ministers because ministers
can easily be accuseq of favouring
one State as against another. But, at
the same time, it should be possible
for this Ministry to think of develop-
ing pig iron manufacturing and offer
to establish, either with the aid of
private enterprise or through their
own State enterprise, the needed fac-
tories in the two Stafes which would
eventually come to be disappointed
by whatever decision that may be
made by the Government on the re-
commendation of that Commission.
And, there is scope for establishing a
number of big iron plants, The Gov-
ernment has already given licences to
a number of private enterpreneurs.
They say that the private enterpre-
neurs have not so far come forward
to establish these factories. From
time to time I have been urging upon
Minister after Minister, because quite
a number of ministers are made res-
ponsible for the developmeni ot diffe-
rent industries in our country, that
they should not sit back in their chairs
here after having issued these licences
and expect these private licensees
to fend for themselves, to find the
necessary money, to find their part-
ners from abroad, to get the foreign
exchange, to get the machinery, the
know-how and all these things and
then build up these plants. On the
other hand, they should take upon
themselves the responsibility of giving
them active assistance ang help in
the same way in which they find it
necegsary if it is their duty to glve
these assistance and encouragement to
public enterprises which are being
started. It is true, private enterprises
have been complaining, justly, I think,
that Government has not been fair to
them, the Government hag been
stepmotherly towards them. I have
no objection. I have been one of the
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authors—I claim tp be one—of the
Industrial Policy Resolution when it
was being formulated behing the
scenes, then in the lobbies and then
in this House also. Therefore, I do
not cavil at the responsibility that the
Government has taken upon itself in
developing these public enterprises.
At the same time, it is as much its
duty to encourage these private entre-
preneurs alsp giving them every pos-
sible agsistance. My complaint is that
that kind of assistance that ought to
be given to them has not been given
and is not being given to them. There-
fore, I want the Governmeiit, in this
Ministry as well as in the other Minis-
tries also, to give a new Jook to this
matter and begin to re-orient their
own policy in their approach to pri-
vate enterprise.

If they were to do it in this parti-
cular matter I am sure it should be
possible for those who have already
obtained the licences and indeed for
some others also who come forward
and ask for these licences to estab-
lish these pig iron plants not only in
these two States, as I said, which
cannot come to have the fifth Steel
plant for themselves, but also in two
or three other States which are not
very far awary, which are also equal-
ly suited, equally favourably situat-
ed, for ‘developing these pig iron
plants. Therefore, I want the Minis-
try to begin to work on these lines
and assure the Andhra, Madras, My-
sore, Maharashtra and also Madhya
Pradesh  Governments—because, I
think Bastar is in Madhya Pradesh—
that it would be possible for them to
have pig iron plants, even if they can-
not have steel plants here and now,

The advantage of establishing a pig
iron plant here and now in any of
these areas ig this. Once a particular
industry is developed, its growth does
not stop there; it becomes a base for
operations for the development of
varioug other industries also and, in
course of time, it may be possible for
them to begin to think of steel plants
ton. Because, after all, India is not
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going to be satisfled only with five
steel plants. I hope we are going to
have many more, certainly more than
ten, in yearg to come. And where
will they be located? They would
naturally come to be located where
already these big pig iron plants are
established, because in those areas
various accessory arrangements have
already been made in regard to trans-
port, in regard to communieation, in
regard to supply of raw materials,
pig iron, coal and varioug other things.
So, I hope the Government would try
to work somewhat on these lines in
order not only to satisty these areas,
not only to develop the industrial
aclivity in these areas, but also to
develop this industry with a better
system of distribution and diversifica-
tion.

The second point that I want to
stress is this. It is all right for us
to be very enthusiastic about deve-
loping these projects. But, how are
we going to develop them? Are we
going to be economic or not? With
the experience that we have of the
three great steel projects, it is antici-
pated that there has been quite a lot
of waste, First of all, the Govern-
ment of India under-estimate the
estimates, i.e. the costs are estimated
too low. Afterwards, there is a
second revision, third revision, fourth i
revision and, sometimes, even a fifth
revision, all upwards, so much so that
a project which was expected to cost
Rs. 300 crores ultimately costs Rs. 700
crores or 800 crores. Take, for ins-
tance, the Bokaro project, for which
the negotiationgs have almost been
concluded, I fhink, with the Russians.
We are grateful to Russia for having
agreed to undertake this responsibi-
lity. At the same time, the terms that
she hag stipulated are not entirely
satisfactory tp us. The rate of in-
{erest, it is true, is low, but the period
within which we are expected to re-
pay is much too short; it is only
twelve years. On the other hand,
West Germany has agreed to a period”
of 20 years, I think; but the rate of-
interest fhere is much higher, So,
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with Russia #-well as West Germany
to see that the period over which we
have got to repay fhese loans is ex-
tended, ag far as it is posible and
that there should be a moratorium of
3, 4 or 5 years in the beginiing. And
in the light of the Bhilai experience
itself, it should be possible for us, for
our Government, to persuade the
Russian Government to agree to a
short period of moratorium. Wset Ger-
many has to agree to reduce the rate
of interest.

Then, it ks not enough to be satis-
fleq by saying: oh, all this is going
to be rupee exchange. How on earth
is this money to be repaid to Russia
and how is it going to be spent,
either here or elsewhere? And to
what extent are the experts and
other people who are here now, and
many more of them who are going to
come over here, likely to be comple=
tely free from any jdea of political
propaganda? I need not say anything
more. My hon. friend, the Minister in
charge of this Ministry, himself
knows what happens by way of Com-
munist propaganda...... (Interrup-
tions) I know that some of my hon.
friends would be unhappy when I
say this.

Shrimati Vimla Devi (Eluru): We
are not unhappy. But has there been
any such case of political propaganda
up till now?

Shri Ranga: I want the Govern-
ment to examine it. I am sure every
one knows how clever the Communist
propaganda is and how successful also.

Mr. Speaker: I cannot defend him
against a lady.

Shri Ranga: How they manage it
is known only to my Communist
friends. They were able to get the
inner-most relative of one former
Cabinet Minister, convert him to the
Communist Party and utilise him for
party purposes, There are some of
our friends here also who are suf-
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have they succeeded? 1 give them
credit for their cleverness and inge-
nuity. I want the Government to be
extremely careful about them,
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Then I come to the question of
labour. In regard to labour relations,
a former President of the INTUC has
had to complain about the harsh and
sometimes cruel way in which those
who are in charge of some of the
public enterprises are treating their
labour. Instead of being more libe-
ral than a private enterprise, they
have been more harsh and they have
treated the labour so harsh that they
could not develop their own organi-
sational strength and unity properly.
Secondly, the INTUC also, unfortu-
nately, has not been able tg settle
the differences within its own ranks,
50 much so that there is rivalry bet-
ween Communist-minted trade unions
and the INTUC, there is so much lab-
our trouble so much of unrest, so
much of go slow tactics and absen-
teeism, and this has prevented Rour-
kela from developing its production as
well as it should have. Therefore, I
would reque:t this Ministry, as well
as the other Ministries also, to evolve
a more sensible, more satisfactory,
more effective labour relations policy
in the management of their enter-
prises, more especially State enter=-
prises.

Then, there is the question of staff,
The working expenses have been go-
ing up in these stee] mills. If my
hon, friend were to look into it, he
will be able to find that it has been
going up and it is exorbitantly high.
There is much over-staffing, and more
than ten per cent iz being spent of
the working expenses on staff alone,
on personal alone. I do not know
how far it would be possible for them
to achieve rationalisation in their em-
ployment policy, because there is al-
ways this complaint about retrench-
ment being effected. The Bhilai wor-
kers have already come here Some
time back, only to make representa-
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tion to us, that retrenchment is be-
ing made. The Government are say-
ing that their policy is to provide al-
ternative employment for them in
other enterprises which are coming
into existence. I am afraid there is
some lacuna somewhere with the re-
sult that a large number of labourers
is unemployed, labour which iz well
trained and technically efﬂcient. which
18 a sheer national waste. Therefore,
an effective policy has got to be de-
vised, in co-operation with the Lab-
our Ministry, so that long before any
industrial unit is nearing completion
of its work, plans are prepared by
which these labour that would be-
come surplus, could, without much of
Uelay, without much of interval, be
employeqd in some gther industrial en-
terprises where they can be conven-
iently employed, But one thing should
be realised by the workers also, A
worker who is employed as a skilled
fitter may not necessarily be provided
with the same kind of employment in
other industries. To that extent, the
workers must also be reasonable and
they must be prepared to accommo-
date themselves with the needs of
the national economy.

Then I come to the question of the
coal indusiry. 1 do not think there
has been sufficient thought given to
the needs of the coal industry, and
the Planning Commission itself is at
fault. It has sanctioned with the help
of this Parliament, this atomic power
plant at Tarapore area. They want to
establish another plant in Gujarat.
Some of us complained that the unit
cost of production woulq be very
much higher, Then they told us that
instead of carrying coa] all the way
from Jharia coalfields to Ahmedabad
and other places over long distances,
creating transport bottleneck and
other difficulties, it is much more
economical to have it there.

Very well; what is the result? Ag?in
the Railway Minister is going to in:
troduce diesel engines. What would
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be the result? There will be less de-
mand for coal. Should we not consi-
der al] these things? We have got
this coal industry. So much of pri-
vate enterprise money as well as
Government money has come to be
invested; so much more is sought to be
invested also. They are going +to
have an enterprise to manufacture
coal machinery. All these things are
going on. On the one hand, higher
and higher expenditure is being in-
curreq at this end; at the other end
they are trying their best to introduce
ways and means by which the con-
sumption of coal would be minimised.
Surely, there must be some sensible
plan in order to co-ordinate one with
the other in seeing that the national
capital that has already been invest-
ed in the coal industry is not allow-
ed to go to waste and lois does not
come to be incurred by the national as
a whole and that more money is not
wasteq also in developing these new
enterprises. So, I would like the
Government in this Ministry as well
as in the other ministries which are
concerned in regard to this matter to
give some thought to it and to see to
it that the coal indusiry will be given
an opportunity of developing as is
being planned for the Fourth Five
Year Plan and, at the same time, it is
assured of the necessary demand and
necessary transport facilities also,

Then, there is the question of revi-
sion of the plan estimates. When we
sent round some questions to these
various industrial units asking whe-
ther once the Cabinet gives approval
to a particular project any revisions
in the estimates thereafter are made
and more and more money is sought
to pe asked for and whether these
proposals are sent to the Cabinet at
every stage or not, we were given the
reply that the Cabinet is not con-
sulted thereafter. In one casze they
said that the Cabinet was kept in-
formed: in another case they said
that the Cabinet need not be consult-
ed. Now this is a very wrong thing. ,
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On every occasion, if the estimate is
revised, it should pe taken for grant-
ed that the Cabinet would not only
be informed but the Cabinet would
be given an opportunity of consider-
ing that matter, of giving it its care-
ful thought and approval only after
careful consideration; otherwise what
is likely to happen is that many of
these people would simply present be-
fore the Minister concerneq a rosy
picture of Rs, 60 crores or Rs, 70
crores being the estimated cost with-
out making provision, as they them-
selves admitted in the case of these
three steel plants, for housing, hospi-
talisation, roads, local power supply
and various other things also, and
then suggest a revised estimate. The
revised estimate can never be the
final one because prices are going up.
Inflation is there and so prices go up
and necessarily it has got to be re-
vised again and again. It is not de-
pendent upon what happens in our
own country but also what happens in
other countries has got to be taken
into consideration. Therefore at every
stage, I suggest the Cabinet should
be given the earliest possibility op-
portunity to give its careful consi-
deration to these matters,

Lastly, when we develop these pub-
lic enterprise project: we have to see,
since all this money bhelongs to the
Government—more than that, the
hopes of our people are centred round
these great institutions—that they are
managed, protecteq and developed
purely from a national point of view.
Neither ideological predilections nor
party interests nor even zonal or geo-
graphical prejudices should be allow-
ed- to come to play their mischief. It
has happen in the past. A particular
project is started, say—I am afraid of
mentioning any State; but let me
mention a State where there are not
many of these big projects—Himachal
Pradesh, Then all the people in Hima-
chal Pradesh are given the impres-
sion by their local government that
first preference will be given in em-
ployment only to the local people.
They do not mean employment only
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to the local people. They do
not mean empioymenty only in

the lower grades—grades three, four
or five—but the officers’ cadre
also, the experts cadre and the top-
most cadre also. This kind of an ap-
proach is not going to be helpful to
our national development at all.
Wherever we have these State enter.
prises, specially those which are be-
ing developed by the Union Govern-
ment, they should be developed from
an all-India point of view ang em-
ployment as well as utilisation of
resources should pe so arranged that
the whole of the nation would be be-
nefited. Every State should have an
opportunity of having its own share
in it according to the contribution it
i3 capable of making by supplying
people who are competent and use-
ful and who would be helpful also, I
am using the worq “helpful” because
we want all those who are employed
in these enterprises to be patriotic.
We have found that in many cases
they have not behaveq in a patriotic
manner. There were cases of fire and
sabotage and officers also came to be
involvedq in these things. This is a
very serious state of things. Whom
are we to hold respousiktle? It is
easy to say that the people are like
that and therefore these things are
happening. Government, which is ex-
pected to provide the leadership,
which has taken upop itself also the
responsibility of placing national re-
sources at the disposal of these
national institutions, must shoulder
this responsibility and must try its
best to avoid these mishaps and to
prevent these activities of saboteurs.

In conclusion, with the devolpment
of Bokaro, I think, the nation
would have investeq more than Rs.
1,200 crores so far as the Steel Cor-
poration alone is concerned, Rs, 1,200
crores—nearly as much as we have
come to invest in our railways over
a period of a century. All this we
are doing within a period of 12 or
15 years. This is a huge responsibi-
lity. In whose hands have we placed
it? We have placed this in the hands
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of this Corporation. How does it re-
cruit people at the highest level as
well as at the lowest levelp These
are matters of national importance, I
found in one case where the steel
sales organisation was being consider-
ed, the topmost people were being
paid salaries which are not attractive.
They have to deal with crores and
crores of rupees worth of transactions,
and there are people to offer
temptations in this country as well
as abroad because we are exporting
some of these products also. So, I
want the Government to give some
sort of consideration to this question,
that is, of salaries or remuneration
and as to whether the present policy
of allowing any one particular officer
to make a decision is a safe one;
whether they should not expect a
group of officers—three, four or five—
to -take key decision which would
mean this way or the other any little
concession that may be made which
may mean either the loss of tens of
lakhs of rupees or a concession of
tens of lakhs of rupees to the people
who would be purchasing or selling
these things to our own national steel
corporation, So, in regard to all these
things 1 have tried to offer these re-
marks with a spirit of co-operation in
order to see that the national re-
sources are properly protected, deve-
loped and nurtured,

Shri Morarka (Jhunjhunu): Mr.
Speaker. Sir, I wish to begin with
the last point of the hon. speaker who
preceded me. He said that the total
investment in the steel plants in-
cluding Bokaro would be about Rs.

1,200 crores. Without Bokarp al-
ready the total investment in the
Hindustan Steel Limited is Rs. 885

crores—Rs. 528 crores by way of
equity capital and Rs. 357 crores by
way of loan capital. On this invest-
ment of Rs. 885 crores the total value
of the annual production is Rs. 200
crores. So the ratio between the in-
vestment and production is fo low
that purely from the point of view
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of profit economy, 1 think, it will
take a long time belore the steel
plants can become profit yielding in
the real sense of the term,

Then, there is another aspect which
the hon, Member should not forget
ang that is that in the last year, we
produced saleable steel of about 2.5
milliop tons, This quantity of 2.5 mil.
lion tons of steel alone saves a foreign
exchange of more than Rs, 200 crores
per year. Any project for any in-
dustrial complex, which saves foreign
exchange worth more than Rs. 200
crores per year, is certainly a thing of
which we should be proud. Even if
the project does not make a profit in
the strict accountancy sense of the
term, it is a thing which we must take
note of, because in the long run that
helps the economy ang develops our
entire industrial structure,

Besides this element of foreign ex-
change saving, there is another point
also. So far the steel plants have
generated Rs. 120 crores by way of
depreciation fund., This again does
not form profit in the real sense of
the term but, at the same time, the
internal resources of the steel plants
have laid Rs. 120 crores in the form
of depreciation fund. Then there is
the excise duly which we get every
year and that is about Rs, 20 crores
from the steel plants. Now that the
steel is decontrolled, the stee] plants
do not contribute anything to the steej
equalisation fund. Otherwise, we
were getting a substantial amount in
the steel equalisation fund also. These
are the things on the credit side of
the steel plants, But at the same
time we cannot forgel the fact that
steel was at one time cheapest to be
produced in this counry—the cost of
production of steel was the lowest in
this country. The production cost
has today become almost the higheat
in the world. Why is that so? There
are two main reasons as to why the
price of steel in this country has in-
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creased. One is the capital cost and
the other is the production cost.

Let us take first the capital cost,
What we find is that the per ton pro-
duction capacity of steel ingot in this
country cost us anything between Rs.
1700 to Rs. 2000 as against Rs. 600
in Japan. They are pnow endeavour-
ing to bring down the cost to Rs. 500.
And in UK. which is supposed to be
a very coslly country, the cost is
less, that is, Rs. 1300 to Rs. 1400.
Why is the cost of the equipment so
high in this countryp For that, the
first reason is that, most of our steel
plants are put up with what is known
as tied aid. We are financing them
with capital or aid which is tied not
only to a particular project but tied
to a particular country alo. The re-
sult is that we cannot invite world
tenders; we cannot get equipment
from the market which is the cheapest.
Let me give one example of the
Durgapur Steel Plant Expansion pro-
ject. The quotations first received
from the Consortium for equipment to
be imported was at 25 million pounds
sterling. But when the Hindustan
Steel Ltd., insisted that tenders should
be invited, the British Treasury agreed
to that; and when the tenders were
invited we founq that the figure of
25 million pounds sterling came down
to 22 million pounds sterling, that is
to say, a saving of 3 million pounds
sterling or a little more than Rs, 4
crores was affected. That was a sub-
stantia] saving,

What happened in Rourkela? When
we invited tenders for blast furnaces,
only one tender was received because
the manufacturers of that equipment
in West Germany came to some sort
of an understanding among themselves
that all of them would share some
equipment or the other and that only
one tender would pe submitted.

The whole difficulty with our steel
plants ang steel programme is that
since we do not have our own foreign
exchange to finance the projects, we
have no choice, whatsoever. We can-
not purchase the equipment from the
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market as we Jike. We are tied to the
countries which gave the aids; we are
tied to their terms of the credit and
that indirectly is hurting us to a great
extent. On the face of it it may ap-
pear that the credit is very cheap and
that we have to pay only 21[2 per
cent or 6 per cent interest. But the
real thing is that we have no choice
of pricess. We cannot compare the
prices; we cannot bargain—our bar-
gaining strength is nil. The result is
that we have to accept the terms
which are dictated by these foreign
countries and we have to pay a hig-
her price. I am told—it may perhaps
be wrong—that even in the Bhilai
Steel Plant, as regards the equipment
we have purchased, some of the
equipment which they have dumped
on us is still lying unused. It may
be of a small value or it may be of
high value—I do not know. But what
does this indicate? It indicates that
we must have our own technicians;
we must have our own experts to see
(a) that the equipment which we are
buying is necessary; (b) that the
equipment which we are buying i
reasonable and economica] and (c)
that we are not having any ante-
dated equipment but we are having
the latest equipment that are neces-

sary,
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The other point as to why our capi-
tal cost is sp high is that, 18 per
cent of our total expenditure on a
plant today is on townships. Accord-
ing to the orthodox thinking, one can
say that the township is a luxury.

But in a public wector steel
project, the township is a
necessity and if the public sector

projects do not set this example of
providing adequate modern housing
facilities to their workers, then it
would have no case to argue with the
private sector or with anybody and
say that you must provide all such
facilities to your workers. Therefore,
while in calculating the cost you may
also keep this thing in mind that 18
per cent of your investment is on the
township. At the same time you
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should not consider that as a redun-
dant item; it is a necessary item; it is
an essential item and that must be
treated as a part of the investment
but not at the time of calculating the
cost of steel production.

Another thing is thut 60 to 80 per
cent of our equipment that we require
for a steel plant even now has to be
imported as against less than 20 per
cent in Japan and almost 5 to 7 per
cent in UK. These imported compo-
nents for our steel plants are rais-
ing the cost very much because every
time the import duty is increased, the
freight is also increased and the in-
surance charges are also going up.
The result is that the imported equip-
ment in this country now cost us any-
thing between 50 to 60 per cent more
than what it cost in other countries.
Again, when we take into considera-
tion the cost of putting a steel plant
in this country, you must bear in
mind the fact that even today 60 to 80
per cent of our equipment is import-
ed from abroad.

There is one thing which, I think,
the Ministry can do in reducing the
cost—it is in their control—and that
is about the time they take in puting
up a plan_the time from the date the
agreement is signed until the time
the erection, construction etc. of the
plant is actually finished. 1 think the
time taken in these things is a little
on the high side and that is mostly
because of the Government mach-
inery. I make a criticism here that
even though the Hindustan Steel is
a Limited Company, iz an indepen-
dent Corporation—it is supposed to
have autonomy of function, ete.,— in
practice, however it stil] runs just
like any Department of the Govern-
ment. It has some flexibility, some in-
dependence, so far as appointments
are concerned, so far as Public Ser-
vice Commission appointments are
concerned, but still they do not have
that much latitude, that much auto-
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nomy, which they should have. Per-
haps, there is difficulty in the way of
the Government in giving more
powers to individual directors and
boards, but that is a point which they
must examine, because they have for
foreign experts sitting here whom
they pay very high salaries, and they
have foreign equipment on hire for
which they pay very high rent rates;
at the same time, in Government
procedures regarding sanction etc., if
they take such a longtime, then, in the
long run the project would becomes
unnecessarily costly.

The second element in the cost of
steel is the cost of production. Here,
I shall give you some interesting
figures as to how the cost of steel
production has increased in this coun-
try as compared with the costs in
1940-41. In 1940-41, the cost of iron
ore per ton was Rs. 3.5, and in 1963
it had gone up to Rs. 20. Similarly,
the cost of coal was Rs, 8 in 1940-4]1,
and it had gone up to Rs. 38 in 1963.
The cost of limestone increased from
Rs, 525 to about Rs, 24 during the
same period. The works production
cost of coke has increased from Rs. 9
in 1940-41 to Rs. 58 in 1963, Pig
iron (Works cost) was costing Rs.
185 in 1940-41 and that had gone up
to Rs, 142 in 1963. Similarly the
cost of steel ingots has increased from
Rs, 85 to Rs. 286 during the same
period.

One of the main reasons for the
increase in the cost of production is
the inferior quality of our coal, The
ash content of coke i3 increasing and
it has increased over this period from
21 per cent to 24 per cent. The ash
content of coal has increased from 16
per cent to anything between 19 and
24 per cent. I say this because every
one per cent of increase of ash con-
tent in the coke reduces the wteel
production, I am told, by 5 per cent,
and to that extent it increases the
cost of producion unreasonably high.
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The consumpion of coke in this
counry in our steel plants, is also
very high. It is between 900 to 1000
k.g. per ton as against 500 k.g. per
ton in Japan, 720 k.g. per ton in the
UK. and Germany and 700 k.g. per
ton in the U.S.A.

Dr. M. S. Aney (Nagpur): Is it the
fault of the machinery or that of
coal?

Shri Morarka: It is
coal,

the fault of

Dr. M. S. Aney: Not of the m?."hl-
nery alsop |

Shri Morarka: Not of the machi-
nery,

Since the hon, Member has asked
the question whether it is the fault of
the machinery, I would like to point
out that is not the fault of the mac-
hinery in the sense that we have im-
ported any wrong type of machines
but there is something in what he
says, namely, that all over the world
now, preparation of raw materials,
the blending and beneficiation of raw
materials is an accepted method, but,
unfortunately, in none of our steel
plants we have that type of machi-
nery. It is a pity that while sizing,
screening and blending of raw mate-
rial is a standard practice all over the
world, none of the steel plants in
India has this primary facility. It is
reported that with 100 per cent raw
materia] preparation, coke saving is
possible up to 25 per cent and the
production of steel could be increased
up to 30 per cent,

I would rquest the hon. Minister
that when he examines the detailed
project report about Bokaro, he must
take care to see that we have this
type of raw materials preparation
equipment not only for Bokaro but
also for the other steel plants.

The quality of limestone unfortu-
nately in this country is not wvery
good. Instead of the normal 38 per
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cent, the insolubles are 6 to 8 per
cent. The refractory consumption in
this country for stee!-making is twice
as much as elsewhere in the world.
It is about 50 to 60 k.g. per ton of
ingot steel. Besides, the production
of steel in our open hearth blast fur-
naces is very low. Our furnaces are
of the capacity of 200 to 250 tons per
day in the open hearth furnaces and
they give 20 to 25 tons production per
hour, whereas in Kawasaki Steel at
Chiba in Japan, they have achieved
a production of 55 tons per hour in a
smaller furnace of 160 tons capacity.
This i5 a point which the hon. Minis-
ter must take note of and must pro-
vide for when he studies the detailed
specifications in regard to the Bokaro
steel plant,
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Then let us take the question of
labour. In 1940-41, the labour cost
per ton of pig iron was Rs. 0.84, and
in 1963 it had increased to Rs, 2.50
which is nearly thrice the original
figure. Similarly, for ingot steel it
increased from Rs. 1,23 to Rs. 39
during the same period.

Labour productivity in India is
about 65 ingot tons per man per year
as against 300 tons in VU.S.A. and
more than 300 fons in Japan. A re-
cent survey that was carried out had
revealed that in the case of the public
sector projects, the figures were as
follows: it was 58 tons in Bhilai, 72
tons at Rourkela ang 75 tons at Durga-
bur, and the average was 65 ton-. So,
two of the steel plants in the public
sector are above the average while
one of them, namely Bhilai, is below
the average. The productivity of lab-
our as compared to 1040-41 has no
doubt gone up in India. It was 20
tons per man per year of saleable
stee] in 1948-49 and it has now in-
creased to about 50 tons of saleable
steel or 85 tons of ingot steel. The
Tatas used to employ about 33,000
people when their capacity was one
million tons; today, they are employ-
ing, about 30,000 people when thelr
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capacity is double, about 2 million
tons per year. That really indicates
that the productivity of our Indian
labour has also gone up, and it is
double what it was before but still
compared to the productivity of lab-
our in other countries, it is still very
low.

In this connection, there was a
statement made recently by the Gene-
ral Manager of Bhilai. He had said
that Bhilai suffered from over-provi-
sioning of labour angd clerks. His esti-
mate was that there was a surplus of
about 2,000 clerks in Bhilai alone, The
total number of persons employed in
Bhilai is 28,550, in Durgapur 20,164:
in Rourkela 18,893, in the TISCO
32,977 ang in IISCO 17,128. The point
is that our labour force should not
be more than 16,000 to 17,000 per
plant of a million tons capacity. As
against that, we are having about
28,550 in Bhilai. Of course this num-
ber includes the labour that we em-
ploy for the township also.

The Minister of BSteel and Mines

(Shri N. Sanjiva Reddy): And also
construction,
Shri Morarka: Of course, it in-

cludes some on construclion work also.
But even if we make allowance for
that still the figure is en the higher
side,

Apart from these people, we have
still a fair number of foreign experts
in this country, and these foreign ex-
perts alone cost a substantial amount
and form anp important element in the
cost of production. For example, in
Rourkela alone, the incidence per ton
of output Rs. 18 to 18 or about 2
per cent because of these foreign ex-
perts,

I would like to conclude this point
by reading out an extract from what
the General Manager of the Bhilai
Steel Plant had said about the cost

MAY 1, 1965

of Steel and Mines 12318

of production, because that indicates
the attitude of Government towards
this matter, which is slightly disap-
pointing and that is why I want to
read it out, This is what he had
said:

“It is unfortunate that cost
feduction and tight book-keep-
ing are equated in this country.
Reduction in travelling allo-
wances, avoidance of elegant
bublicity and economy in enter-
tainment are the stock directives
to undertakings for cost redue-
tion. If the unedrtakings are
able to achieve them, they consi-
der that they have serveq the
purpose of cost reduction. Such
directives are an indication of
amateurishness in business met-
hods. They actually serve to de-
fleet good management from its
real objectives and afford a good
cover for inaction and baq mana-
gement.”,

This is rather disappointing because
if this is the view of the General
Manager of Bhilai, who is in charge
there and whose duty it ts to reduce
the cost of production, because the
cost of production i5 very high. If he
says that the directives are only to re-
duce entertainment allowance, pub-
licity expenditure, travelling allow-
ance etc, and if they are implement-
ed the authorities are satisfled, then
1 think it is time for the hon. Minis-
ter to apply his mind and give proper
directions to them to the effeet that
the directive is not so much about
publicity, travelling allowance etc., in
such a big, huge plant as about the
other factor: which are more impor-
tant.

Now, I wish to say something about
the Khetri project which, fortunately,
is in my constituency.

Shri Rameshwar Tantla (Sikar):
Unfortunately—because it is not com-
ing up.
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Shri Morarka:, I consider myself
singularly lucky that this project is
in my constituency. ] agree that the
project has not made fast progress,
as fast as it should. But there are
difficulties. With the personal atten-
tion of the hon. Minister now, I am
assureqd that this project is catching

up.

One disappointing feature which I
read from the report is that in May
1964, they reviewed ihe econmic via-
bility of this project again. Now this
Khetri project is the only public sec-
tor project in Rajasthan. If that is
also reviewed again and again about
its economic viability and doubts are
created, then the progress the project
would make would necessarily be very
halting. I agree that economically this
project may not be as viable as pro-
jects situated in other areas, but
looking to the backwardness of that
area and considering the fact that
there are no other possibilities of any
other type of industry there, I think
even if there are handicaps, the hon.
Minister shouldq overlook them, try to
overcome them and give this project
a real impetus.

Shri Rameshwar Tantia: It will
save foreign exchange,

Shri Morarka: This project would
give us a substantial saving in foreign
exchange, because we are spending
today more than Rs. 25.28 crores on
import of copper and even then ar
not able to meet fully the demanc
This project is supposed to producc
21,000 tonnes of copper annually. 1
do hope that the hon. Minister when
he replies to the debate would say
something about this project, that is,
what happened to the negotiations
which were going on between the
Government of India and the French
Government for the credit for the
smelter, the flash type, which Govern-
ment have decided to adopt.

Similarly, I would also like the
hon. Minister to say what happened
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to the decisions they had taken about
the fertiliser project plant and the
acid projecy plant which were to be
put up there.
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I want to say quickly a few words
about the Kiriburu iron ore mines and
the Nationa] Coal Development Cor-
poration. About the iron ore mines,
it was very disappointing to read in
the report that as against the antici-
pated cost of Rs. 11.66 per tonne, the
actual cost so far has come to any-
thing from Rs. 31.62 to Rs. 186 per
tonne. We are exporting ore from
this mine to Japan. Here the cost
has gong up very high. 1t is true that
this mine has not gone into full pro-
duction, but the forecast of the
Ministry is that even when it goes
into full production, when it would
producing 2 million tonnes per year,
we would be making a loss of not
less than Rs. 9 per tonnes, which on
2 million tonnes would mean a loss to
Government annually of Rs. 2 crores,
for not fault of ours. I hope the hon.
Minister will take the opportunity of
revising the contract rates with the
Japanese Government for their im-
port of iron ore from us.

As regards the National Coal Deve-
lopment Corporation, the disappoint-
ing thing is that in 1962-63 we made
a profit of Rs, 1.25 crores, but in
1963-84 it has gone down to Rs. 19.54
lakhs. I agree that the coal industry
is facing some difficulties about de-
mand etc. but still the fall in profit
is very noticeable. The NCDC pro-
duces about 10 million tonnes of coal
and on this a profit of Rs. 19 lakhs
comes to 20P per tonne, a very very
meagre flgure as compared to others,
even the Singareni coal fields which
Government themselves are running.
So this performance of NCDC re-
quires looking into. Thanking you.

Mr. Speaker Hon. Members may
now move the cut motions to De-
mands for Grants relating to the
Ministry of Steel anq Mines subject
to their being otherwise admissible.
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Shri Yashpal Singh (Kairana): 1
beg to move;

(i) “That the demanq under
the head Ministry of Steel and
Mines be reduceq by Rs. 100.”

[Fall in the consumption sf coal and

?Cf;umulation of large stocks of coal
N1l

(ii) “That the demang under
the head Ministry of Steel and
Mines be reduced by Rs. 100.”

[Working of the Hindustan Steel
Limited particularly in the mutter
of defective packing of goods ex-
ported to UK. (2)].

(iii) “That the demand under
the head Ministry of Steel and
Mines be reduced by Rs. 100.”

[Shortage of pig iron and its distri-

bution among small scale industries
(3

(iv) “That the demand under
the head Ministry of Steel and
Mines be reduceq by Rs, 100."

[Need to improve the service condi-
tions of persons employed in Geo-
logical Survey of India, Dehradun
(9

(v) “That the demand wunder
the head Ministry of Steel and
Mines be reduced by Rs, 100.”

[Delay in converting the Dastur and
Co. into a public limited company
(5)]

(vi) “That the demand unaer
the head Ministry of Steel and
Mines be reduced by Rs. 100.”

[Need to establish new steel plants in
parious parts of the country (6)]

Shri Koya (Kozhikode): I beg to
move:

(i) “That the demand under
the head Ministry of Steel and
Mines be reduced by Rs. 100."

1,
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[Need to expedite Geological Survey
with regard to gold in Nilambur and
Wynad in Kerala State (22)]

(ii) “That the demand under
the head Ministry of Stee] and
Mines be reduced by Rs. 100.”

[Neeq to explore the iron ore depo-
sits in Nanmirde (Kozhikod. dis-
trict) in Kerala State (23)]

Shri  Sivamurthi Swamy (Kap-
pal): I beg to move;
(i) “That the demand under

the head Ministry of Steel and
Mines be reduceq by Rs. 100.”

[Need for establishment of fifth iron
and steel factory in Hospet Bellary
district, Mysore State (24)]

(ii) “That the demand under
the head Ministry of Steel and
Mines be reduced by Rs. 100.”

[Need to establish the fifth iron and
steel factory in the richest iron ore

area at Bellary district of Sondur-
Hospect area (25)]

(iii) “That the demand under
the head Geological Survey he
reduced by Rs. 100.”

[Need for survey of Gold mines in
Kappath mountain range in Dhar-
war district, Mysore State (26)]

(iv) “That the demand under
the head Geological Survey be
reduceg by Rs, 100.”

[Need to work out the old Gold mines
at Kappath Gudda in Muysore State
2

(v) “That the demang under
the heaq Capital Outlay of the
Ministry of Stee] and Mines be
reduced by Rs. 100.”

[Need to provide modern machinery
to the mine owners of Iron and
Manganese ore in Bellary district,
Muysore State (28)]

(vi) “That the demang under
the head Capital Outlay of the
Ministry of Steel and Mines be
reduced by Rs. 100.”

[Need to provide transport facilities to
all mine owners (29)]
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Mr. Speaker: These cut motions much earlier if there had not been

are now before the House .

Dr. U. Misra (Jamshedpur): I have
heard the speech of Shri Morarka with
rapt attention. It is very revealing
and educative also.

We are discussing the Demands
for Grants of this Ministry at a time
when the Third Plan is in its )ast
year. For our industrial development
steel is very necessary and is a basic
metal. But in this item, we have a
shortfall. 1 am not going to com-
pare with other countries, but our
shortfall is very much. 1 attribute
this to the delay in the setting up of
the Bokaro plant which shoulq have
come up at the beginning of the Third
Plan. We have to consider whose
fault it was. I take it that the de-
lay in establishing the Bokaro plant
was deliberate. A lot of foreign ex-
change was found for some public
sector. So at the last moment, the
U.S.A did not agree and then we had
to approach Soviet Russia. Whether

it came from Soviet Russia or any
other country, we wanted speedy
development, If the Bokaro plant

had come earlier, this shortfall would
have been avoided. Now a doubt
has been created whether at the end
of the Fourth Plan our target of 16.5
million tonnes will be achieved or
not,

In connection with the construe-
tion of these plants, another impor-
tant metal is alloy steel. I under-
stand we require about 200,000 tonnes
of alloy steel at the end of the
Third Plan. India has already import-
ed, in 1964-65, 50,000 tonnes, Now the
Durgapur plant which is coming up
assures us 100,000 tonnes. But this
requirement would have been met
much earlier if private parties like
Tatas had not been given the licence,
to sit over it for a long time and re-
turn it to us,

12 hrs.

Evep this Durgapur plant, I under-
stand, could have been completed

552 (ai) LSD—2.

any bungling about the contractor. It
is said that one of the contractors of
Asansol was given a contract, He
had no previous experience, because
of which thig plant was delayed. It
is generally said that he wag con-
sidered because of his contribution
to the ruling party funds.

I have hearq what Shri Morarka
has said about cost of production. I
also agree with him that large plants
built with heavy investment should
have provided us with resources for
further development. We should
not have gone either to Russia or
USA, The total loss is calculated to
be Rs. 684 crores—Rourkela Rs.
38.9 crores Durgapur Rs. 17 crores
and Bhilaj Rs. 12.54 crores. Of
course, in 1963-64 Bhilai has shown
a profit of Rs. 1.5 crores. Was this
loss inevitable as explained? This is
one of the points taken up by the
private sector people and those who
are against the public sector, for
propaganda. Most of this loss is not
due to want of labour productivity
because, as was shown by the
previous speaker, labour productivity
has gone up, and wages have not gone
up to the extent to which the cost of
living has gone up. Most of this loss
was mainly dque to corrupt practices
and due to the wrong way of plan-
ning it. A good portion of the in-
vestment has been eaten away by
the contractors who built it.

As was shown in Durgapur, Rs, 3
or Rs. 4 crores were saved because
global tenders were called, but West
Germany made a sort of strike; they
united, anq robbed ug in the case of
Rourkela. It ig a matter of regret
that the cost has risen by Rs. 23 per
ton in Rourkela because of these
foriegn experts.

On the Fifth steel plant already
Rs. 46 lakhs in foreign exchange has
been spent on the foreign experts
just to select a site . I doubt whe-
ther it was necessary. We  have
built three plants with the help of
three most advanced countries and
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the foreign experts say that Indian
talent is not inferior. When there
was a little trouble in Tatas, Messrs.
Kaiser & Co., sent a group of Ame-
rican experts, and they have said
that the Indian smelters and Indian
technicians are in no way inferior to
the foreigners. Was it necessary to
retain these foreign experts so long
only to get the know-how?

Even the Bokaro plant should
have been designed and buill by
Indian experts. Of course, it is a
matter to be considered by the ex-
perts only. I understand that therc
iz a Central Institute of Designs
under Hindustan Steel, This should
be strengthened. Messrs. Dastoor &
Co.,, and the engineers and talents
available should be taken over im-
mediately and a full-fledged Central
Designs Institute should be establish-
ed, so that at least the fifth steel
plant should be hundred per cent
Indian.

D. G.—Min,

Now, we hear that talks are going
on about the Anglo-American con-
sortium for the fifth plant. We had
our experience in the case of Bokaro.
So, I warp that the Minister should
not fall into the trap, but should or-
ganise the indigenous resources as
well as the resources from the exist-
ing steel plants.

Coming to the private sector, a loan
of Rs, 10 crores has been given to
TISCO and IISCO each and there was
no condition of repayment. We have
conditions to repay to the foreign
countries from whom long-term loans
are got. But here there was no con-
dition, and when the question of re-
payment comes, they resist even
conversion of the loan into equity
capital. The Government has got the
power. Why not use it to convert these

loans intp equity shares? It these
private companies cannot raise
capital for themselves why  should

Government at the cost of the poor
rate payers raise capital for them
and put all the profits in their poc-
kets?
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What do they do with these profits?
I know that with the ~normous profits
that go to the pockets of private
sector companies like  Tatas they
keep gangs of goondas and maintain
them to harass the citizens of
Jamshedpur. They control every
sphere of life in Jamshedpur which
they have built up as a privalc em-
pire inside free India. Bastis of 40
years standing have been demolished
by these privately maintained goondas,
without providing any alternative ac-
commodation for them. In 1958, only
for a day's token strike, nearly 400
skilled workers were dismissed by
them illegally., Not only have ther
been dismissed, but they have becen
blacklisted. They have nol been able
to get employment for these soven
years and they arc starving. They have
come here for a token hunger strike
to draw the attention of the hon.
Members and the country gz @&
whole.

So, I suggest that this loan should
be converted into equity shares,
which will be a start in the process
of nationalisation.  Soon, these two
plants should be taken over by the
public sector so that a firm policy of
speedy industrialisation will be pos=
sible. The present mixed economy
of the private ang public sectors is
like freak twins, one fattening itself
at the cost of the other., Under
this system, the private sector will
go on acquiring profits and challeng-
ing-the guthority of the Government.
The Tatas have the audacity 1o call
the Bihar Chief Minister as the
Sardar of Goondas.

The Third Plan envisaged the de-
mand for coal at 80 million tonnes in
1964-65 ang about 99 million tonnes
in 1965-88. In the mid-plan apprai-
sal in 1863 it was revealed that the
demand was not likely to come up.
This has createdq some problems like
the unemployment problem. Large
stocks of coal are lying at pit heads
and there ig the danger of their catch-
ing fire. This shortfall was attri-



12327 D. G.—Min.

buted to the shortfall in steel and
power programme and the sizeable
demand in the Railways. The coaul
industry as a whole, whether it i
private sector or the NCDC are facing
a sort of a crisis. The NCDC with
its large investment and top heavy
administration cannot sell its product.
The managing director of the NCDC
has been reduced to the position of
a salesman who ig not able to sell his
product. There is a mine near Bokarn
thermal plant and the Bokaro ther-
mal plant does not buy coai from the
NCDC. It buys it from a contrac-
tor but the contractor does not own
any mines. He buys from the NCDT
mines at a  higher rale and sells it
to the thermal plant at a lower raie.
I have never heard of such business.
It is not a charity. Obviously the
Bokaro thermal plant is buving cer-
tain amount of mud with coal or it is
under-weight. This can be avoided
by creating a sort of a market from
among the pubiic sector projects,

The NCDC has acquired certain
lands in the Sudandi area mainly
from adivasis and other poor peoplc.
No compensation has yvet been paid
though for 3-4 years they have been
trying hard to pget some compen=-
sation. I will not go into details for
want of time, The demand ‘for the
low grade coal could be raised.

In the Singhbhum district there
are non coal mines such as manganese
ore mineg belonging to the Tatas and
the IISCO and a large area of culti-
vable land remains useless and bar-
ren because the refuse is spread orn
that land. Thus cultivable lang be-
comes barren and it should be looked
into by the Government

I have no grudge when thev give
the privileges to the INTUC if it
eould bring industrial peace. I do
not mind that. This method of
givine favoured treatment to INTUC
has not yielded results. So some sort
of a democratic process should be
evolved in recognising the unions.

Shri A. P. Sharma  (Buxar):
“INTUC is not recogniseq by favour.
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I am not grudging it;

The INTUC may get

Dr. U. Misra:
I have saig it.

recognition provided they could
maintain industrial peace.
Shri A P. Sharma: Industrial

peace can be disturbed even by a small
number,

Dr. U. Misra: Public sector under-
takings should show some good eX-
amples. The Government is com-
mitted to a certain bonus scheme.
The NCDC workers gave notice of a
token strike for one day. Though
90 per cent of the workers voted for
it they withdrew it as a gesture 10

the public sector. But minimun
courtesy is  not shown by the
NCDC . 1 understand that the

hoard has now taken a decision that
unless the Bill is enacted they will
not pay even a part of it,

Mr. Speaker: The hon. Member’s
time is up.

Dr. U. Misra: In Bhilai 10,000
workers are facing retrenchment

which should be looked into. The
union President Sudhir Mookerjee
is going on a hunger strike.

Sir, I may be given a little more
time, I speak only on this demand;
1 do not speak at other times. The
employees of the office of the Steel
Controller are also facing retrench-
ment and their fate must be looked
into.

1 also urge upon the Government
to look into the plight of the Tata
workers. They are skilled workers.
1f you could not force the Tatas to
{ake them, you can absorb them In
the Government plants. I have to
say a few words about the mining
engineers. They cannot be employed
clsewhere: they are for a specific
job. The minnig engineers are either
not gettng employment or they are
under-emploved. There is dissatis-
faction ang there was a strike. Ex-
cen' that the mining college of the
Hindy University, the mining depart-
ent of the Khargpur IIT and the
Dhanbad Mining Institute all  the
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others should be closed till we need
more mining engineers. If they are
to be sent to Africa and other places,
their service conditions should be
scrutinised before they are sent.

Shri  Vidya Charan  Shukla
(Mahasamund): Mr. Speaker; jt is
rather unfortunate that this Ministry
has been changing hands very quick-
ly; since 1961-62 for which the
figures are given in the annual re-
port, four Ministers have handled
this Ministry. I think that most of
the drawbacks that we see is due to
the fact that none of these Ministers
had time to initiate a policy and see
that it is implemented properly. The
preceding speakers devoted most of
their time to steel and other con-
nected matters and so I will say a
litlle about steel at the conclusion
of my speech and 1 would devote
most of my time (0 the minerals
department which had been neglected
not only by the speakers herc but by
the Ministry also. Minerals which
form a very important base for our
industrial development have suffer-
ed in the race for the steel products,
minerals like gold, manganese and
so on. I am talking of minerals
which have no connection with the
production of steel. The first and
foremost reason for the neglect in
the mineral development is the very
scanty and insufficient  geological
mapping and the absence of proper
prospecting. We know of many areas
in Central India as well as in other
parts of the country which are very
important and which are known geo-
logically to contain all kinds of
minerals. But there is no systematic
geological mapping there nor any
systematic prospecting has taken
place. 1 would mention the case of
the Vindhya Pradesh region of
Madhya Pradesh, which is composed
of pre-Cambrian rocks which are
known to be the mother bed rocks
of all kinds of non-ferrous minerals
and other things. 7T tried to see the
geological mapping there; 1 am
afraid pnot much work has been done
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there. The first and foremost thing
that the hon., Minister should try to
do is to order a complete and
thorough geological mapping of the
areas which could be rich in mineral
resources, And then a regular pros-
pecting could be taken up. For this,
the Geological Survey of India will
have 1o be strengthened. Recent
years have seen a great expansion in
the GSI. But I personally feel that
much more needs io be done to
strengthen the GSI which is one of
basic organisations and does a very
pood work for mineral production.

Today, most of the requirements
of non-ferrous metals have to be met
by imports, and this is a very tragic
situation mainly because the mon-
ferrous metals can be really produ-
ced in India. There are deposits
which gre known. We have only to
prospect and prove them properly. 1
for one do not feel that we are de-
ficient in the resources. I feel that
not proper work has been done to
find out the resources. I remember
in the olden days, when I was in the
college, T used to read that India is
a very poor country in regard to pet-
roleum resources and we will not be
able to meet our own reguirements
of petrolenm by irdigenous sources
but that we shall bave to remain as
an importing country in this regard.
But now some good work was done
by the Oil and Natural Gas Com-
mission. We have discovered many
sources of oil and we will discover
many more, and I am sure we will
become  self-sufficient in oil. In
the same way we can become
self-sufficient in the non-ferrous
metals if proper work is done,
Shri Morarka, in whnse constituency
the Khetri project lies gpoke a little
about it. It i3 a very sorry tale
For 10 years this project has been
hanging fire. Not much work  has
been done about it. A lot of progress
could be made. The difficulties that
beset the progress are not very for.
midable. They ayre very ordinary and
commonplace difficuities. T think
the greatest difficulty has been the
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lack nf seriousness to develop the
non-ferrous metal resources.

The handling of the mineral rules
and laws has been very, very dis-
couraging, and if I may say so, it has
been almost criminal, The so-called
reservation for the public sector use
has been so gressly misused that
areas extending to many thousands of
square miles in all the States were
reserved irrespective of the use or
requirements of the public sector
industry. We can understand jf the
areas can be kept reserved for a few
months or one year, but in certain
cases these were kept reserved for
four to five years, and ultimately a
litile bit of area here and there has
been released. Even today, the
amount of areas that have been re-
served is too much for the in-
dustries which are existing or which
may come into being. We can under-
stand about such reservation if these
areas which were kept reserved for
the industries were properly proved
and prospected. But nothing has
been done in that direction. I per-
sonally feel that the Government
should do one thing: they may re-
serve all the areas which are required
and there is no quarrel about that,
and they may reserve the areas for 20
years together. But then, the smaller
plots in those areas which gre kept
reserved and which cannot be used
by the public sector should be quick-
ly released.

Then, the mineral concession rules
have been framed in a very peculiar
manner, I personally feel that they do
more to retard the growth in mineral
production than to help it. There is
hardly any regulation in which we
can find anything which helps the
mineral industry, I will just cite one
example. There is a provision in these
rules that when a man makes gn ap-
lication for prospecting licence or a
mining lease, and if it is not disposed
of within nine months of the date of
makng the application, then it is auto-
matically rejected, This rule has been
found to be a most convenient method
by the bureaucracy to reject the ap-
plication of a person whom they do
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not like. They just put down the file
and afier nine months the applicant
is informed that because nothing has
been done for nine months his appli-
cation has been rejected! Although I
personally feel that this provision was
put in the rules for a better purpose,
it is being misused like that, and the
Government is doing nothing about it.
As a matter of fact executive action
cannot help in this respect, and the
rules must themselves be thoroughly
amended,

Then I com¢ to the Indian Bureau
of Mines. I would not say much
about it. Suffice it to say that it is
the sick-child of this Ministry. A
lot requires to be done. If I go into
the details of the affairg of the Indian
Bureau of Mines, which I happen to
know, the entire time will be taken
up on that subject. I hope the
present Minister will go deeply into
the affairs of the Indian Bureau of
Mines and improve its working. It
hag been doing its work in a most
inefficient manner, and it has not dis-
harged its dutiegs for which it was
conceived. That the Indian Burea of
Mines is not doing proper work is
not my opinion only. It is the opinion
of the NCDS and NMDC, and when I
was in the Estimates Committee, we
went into these things and we found
how this was acting as the fifth wheel.
We have been seing that rather than
helping the public sector, corporations,
the IBM has always been coming in
the way of the quick disposal of
cases, quick prospecting, etec, I am
glad that recently the Minstry has
given more latitude and more facilities
for the public sector corporations to
do their own prospecting so that they
can do the mining work quickly.

In this connection, I would like to
tell the hon. Minister that this Mineral
Advisory Board should be made into
a statutory board. Much less impor-
tant boards have been put on a statu-
tory basig like the Animal Board and
several other boards which the Gov-
ernment have been pleased to form.
But this very important Board which
doeg yeoman service to the mineral
industry and to the Government in
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advising the Government on a compli-
cated matter like the mineral industry
has been formed just by an executive
order. I hope the present Minister
will examine the possibility of putting
this Board on a statutory basis.

Another factor which has been in-
hibiting the mineral industry is that
so far, no distinction has been made
between small-scale mining ang big-
scale mining, The result has bheen
that such rules and such procedures
as have been prescribed have comple-
tely killed the initiative and thc pro-
fit-making capacity of the small
mine owners. According to the rules
everybody is supposed to employ a
geologist. They are not supposed to
proceed by themselves. And the
amount of returns and the forms that
have to be filled and so on is 30 much
that a man, small mine owner, whose
capacity of production is only 1,000 tons
or 2000 tons per annum has to spend
all his money in doing all these things
if e wishes to comply with ail thoze

rules and regulations, it is simply
impossible. That is why the gmall
mine owner does not come in and

most of the small mine owners have
cloced down, and it is only some dis-
hcnest men, by cheating and br'bing
the local officials, continue in the field.
This is an unhealthy state of affairs.
The work of a mining company which
produces 50,000 tons or a lakh of tons
per year cannot be done by a man
who produces only 2,000 tons or 5,000

tons. This mineral indusiry is rccog-
nised as an export industry. While
the ordinary industries are  distin-

guished between big jndustry and
small-seale industry, no such distine-
tion has been made here. And this
creates a lot of complication for the
small mine owners. Today according
to the Industrial Policy Resolution,
small-scale mining is almost the only
thing left with the individual or the
small people in the up-country areas,
but even they cannot do much hecause
of this inhibiting factor.

About the non-ferrous metal pro-
duction, there is a very disturbiig
trend which has been given in the
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report of this Ministry. The produc-
tion of all important mineraly has
gone down. I am reading the figures
as given in the report, and they are
given in thousands of tons. Iron ore—
which is not non-ferrous, but it is also
important—has come down in pro-

duction. From 19,730 in 19862-63 it
has gone down to 17,037. Produc-
tion of manganese ore has gone
down from 1635 to 1181. But the

most disturbing aspect is with regard
to copper, lead and zinc. Copper pro-
duction has gone down from 494,000
tonnes in 1962-63 to 438,000 tonnes.
Production of lcad concentrates has
gone down much more drastically from
7358 to 5736, all within 3 years. Pro-
duction of zinc concentrates has gone
down from 11,000 to 10,000 tonnes and
odd. This is very disturbing. As
we are progressing with our plans in
which much emphasis hag been laid
on production of non-ferrous metals
this trend shows that we are not
making any progress, but what-
ever progress was made earlier is
being lost now, The only saving grace
is it seems since last year, there has
been some progress made. The credit
for this should go to the present
Minister. I am sure he is giving a
lot of attention to the growth of non-
ferrouy metal production,

Dr. M. S. Aney: Wait and see.

Shri Vidya Charan Shukla: We
have seen for 11 months and I am
sure the work done in 11 months will
be carried forward I hope he will
continue in the same portfolio.

A word about the location of steel
plants. This is a very ticklish mat-
ter. All kinds of very strong politi-
cal pressures are being brought about
for location of steel plants in various
States. We have seen the ijll-effects
of locating Rourkela steel plant
where it is. It is a very uneconomie
location for a steel plant producing
steel by the LD process, which re~
quires high grade limestone. As a
matter of fact, LD process steel plants
should have been located near lime-
stone depesits where calcium carbide,
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high grade lime-stone ore is available.
The Russian plant should have been
located in Orissa, because it does not
require very high grade limestone.
Rourkela is getting limestone ‘from
Satna and Nandini areas in M.P. They
cannot produce steel economically un-
less they get limestone very near. The
Birmitrapur limestone on which they
were supposed to function has proved
absolutely useles for it. The same
thing can happen with the new plants
if proper care is not taken tg see that
the steel plants are located in areas
best suited for their economic pro-
duction. That should be the only
consideration. I plead with the
Minister that he should disregard every
pressure and consideration while locat-
ing a _teeci plant except the economi-
cal m oduction. I know there is a lot
of pressure on him from Andhra Pra-
desh and the Assembly there has
adopted a resolution ' that the next
steel plant should be located in Vizag.
1 find he has resisted that pressure.
There have been allegations of paro-
chialism against him  which are gbso-
lutely wrong. I would plead with
him again and again to ignore them
and locate a steel plant strictly based
on economic ‘feasibility and nothing
clse.

Mr. Morarka who normally gives
precise information gave some jnfor-
mation which, in my  opinion, is
WTOng.

Mr. Speaker: And therefore, it was
precise?

Shri Vidya Charan Shukla: It was
not precise. He normally gives
precise information, but today he gave
incorrect information in my opinion.
He said that the quality of limestone
in India is not very high. He pro-
bably did not know that millions and
millions of tonnes of deposits of high-
gmde limestone have been discovered
in Eastern Madhya Pradesh, Orissa
and South Bihar and calcium carbide
qaﬂe limestone, There is so much of
it and I do not think we can utilise it
in thousand years,

I will again plead with the minister
to give some indication about pro-

duction of non-ferrous metals.
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Sir, the year 1964-65 saw the operation
of the three steel plants in the public
sector after the teething troubles and
infantile difficulties were over. After
all that, they have got into production
and we laid the basis for further de-
velopment. With regard to their
achievement, the percentages work
out very successfully with regard 1{o
their rated capacity, at the end of
1964. In hot metal, Rourkela regis-
tered 90 per cent, Bhilai 114 per cent
and Durgapur 104 per cent. With re-
gard to steel ingots, Rourkela register-
ed 94 per cent, Bhilai 113 per cent and
Durgapur 98 per cent. with regard to
saleable steel also there were satis-
factory figures achieved.

Iron and steel constitute the very
basis of our economic development
and industrial progress, So, we should
take great care while starting future
plants. Before I come to the fourth
plan. I would like to state some of
the bright features which have been
registered. The Central Engineering
Designs Bureau was strengthened. Its
present strength js 434 consisting of
146 engineers. It is heartening to see
that the project reports for the expan-
sion of Rourkela and Durgapur plants
from 1 million to 1.8 million and 1.6
million tonnes respectively were also
prepared entirely by this bureau and
the progress is under their overall
supervision. Even with regard to
further expansion under the fourth
plan, this bureau has taken up this
task. To provide training for our
technical personnel, the institute at
Durgapur steel plant was fully estab-
lished during 1964-65 and training
facilities were also being provided at
the steel plants, minimising the need
for training abroad.

The per capita output of labour in
our country iz very poor. To get over
this some sort of revised incentive
bonus has been brought into effect in
1964 and more employees whose
effeorts could be identifled and linked
with increased production have been
brought under this scheme. But the
industrial relations unfortunately have
not been very satisfactory.
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12.37 hrs.
MR, DEPUTY-SPEAKER in the Chair]

In gome placeg there was stoppage
of work ag also other difficulties
which consequently affected produc-
tion adversely. '

With regard to Bokaro stee] pro-
ject, the agreement was signed on
25-1-65 between USSR and India for
cooperation for the construction of
this integrated iron and steel works.
It will be India-built with the assis-
tance of Soviet specialists and Indian
specialists to be trained by Soviet
organisations. ‘Both sides promote
maximum participation of Indian or-
ganisation from the stage of designing
right up to the stage of erection. That
is a good feature. A rather unfor-
tunate comment was made previously,
but I think there are some good fea-
tures with regard to the Bokaro steel
plant.

A word about the Mysore Iron and
Steel Works. The erection of ma-
chinery to increase the production
from 42,000 tonnes to 1 lakh tonnes
has almost been completed. This is
cxpected to be commissioned shortly.

With regard to alloy steel conver-
sion glso, an agreement has becn
signed with a West German concern
to meet the foreign exchange part of
the equipment and this is likely to be
completed in 1967—78. There is also
a scheme with respect to the Mysore
iron and Steel Works for producing
1:2 lakh tons of pig iron.

I would now dwell at length with
regard to the future programme of
iron and steel production. By 1865-
66 the demang for pig iron is expect-
ed to be 2.65 million tong while at
present the actual produtcion is only
1.2 million tons. With regard to steel
ingots, in 1965-66 the demand is ex-
pected to be 11.3 million tons but the
actual production is expected to be
8.9 million tons—that is only the
target that has been fixed and I do
not think we will be able to realise
even that. With regard to the Fourth
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Five Year Plan, pig iron demands are
stated to be 4.56 million tong while
we are actually making arrangements
to produce 4.00 million tens. With
regard to steel ingots the demand is
likely to be 20 million tons but ac-
tually we gre creating a capacity for
16:5 million tons. This is how it is
sought to be achieved. From 8.9
million tons in the Third Plan, it is
expected that the present steel plants
which are in operation would increase
their capacity to 13'5 million tons,
And, in addition to the Bokaro project
which may initially produce about
1.5 million {ons to 2.00 million tons,
another steel factory is a must in the
Fourth Five Year Plan.

Both strategy and transport re-
quire that it should be started some-
where in South India. With regard
to strategy I need not dwell at great
length. Recently we have seen that
our neighbourg Pakistan and China
are not only undependable but they
are absolutely unscrupulous ang hos=-
tile to India. Therefore, it is not wise
to concentrate all our steel plants in
only one place. With regard to trans-
port, we have to transport raw mate-
rial to the places or plants where iron
and steel are manufactured and also
distribute the finished products to
the various centres. From this aspect
also we have tgp examine this matter.
Feasibility studies have been con-
ducted recently with regard to the
starting of stee] plants at three pla-
ces Hospet—Goa, Bailadilla—Vizag.
and Neyveli—Salem. These feasibility
projects are belng examined, they
are being evaluated and ultimately a
decision will be taken.

In this context, I would like to
plead strongly with all the serious-
ness at my command that the steel
plant should be started, under the
Fourth Plan, in Hospet-Bellary area.
It has got some special reasons. The
iron ore reserves there are of the
most precious variety in the whole
world, It is not my opinion, g layman’s
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opinion, but it is the opinion
of tehcnicians and experts who have
come from abroad. The Mysore Gov-
ernment surveyed this reserve of iron
recently. There wag a surface exa-
mination by the Mysore Geological
Department to see the reserves. They
found that even within a depth of
30 metres, more than 1000 million
tons of cxcellent iron ore is avail-
ble. Deeper reserve would provide
another thousang million tons, Be-
sides thig the float ore is supposed
to be about 250 million tons. To use
float ore in the steel plants would
comparatively cheaper. It will work
out cheaper and, therefore, this is an
additional advantage,

Now, from the point of view of
availability of raw materials, I said,
that iron ore is of the best variety
and available in very large quanti-
ties. With regard to transport facili-
ties also, as % was just now saying,
Bellary occupies a central place. From
Bellary finished products could serve
the needs of Mysore, Andhra, Maha-
rashira and also Madras where the
finished products could be taken.
Moreover, a broad gauge line is being
laid now, it is almost complete and
by the end of the year it will be
ready for use, from Guntakal to Hos-
pet. The question of availability of
land is also there. We can have any
extent of land at a cheap price.

st gww Wy W (XAm) ;A

AT FTA R | ESA R A A &
Mr. Deputy-Speaker: The Bell is
being rung.

Now, there is quorum. The hon.
Member may continue his speech.

ot v foma (7<) : syt wRve

ok e

Shri T. Subramanyam: Then, Sir,
limestone is one of the important raw
materials. That is also available ade-
quate and large quantities in Bija
pur District of Mysore State and
neighbouring districts of Anantpur,
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Kurnool and Cuddappa of Andhra
State. There is also water which is
non-saline. We have got water of
excellent quality, and that too in
large volume, from the Tungabadra
reservoir which can be put to use.
There is the low level canal and the
high leve)l canal. Then, from the re-
servoir itself water could be taken
directly depending on the site select-
ed, With regard to electricity, I am
glad to state that Mysore has got very
good potentiality; not only potentia-
lity but actual production also. Very
recently, the second generating unit
of the Sharavathi project has gone
into commission. Now, the power
that is to be used for this steel plant
is about 100,000 kw. The Sharavathi
project can generate 1 million kw.
Therefore, when there is further scope
for expansion of the steel plant to 4
million tons in future, its entire
power requirements can be met by
this project.
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Considering all these factors, I sub-
mit that Bellary-Hospet provides the
best place or locality for starting a
a large-size steel plant. Just mnow
the foreign experts of the Anglo-
US Consortium have gone round and
seen the different localities. They
would be submitting their report be-
fore the end of May. 1 am sure that
the very energetic and zealous Minis-
ter of Iron and Steel will see that a
decision is taken with regard to the
starting of the steel plant purely on
merit and technical advice.

oft qdte fag(73=3) - o
AT & AT AW & 9z v g awn
Ax § ok s 7€ I A e
TR ®T W &f9T § | wux §ifaq
a9 Y T ¥ @y gu & Fw oF ary
¥Y T WIFE FT I @Y{_T Angar
g1 i B ww T fE o aw
T FT T B, qR FT AT
JEAT IIN WY THE IJATET 9T A 3
oy gwfa, v ) qoet fde s 3
F WA FT FH GG q7g § A9

**Expunged as ordered by the Chalr,
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¥ a1 T FT W F A I AAA F
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qaT 91 T 399 q97 14T av f
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g AT AT &, A R A H
WYAT FIAT ATH § IqE A & qN
fait s@& fasl | F@E 1 AR
§7 S A oY g g ¥ wfewT w7
fagr 91 | Og | 26 WIH W qOT
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war € #Y7 a8 NEfeE & g7 AT
T 97 AU X FTE T 3BT T
T IBT 9T AT LA FT J4q« A
F qT WTAT 9 AFT AqeN T WY IART
g a€ g1 1 afFa 9fF aga & wrafagi w
farafirat &1 9% |19 TFgy g AR
At gardy ag Afa + ¢ fr 92 o
I IANT § IAH FEET w7 970 o 7
AT I T TH1H 999 ATEHT
FTH FIA §, ITH! TAT T I, ITHT Y
aafaal # wsw § I¥ qF FTE@m™ §,
fad & zrar #Y & ar aTwTd AT 93 F-
ary & a5 faers, g mifs gaay @
WSB! ¥ H{g § I & FH0GT AT |
g quadt & fowre # oo 3G Ay
arE! gqar sam & faa g #v
wfewey amg ¥ 9 3% Frw wEY @Y
g *r 3T ¥FT A A A faw g
FY GEHTC A 19 ZHTL AqTHA @ 47 )
TEARTALZE A & | 48 §TF T[T
FT ATET & | qg #1E FroFroATE0 FT
frare a8t & 1 1960 F 72T OF TF7
afefedma fagrar ar fya& weIe
I=M 78 Famar 91 5 99 7% a5
FH F a1 A1) & T AqAT F Fav
gFa g A o fad 7 agn 3AA,
Tt A Ffewa v fas fear mar @,
T & fpdy @r &1 forx aff 21 +4F
39 W 7d 17 wfvow & a7 faar
& & f5 ot AR Az § IEF I
ara fede &3 ar Ax & #E arE
¥ QY qvwe AW A fad qHd
ST I g7 F "y & gy wrafs
¥ g foq ¢ 3 w1 da¢ g fw
W AFS AT §, N fF IAA ]I
®aAFIq foaar @ar ¢ AF At frear
QAT ¢, QAT QAT ar § e oft e
7 gt 39% 9T & 7 ffe w8
TET F1E o ava W gw Arfefeda
¥ o A § 1 Aft s W aw X
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26 W w1 A Faw faar war @ =
fege wgr s & 1 & F av
a9 F Y IAET F1E qTEA G Q|
T T ATEHTT FY TTh F FET T8 ¢ IqF
Hq Tl A6 GAIW § FART § NTGAT
Far § f& wen wgEE wed g9 A
T X | qA § qa14 6§71 F1§ AR
HqTET IAF 9 A9 & 7 fow mrdT
#1 garen faar @ ag maede wmeT @
HIT IHHT FIG AL 98 AR @ AR
I F gmarT a7 & QI FY @y A
TR

§ WO T W g HEAT ATEAT
g | & Aafefedws § T fF o=
aefadl 9% F9 F@ aen d@ B
wrY fas & ot nfigedw # o7 g5
£ 7 A1 7 AT § 37 T I TFC FY
g A 1960 & & | 0% ar
oz fr-Ofqn faew =t foas
HTHTT T AAT 1 W oA & are 7
FIFTT 7 gua I ag foremy foar
ot gt At 2, froew &, wAw & oo
A AN & 98 IART AEHTC AT qF F
faeret @M AT gady wAefaere fad
& | W AT W 97 98 9 gAdaes
faeit & & SOTeT veRy T@ar 91 | T
o7 & o oY AR @ | AN Ao
frd & 7 o9 QW & wwwa et €
IAH FAT I | TH WEAT FT TR
WA U F WIY 9% AT I @TE |
foree? fasit & fau a1 ag w< faar mar
& g wr¥ #1 qra St wrer 3, fadew
FAE ¢ IR G IA6T T G
afeT e ag el i oY e v, @Y
ST seww g ag @ fafae,
9 FRIOL K TAEwT ¥ GHETC
TR & v fadmm | o ot s
4 5t 7 a9 AT I N 3B
o1 T W IO F T I 3
HTE A I AT T A e 4,
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of Steel and
Mines
39 grd £ g T FY FTHC A FOA
forar A1 Sa% a7 # I FT AN
2 FY foredard & o1 1 3W AAA F G-
FTT T 33717 IAFY WIT GHA A, 9
SETL T FTH FIAT G, HIAT KT JaATa0
Y, T gAfaeE fad 9f @ S @
¥ AHM gL FE A KA AT
@ of W< frelt F @1 F g TT@e
F19 g7 a7 et F i i WK et
¥ @9 qTHE, ITF QUL { AT JITST ITAT
& 92 1964 & T1T T § | WIOF HeAT-
77 & saw Ay frar fyad aga 39
N Y & g Ao w7 femger
T a1 7 feFeia F37 & 717 Woeed
fadlt #1 it ®Y sra fadreg At 2 @
q T T F FIC ITH AT WYX G
2 4 v aroe & e 3 g9 frea &1
TYAT WA I AFAT § | IAF TN 7A-
Tforee? fad frast wre 48 faa g o
AT A H9q FFA qTIAT § 7O T
FI B BRE FTEMA AT FT qT9T
AT FTAT A AT |rg @ g f|
m mrafaat & AT §T @ oA, 7
&Y FaT ATATT H T A F WIA AT FY
a9 wHdr off | AfwT 7 o FIAN AT
FEIF o I F | 1964 F 39
WTET & 1T I ATIA §S €A T A
=g #1 ferwia foar 39 g7 3TH
ot 719 gz 2 QY R A A F we
AT AT I aFA § NI FRIAT
FT LAY FE qTeF T4 @M, AT 4B
e ag g e ag gfar et
W wafoeed QAT g A fast s
foret v | ¥ Y€ W@ el AT G
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13 hrs.

af woreT e wrar & 1 gdY camézr
FaHamaRId g why
F FIC T &7 G AT A ¥ sqra
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[=fr 7edv fae]

&Y § | 797 E HRL AT W T
MImAR TR A FRran g 7
o ferwe s@& st gz 2 S f
A9 A HIT WA FY A F a9 T
# oY a7 3 faeew o 97 g A
F1 qYE A IA 72, F=AT AT A1 TBA T
ATE @ &1 TSI FTE FET 7@ W AT
gaefare: fo7 &f 30t @@ e
Fivg fam1 78 41 F17 A ;" 7 929 FE=0
A WY T I A AT A qA | IAR B2
3 T AAT 77 g1 5 a1 #Ag = faa
q TAQ AT 91, FET ATH AAT 97, qE
faemT &2 g1 mar O 9% gATET .-
AT FIAG FRIT IZ4 K1 Iog § I
At ¥ @A wE F A | 7 q 39T w7
F1% fraw i ama @, I R A
Tho %o Mo anTd ar feedfa v
F TFo Hle HWRXo A1, F%
T ITH g AL W AqHY
AT FME A T ¥ IR
X T WAl FT AT AT qF FI
fear| & forsrad wEw At A< ¥
wr§ § I F qATER gATe Avd
& qre ags g fe waw o § ag W@
Z7qEATE O & AR T A, G I
fe fored wirgE &1 @Y F T A AR
o & faea a1 awe WY o W
e, o= I & faar § owo
Yo W7o ferdfqn Rww | wH awwd
mwe 5 a i @ ww B
Wi S § w W e @ g
AT 9« AT Tho Mo WiKo feedfanr
Ry R A AgE g gy e
FWT qg T, TR PE TRy
AT FY, T T G F9A | 99 37
QAT AT AT ¥ I Fae & s
¥ s f $1 8w W= oA
#w 72 @ A I fag faar
et F & € WY AT W
forht 95 G ¥ § 7 e Wk
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farar @ & | 99 Wag TERF
qE mTy § a1 G HOd aRgaw
¥ Qe g, SARAT ¥ Fordi mwdy
v #r foag oo @ §) aw A
ITH I T A1 & G AT FATR AT
7 3 § S UwAfeE ® T 3 oW
GAT 97 1 A FA ATA 219 8,98 qIAT
#F 7 AT FT % anriw 7 friee
F & AT &1 "wwAT Ean Far
2 7z AT UF WA I 9T qAS § 1
S G 7 woAr Afa aifew 71 & 5
ag W A ITENT F QO A A
T\TgA 39T JTgat §, 39 A {7 AN
AT g &, T A FTO0 TG TWW
¥ grat fF 919 & A T 99 A/ [
qaaTaT fF & AT FY TF A F IJu
¥ g A ggr 9w sEw & fEmm o
dar wifa #7 gar? W@ ag feafw
g A & wro ¥ qeAT WA § ol
I OFTRT FT R FIEH AT
¥ NFTC Y AT A FT gEH AT
feafa & 21

o gwev & ag fay feur mar fF
FTEHETT |TC &1 a1 AT 2 § qE-
fauae #1 | a8 TaT agwr s fa
T ¢ 6 A oY amweTe wiEH q @y
T HT AT AT AT | AT A Fgl AT
f ot @t aEY frew & 3 #Y S QAN
faqew o g€ & oed, s S
NAA NI S F IR R
Ry F A awds @ ¢ wae
qur e w31 § T & /g |
w fr Ofar fisg A o o|r-
foey ot g€ & 9 ¥ W A w3
@ §fe ag gy @@ a4 il & Q-
fram & Tw fr o O B Bk
£ I %Y ag A1 AE g, A B
FTHTT IA #Y 19 AT F A A
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g #mifs ag tafeoms g€ ?)
ag 9T 419 # w§ gU ¥ | gEifRe
3T A AT A gAAT AT qEL
qafaeaa 1 9T /T qm A § |
Y 99 F) 3@ §T A7 aww ¥ omar @
T # ST A freft wra 1 gg mE A
frr gr & we 9 9 faw “1d

To Ao st WU : AmrgT F F)

oft gZArT F1€: g & Qe 3w A
g1 oarr 7 a3 # aw @dr
31 & qF a9 W o a que S
7 fo ota o Are FT T @T F7
@ &, Wy aqifagwT ¥ Sfor A e
7T a8 owed fasl #1 23 & q@aan
1T FT qg FgAT AINT a7 ¢ f oafa-
OO 9T T FT HIT AT & AL IAY
A8 #7 wna 6 q@d F1 T 9@
A 7 fafagma & dvE w1 v 2
TGl 81 qg AT Fgr aw 5% g
a1 Garfauma 7€ 7€ fawed wr@e
faer qamt § 38 # mw R A
FT qEHT AFA HC IT FT FAST w41

F1 &9 AW 2§94 &1 qg fEeer

2 G2 41T & | ¥E ¥ qg S o7 e
2 f& oo ma #t fast wra &1 Sy
¥ fael § w dar @iaT @ WX Tg TEy
Fasemar €1

AT FY WA F A @9 F q9
queaT ag ¢ fF o &9 1960 ¥ 9%
qm| geT &1 ¥ 9T q9ma & §wst
HTEHT GTET 4YEY o7 AFT woar qifeqr
faman @e FT @@t W1 g,
HETH §CHIT & Ty 9 A ¥y
T & AT 9T | q¢ §F 0OF q4
1 e urr AfE mm ¥ faw a=
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ST g1 B Y faet & foar &
AT AIGHT FTH FE § 1| g
Fgar & & qmifaund & o sl
¥ gW ofaues & Q9 ST @
a1 fRT e &Y €21 @ 1 WK qE-
faqe gt qracEs & At feg s
T TF FATAT KT FIE AIGTAT G
| I oA feafy § a4 wgA
g ¢ f5 a0 foafa 1 9@ W@
W g9 & 47 ag 97 A & ¥
TAG Y W AT @R
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AT 72w ¥ & uF Tm W« wEAr
g | ot fraw fadt & & wean<i § aar
fF awa s sadr aai ¢ foam
g g1 mar § f5 ag woer aw oo
2| I FHAS H wE qIeq] FATE |
FE THo Hro FFAT feuddz ¥
arf faars & 0 o & w17 %18 5 mg
21 %9 9 9z A7 amav # | uF draY
faar @ & 21 73, a7 g7 faqrée
& ®IZ AITAT g1 07 F17 ArqT oFf §ion
wrg Tfaree? faer daifedea & a7 @
T gEAT A Az @ 5 gdr o ifagea
¥ faars gt afus fowas 2 7481 3,
T oafuw A § AT I A ww
FIAYAT T 9T HGT @ | AT WG Y
feror® aifarat & w7da 71, 39 & faais
AT AT /Y 7 dIAY § 1 57 AT AV
a1 8= & 39 71 AreargA fawar 2
& ATHTT TAAT @T FIAT 8 TH FAA
q7, 24TE AT & IT FT ST [T ATAT
FA A& ol 3 fr AT A7 3 ]
g a1 w7 § w7 I ST faow & 3T FT
& ARERTZAH A | A T 48
AT &1 AFAT AT FF § FH AL AL
% f& oF w37 grm, ow szt iz s
Fudt 1 fa& 1 ST S TfAn fasw
X T@R, IA & FaAA F1 a8
g4 T AT A A F /IEA A> |
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[+ @ feg ]

& quaar g fx <1 oY nefaai §
qg ATASST § Hg I HIT FChaT AT
T E, AT IT T |G I 1 T HA
a1 W93 § a9 A=D1 F1 R a5 AT
5T & QETfRANE & A9 9T, 1 qqeT
1 g § qarfeae & aW 9, I F
HRL A9 & g9 aAg faw gu E | W
wafaar #1 a9 @, AT F FECA
fegorme mfadt @ owar & g3egma
FY SIHIEA 34 1, IH T q0A FAT §
a1 frgma wsd g fF g7 wrewse
&4 ¥ foar s A 3w A
Sreateg faar s ArET 9T AT or
feat & gy 39 F1 faesir %1 7
qewA @@l JG |

Shri L. N. Bhanja Deo {Keonjhar):
Mr. Deputy-Speaker, Sir, we are em-
barking on a very ambitious plan in
our next Plan to raise our steel pro-
duction to about 17, million tonnes.
It is a very happy feature, Last year
when I spoke on the Demands of this
Ministry I had also emphasized that
the piants should be dispersed so
that the benefit as 3 whole accrues to
the country; but, gt the same time,
though I am one with the idea of
dispersal of plants, I must bear out
with my hon. friend, Shri Shukla,
who spoke prior to me, that dispersal
should not be the only criterion be-
cause in this highly developed eco-
nomy that we have planned we should
export some of our production. So,
the basis for the selection of sites and
location of these plants should be the
economics and the cost of production.

The hon. Minister will, of course,
excuse me if T am a little parochial
In this context our Governor who, 1
must say, is very able like his for-
bearer, the late Sir Viswesvarayya
who top was an engineer with fore-
sight and who put at a very difficult
time. Mysore on the map of industry
in the steel sector, put forth a very
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able memorandum before the Minis-
ter as well as the Planning Commis-
sion considering the factors which
should determine the location of ano-
ther steel plant in Orissa—I will be
failing in my duty if I do not pay my
tribute to our Head of State of Orissa,
who, prior to this, was a member of
the Planning Commission, who is
also a dynamic engineer as everyone
knows particularly to rehabilitate the
refugees who are coming from East
Pakistan because that area is ideally
suited to take the surplus population
whom we cannot get settled else-
where. Because our next Plan, as I
understand, is going to be on the
agro-economic basis and when a State
is prepared to take them, we should
try to rehabilitate the refugee popu-
lation that will be coming to our
country—though it is not to our lik-
ing—due to extraneous circumstances
over which we have no control.

Having said that, I would now like
to draw the attention of the hon.
Minister to a very enlightened article
that was published 5 few days back
in the Statesman specially relating to
the development @f non-ferrous me-
tals. It reads like this:

“With regards non-ferrous
metals, the task facing Mr. Reddy
is a good deal more difficult than
in steel. Aluminimum capacity is
gradually rising, the latest addi-
tion being the 10,000 tonne plant
al Mettur dam inaugurated in
February. Even if output jumps
by 25 per cent in the current
year, as mentioned by Mr. Shastri
at the FICCI annual meeting,
the deficit in supplies will still be
very large.”

To meet this point which was also
emphasized by my friend Mr. Shukla,
I also would request the hon. Minis-
ter to pay particular attention to the
development of this non-ferrous me-
tals industry which has to play its
crucial role in our developing econo-
my.
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Now I come to another aspect, that
is, about the export of iron ore which
for g period of time is going to play
a very important role in the economy
of our countiry because it is going to
% very important foreign exchange
earner for us. In this regard, the
Chairman of the M. M. T. C. gave
some interview which unfortunately
brought out some controversy. But it
was rightly said by him that though
some of our planners think that we
should only be embarking on pig
iron ore export and not that of iron
ore because it is becoming very com-
petlitive in a market which is fast
developing. but unless we have very
heavy carriers which can carry load
uplo 60,000 tons or above, it will be
very difficult for us to compete with
the Australian market which is much
closer to Japanese market and it is
not going to remain a monopoly for
our country unless we have effective
loading facility which could clear
heavy liners that will be coming to
carry these ores.

I am glad that Vishakhapainam is
being developed to allow 35,000 to
45.000 tons carriers to come to that
port. Similarly Paradeep is being
developed to berth 60,000 ton liners
and that wil] open probably from
October this year to carry Daitari ore
to Japan. Similarly, as I earlier said,
Vishakhapatnam is being developed

fo accommodate heavy ore traffic
from Bailadila as well as Kiriburu.
In that context may I quote Mr.

Josiah Royce who is the head of the
Minning and Transportation Division
of the United States’ Agency for In-
ternational Development? He hasg said
certain things to which I should like
to draw the attention of our hon.
Minister as to be borne in mind when
we have to meet the keen competition
that we are going to face in this re-
gard.

sfigen ww wgEm A,
T3 ¥ ®ew A8 &, 97 W7 swEeqr
® gaw

Mr. Deputy-Speaker: The bell is
being rung. Now there is quorum.
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The hon. Member may continue his
speech.
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Shri L. N. Bhanja
what he has said:

Deo: This is

“One potential distortion has
crept into the interview in the
form of ‘loadded” queslion,
however. In the second para-
graph on page 43 of Vol. I, No.
4, your question begins, ‘The
Japan steel industry has to de-
pend on Indian Iron Ore”,.

1 am quoting this from the hook

Minerals and Industries.

“N. W. Australia, one thousand
miles nearer to Japan, has recen-
lly discovered several billion
tons of ore now under develop-
ment by Australian and foreign
interests.

In addition three new develop-
ments are occuring which will
change the conventional iron ore
marketing procedures.

(1) Iron ore pellets made by
grinding, beneficiating and agglo-
merating iron bearing material
double the caparity of a blest fur-
nace. There they take precedence
over conventional iron ores
regardless of how rich the con-
ventional ore may be, if price is
nerly equivalent.

“(2) Large (50,000 to 100,000
ton) ore carriers effect large
savings in sea freight which may
amount to as much as 1|5 to 1]4
of the total cost of foreign iron
ore in Japan depending on point
of origin....

—which I have already stressed—

“Development of single pro-
duct railrods andq ports connect-
ing near-shore deposits with the
ships is fast becoming an estab-
lished pattern in the iron ore
world.”
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[Shri L. N. Bhanja Deo]

If we are to meet the competition
in the highly developed foreign-com-
peting markets, then we have to bear
in mind the things which 4% mention-
ed just now.

I will now come {p manganese ore
which also plays a very important
vole though the export of this com-

modity has declined lately due to
.similarly very competitive market
and because our cost of production

is very high. Yet if we are to play
.our role properly which I am sure
our MM.T.C, ig capable of play-
ing, we must give them adequate
facilities to cater for a competitive
consumer or a supplier I am sure
that with their capabilities and their
finance they could play their role
-effectively. But probably they are,
I am afraid, sometimes frightened of
the strictures that they would get
from the Public Accounts Committee
if they deviate from their financial
rules because this market is particu-
larly very tricky where we have to
cater for the requirements of the
consumers which are not of a rigid
pattern. Ag the hon. Minister knows,
it is very flexible and it varies from
one blast furnace to another blast
furnace. For example, the Durgapur
one takes a different percentage of
manganese ore and similarly Bhilai
takes another percentage of manga-
nese ore and Rourkela takes g still
different type of manganese ore.

If we are to cater for a selective
market, then we must relax our rules;
we cannot afford to have a rigid pat-
terns of contracts or, rules, because
the consumer always ilkes to be ac-
commodated to a certain exent, and
in order to meet their particular
difficulties, we must have some rela-
xation. As I have said, these diffi-
culties vary from steel plant to steel
plant. That must be much more so
when we cater for a foreign market:
the variation would be still greater
in their case. So, unless we bear that
in mind and allow the MMTC t5 fol-
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low cerlain businesg procedures which
private undertakings follow, it would
be very diflicult for them to compete
in the market.

Then, I come to coal production.
The Public Undertakings Commitiee
has pointed out certain defects es-
pecially in the organisational pattern
and regarding the on-availability of
wagons at the beginning. Later the
wagons position, should superfluity
of them, as the hon Minister of Rail-
ways had admitted while speaking on
the railway budget. If we go by his
statement, then probably the idle ca-
pacity of the wagons would be of the
order of 1,35,000, but I have checked
up from the Railway Board that pro-
bably it would be about 32,000. Still,
when we frame our plans for deve-
loping the economy, if we are not re-
alistic and idealistic like in many
spheres, that we are then we shall
have to pay a bitter price for it.
Therefore, I would urge the hon.
Minister especially to draw the at-
tention of the Railway Ministry so
that the ecapacity in the next Plan
should be so developed that at no
time shall there be any superfluity of
wagons.

Shri Subodh Hansda (Jhargram):
My hon. friend Shri Morarka referred
to the NCDC mines, and mentioned
that from the report it appeared that
in 1962-63 the profit of the NCDC was
Rs. 1:25 crores whereas in 1863-64 it
had gone down to Rs. 19 lakhs. This
is a matter of serious concern that
this type of public undertaking should
lose go heavily. From the produc-
tion point of view, in 1963-64 the pro-
duction was 9 million tons, and in
1964-65 it came down to 8-25 million
tons. It has been stated that the
shortfall was due to slackening of de-
mand for coal in the country. But
on the other hand, I find that the
NCDC expects to produce in 1065-66
about 11'8 million tons. I do not un-
derstand the reason why this short-
fall was there and how far this short-
fall was actually due to the glacken-
ing of demand for coal in our coun-
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try. This matter was looked into by
the Estimates Committee of Parlia-
ment. 1 think that this shortfall was
‘due tp some of the reasons mentioned
by the Estimategs Committee, and in
particular, the fact that the entire
office of the NCDC including the
zona) office was located at Ranchi.

sl gEW W HYAW : IMNAH
HEEd, IS ¥ ITH4 §°9 ®IOH AR)
2

13.25 hrs,

Mr. Deputy-Speaker: The quorum
bell is being rung. Shri Subodh
Hansda may resume his seat for a
while.

Now, there is quorum. He may
continue hig speech.

This is the third time that the quo-
Tum bell has been rung. Hon. Mem-
bers should make it a point to sit here
{for some time.

Shrj Sonavane (Pandharpur): What
are the Whips doing here?

Shrimati Lakshmikanthamma
(Khammam): The convention is Lhat
quorum is not challenged during the
lunch-hour. But my hon. friend is
breaking that convention. If my hon.
friend does not have respect for the
conventiong of the House, what can we
do?

Mr. Deputy-Speaker: I have no al-
ternative but to adjourn the House if
there is no quorum.

Shri Subodh Hansda: The point
made by the Estimates Committee
with regard to the shotfall is that
since the entire organisation of the
corpuration ls  concentrated at one
place, there is lack of proper super-
vision by the supervisory staff in the
field of production. The Estimales
Committee had, therefore, recom-
mended that the office of the NCDC
gshould be decentralised. @ When this
recommendation was made, there was
a stir in the entire office, and some
of the directors had also threatened to

552 (Ai) LSD—3.
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quit the office and they had even
instigated the workers to go on strike.
I hope the hon. Minister will not tole-
rate such sort of behaviour from offi-
cers like directors of this undertak-
Ing.

12356

Then, I come to coal washenes.
The Hindustan Steel have got their
own coal washeries. I think that
there are four more washeries at pre-
sent working, but I am pained to see
that the production in these four
washeries is not up to the required
capacity. The Dugda washery was
completed in 1961 with a designed
capacity of 2'4 million tons. But to-
day the output is only 0.95 million
tons. Similarly, the Boujidhi washery
was completed in 1962 with a capa-
city of 1-2 million tons, and the ex-
pansion programme was taken up and
completed in 1963 for a capacity of
2 million tons. But the production in
1964 is only 1-24 million tons. Simi-
larly, Durgapur is also preducing only
0:88 million tons. I think that there
is some defect....

ot gEw v wgATE ¢ IR
qEET, A T H17W AE & |

Shri Rane (Buldana): May I sug-
gest one thing? Whenever the ques-
tion of quorum is raised, the names
of the Members should also be noted
and then only the bell should be
rung? The names of the Opposition
Members who are present would also
be noted down, in such a case. At
present, only Shri Hukam Chand
Kachhavaiya and one other Member
from the Opposition are present here.
Their names also should be noted
down and their leaders also should
be exposed to the world.

Shrimati Lakshmikanthamma: They
want to sit longer to finish the work,
but still they do not want to co-
operate.

Mr. Deputy-Speaker: Shri Subodh
Hansda may resurme his seat for a
while. The bell is being rung—
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Now, there is quorum. He may es. I think there are some other

continue hig speech now,

Shri Subodh Hansda: The shortfall
In production in these coal washeries
affect our steel production also. In
my opinion, there is some sort of de-
fect in the design of the coal washer-
jes. I hope in future Government
will see that the designs are made in
such a way that that when fully com-
missioned, the plants do not fall short
of their installedq capacity.

Now I come to the Indiun Bureau
of Mines. This Bureau is working in
West Bengal. It is concentrating its
exploring work for minerals in the
districts of Bankura and Midnapur.
I am happy to know that they have
been able to locate some important
mineralg like tungsten and iron. It
is not known whalt would be the

quality of these minerals. This is an
area of West Bengal which is very
backward, economically; also this

place is predominantly inhabited by
backward classes people. If it is
found that the quality of the tungsten
and pig iron extract is good I would
suggest to the Minister that these
deposits should not be carried to some
other place from there. Projecis for
the exploitation of these deposits
should be started there itself.

Next, I come to the cost of produc-
tion in Hindustan Steel. The cost of
production in HSL js the highest in
our country; probably it is the high-
est in the world. I do not know what
is the reason for this. I certainly did
not expect it because we have our
collaboration with foreign countries
who are running factories in their
countries and the cost of production
is so low there, while it is so high
here. Some of the reasons given arc
very high consumption of raw mate-
rials and, Jow productivity of our
labour ete. It is true that the pro-
ductivity of our labour is very low,
but as regards the high consumption
of raw materials, I cannol understand
it because these plant have been de-
signed by those foreigners themselv-

reasons too for thig high cost of pro-
duction, Of course, I have no know-
ledge of the foreign countries. But
here I see that there is lavish expen«
diture on certain amenities like hous-
ing, education, health etc. I do not
know whether these are given in the
foreign countries Lo the employees.

Japan is one of the countries im-
porting raw materials from outside
ang is producing steel at a very low
cost. I would request the Minister
to go into this question and find out
how is it that Japan even by imporl-
ing raw materials from outside is
able 1o produce steel at a very low
cost. .

Now I come to another point, which
is most important, namely pig iron.
The production of pig iron today is,
I think, only 1:2 million tonnes.
There is an expansion programme for
1'8 million tonnes. The Minister is
well aware that because of the short-
age of pig iron, small scale industries
are suffering very badly. Particular-
ly in West Bengal, I know there are
a large number of small scale indus-
tries in and around Calcutta which
cannot produce according to their
capacity due to shortage of pig iron.
1 think there is some defect in the
distribution also. Pig iron is allotted
to each State. I do not know on what
basis the quota is fixed. There are
some States which get larger quanti-
ties of pig iron; but where there are
a large number of small scale indus-
tries, they get little quantity of it. I
would request the Minister to see that
the quota jg fixed in such a way that
the requirements of all the small
scale industries in the regions are
taken into account and then assegs-
ment made and quota distributed.
This will solve the problem to some
extent.

it faawfa earsl: Imeay w2127,
qreaad  afas A grafa & @ ger
g1 w39 & dfFEe e Ay
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AN-EQ & 7% § waeemge fear 707,
Y W & gETLT a9 T & ’@Far @ |
TH HATHY & A=d 947 § TG IAW
Foavgas gong f& gew oav A
A7 QT TTEG JAW a7 T 2397 F
g gfa  s9a1 & fao smvEms
anfas 2Wir

ATTEHAT IH a9 F1 ¢ & wrvaad
& fagmfass 979 #9735 9@F
a7 97 37 7AW fewdl F A9 F1 AT
@A Aar. fear s, wwt 97 aga ag-
qeq, FIAAT U, WEST qE@T, AT,
qTE ®Ww dwAe give feea E
ATf® g ITA FT HA=FTAT AAAT AT I fw
gare a9 et afasr avafa &

fafewr #1er & ot arar fefee,
qq7 ¥z § FOUY ATIASH A F FMAT
7z famar av, #feq afefer #@ic
Herwer a0+6 7 999 A7 FeEmE A
T &I AT A9G AT JIAT AT A
FTH H F A4 &1 F92 9 F27 77 IARHA
TET TR0

wEt A% affw 72 A AN 1
#reg 7, 7 fas wieaad |, afes gfaar
w7 ¥ frevz g &2 @1 afqw
dEr Fara fefewe ® faw@r 20
zafeT ag wravgw 2 % gw o1 arwar
HA T FEW FIT AT IR E A
aarir fefeeae & g1 =rfgm | 23
wETieR #7944 fAo g7 OE wvEr
v 7 gt fade wafeat fager <1
TE At | 39 AuTH FAfeqt 7 g ofvar
I 3 arz g o fawifw £ ¢ &
THAIAE WL F0 7 FH T2 AT
STEFU i 3fez & qie T WiE & o
greaz afer & faamy #1€ gadt soig T8
g1 mEAr & | W7 AvET aener
fasmamoeaw A FEw ® AT EE
CATZ FTAW FTAT FAEAT g, AT qg AR
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F{ AT IT TG §1 g9 A H, WT
3 agl R wwREgT & o 8 Afew
T AR qN A Aw ¥ &
o & fom Y Tw fa A TR
g gy fear mar @
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W & g9 At ¥ w9 g% fa=e
Y& FE€, A1 WY 1 077 7T Fr00
# fawit frome afee & av awey =z 71
TE FOATFLQIE | X ARHE 8
f ot dsfra 5T Mg Z139 F AW E—
=9 MU g, Fife & 39 & WA ag
am Fer Argar qv | feew w1 ot
frafes an 2 90 & @1% a0F *
TR 97 =91 1 A% § | Mt @A oAqjE
gl 7 WA qHIE GO qow @
Fatew & fau d ag), afew qow & fam
grm | ferresr o 9a & S T AN
g gr=ar g T 7 o fawre £ 3 aw
AT 3197 9% {7 a7 & St ZA0FT
qrAT & AAT @ 1 3R FT A

“GOI must Nip in Bud Reddi-
Wanchoo Mischief. \

“It has been a veritable misfor-
tune for India to have at this gtage
of development a Central Minis-
ter like Sanjiva Reddi in charge
of Steel,

“His only preoccupation today
is to weed out Indian talent in
the technological fleld and replace
them by foreigners, and, in the
bargain, get the next steel plant
in his own state”

Mr. Deputy-Speaker: He need not
read the newspaper. Let us have your
opinion.

Shri Sivamurthi Swamy: I -will

read only the important points.

st gEW WeT ¥BATT @ TZ AART
I FL IR E 7 FISH W HITw AT Ad
2



12361 D. G.—Min,

Mr. Deputy-Speaker:
being rung. . . .
quorum,

The bell is
Now there is

Shri Sivamurthi Swamy: It conti-
nues: J¥IL

"Ag for Sanjiva Reddi, he cares
Jess who designs and  engineers
the plant. All thai he is interest-
¢d in is to have the fifth plant in
Andhra, although his own Minis-
try's technical committee has
preferred Hospet or Goa ay the
site.

“He believes that if he satisfies
the wishes of the foreigners who
are coming in regard to consul-
tancy and other services, they
can be prevailed upon to reopen
the question of site.

“That apart, it ig the intellec-
tual dishonesty of it all that is
most insufferable. Only last week
at Durgapur was adopted a leng-
thy resolution on economic policy.”

ot o etz Yaw § W X w
2 fr o 2ol $92Y § 99 A fawrfon
%1 ¢ fw grade ar o ofar § @+t
AT AT | T TF A T ew F
forg grm | s W e A gageATaE
A ¥ fo¥ ag wesor far §rm |

AIEF A N §, I ¥ WY
WY WAty @ @1 & | srerfiraT ¢ FEE
FMA qgraaig g A v
afexfFy A €9 RO A1 I F
g 9T Wy s fakee ¥ fear o @
g1 @ A MAR A & fyww
e EaaNi R e @ g4
F 331 IAE g, T TH AW T §¥
g1 7g Tgr wmar § f& s ared
T g Figez fear v 3% &g @1 f
Td FIOAT & @O0 gW A aorg far
g | HfeT TE A FHwT 7L o917
T #f Figee ¥ Ag 9r) I|E T
FATFT A% =7 F7 3oz ¥ o @frer =
AT, TR FTA a3 fHAT S
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AT foraw wree § 91 a1 a¥ 37§
%1 uF q7 & faar omw, 39 a9 & fag
oF a7 ¥ few FT aga IEq R0

Ffaam & F W WF I A 8
a1 7z @1 Arar § i 97 dqow feae
Iq 9T qEL F4, (&7 Ifw A
grm | afee g grade ofan § e
AEA TAT 9T @Y @ ag faw waTA
TR A ord F I & fog =t o
WRNFOAAA AT AT AT AN F
AT AT I¢ FAL LN AT AT AGY
T R g a1 for g ow@ie
AT & ST A% § | FIC T8 AT
TQTAET T qFQ  qY BT AT JYHAT
frama & QA Y foam & o gl
AT F1 AR 9%, IT T A0 Fo
¥ I FE FT fifrw w0

agi 99 WY Y WI | ATET Ao
# fefrdeas o Famars §
FA RS AWTATT | TF FAL FAT FT
I FY glewara F a8 g fvay svaw
wrfed |

g T qF qfew ag @ ¥ argfe-
s aOF ¥ 17 78 g & 1 AT 9T
quA AT H FAT AU W K AAT
faort v g &7 &Y wvwr o oy St 2
quA st & Y IW T gFEESw
T vFgTATIewA fFav wmar g 1 Ar%-
feffs a0 § AT FTH H FAF
fag 91 s g Aifge 39 & W9
e X qifE saTRr IR 3g
g &k 1 adY Jw w1 A q1AE /AR
g fafaas za &1 1@z @, a8 qU
&Y 91T |

¥ 7 foqzy f1 difqaq &1 a3
€T ST FT FATAT | WU AT J{
gfedse = 7 fer o\ grade ar
e § 2 oAtz Ag @Ay At I3g9
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Tt arfaa g wa savess gfeewror
A afes dgfaa gfemor & o
Rﬁglwtﬁ*w@wﬁ
F W famrfor #71 2, 9 & o+ fenie

F ¢Fnfomsr ¥ oY 7@ & A # fqwrfon
Fr 8, THQ e ¥ gl wTH
greg fear & A W af o g at

F1 F1eor & 5 o g faRfoad =t
TAT FT F I A AT AT AR § |
e oy fdt fadet seoet & @enz
g AT ATy & aY Wi e mﬁr

a oY g # fawfar #  fe qi=ai
Y e TElEY /FAT § | U ¥ gfe
¥, ferda o gfe 3, o 71 g
A, Mrewwa w3tz 7, ot gfeat &

gisat & Wie grne ofvar &

faag SR &N G H aear g o
A TG T AT B AT & AT FA

wafe 7Y, gl 9T W w9 aw,

{9N A WY T, fawmEreema #® WY

Fard afew 5@ F arg @19 grade ofan

FIH O IA T A H
AT &0

Shri P. R. Chakraverti (Dhanbad):
The Ministry of Steel and Mi.ne.s, has
to play a very important part in ’an
emerging country namely, India .whu.:h
is supposed to be a leading nation in
the world amongst the developing
countires.

At the outset, I have to eongx:atu-
late the Ministry on the bold, pointed
and determined steps it took in regard
to the setting up of the fourth steel
plant at Bokaro in the public sector.
Undoubtedly, there have been some
delays because of America's leaving
the project alone, and that .aﬁected
other aspects of the question—de-
mand for coal.

When I take up the que:stion of
coal, I take it up ag the basuf prob-
lem that touches the aspiratlon_.s of
a country which goes forward with a
definite ambition to fulfil. In the
Third Plan the target fixed for ceal

was very ambitions undoubtedly.
Generally the consumers are always
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prompted to over-estimate their needs
because of their anticipation of actual
shortage. But that time when both
the public sector and the private sec-
tors gave their estimate, ultimately
it was found that the target was not
fulfilled, the greatest complaint came
forward from the industry. They saiq
they had no demand and stocks accu-
mulated. If Bokaro comes years late,
if steel and other industrial plants do
not come to the expected target, natu-
rally the demand diminishes and there
is accumulation of stocks.

12364

On this problem of coal, we have
to distinguish between coking coal
and non-coking coal. As you know,
Jharia happens to be the biggest re-
servoir of metallurgical coal, hut that
is mostly in the hands of the private
sector, and if the private sector today
has to be galvanised, energised into
positive action an integrated plan
must be devised and so the Ministry
comes into the picture. The Bootha-
lingam Committee on price revision
made a commitment that in case the
wages of the minerg and other inci-
dental expenses went up, immediately
there woulg be a corresponding rise
in the price of coal. That is what the
industrialists alwayg put forward.
But I pointed out ty them one fact.
If T go round the entire area, the
area which I come from, where there
are at Jleast 125,000 persong working
in the mining area, I am pointed to find
that their living conditions, the ameni-
ties they get etc. are all meagre and
demand close probe. We have to
fulfil certain definite pledges to them—
the mining labour, We say: “you are
the essential participants in the pro-
duction apparatus go forward and
produce at your best. Wo shall give
you all facilities”. Immediately comes
the question of prices. Thig price
factor always dwarfs all attempts to
raise their earnings. Undoubtedly it
always determines and affectg the des-
tinies of those people who are direct-
ly producing. They are the d-il'i‘_,(‘t
producers, the miners themselves and
the real wages dwindles.

The Minister has stated on another
occasion that he had not yet formu-
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lated his Fourth Plan targets. From  my behalf that there wag no such

the demands of industry, I think they
expect to have a target of fourteen
million tons of ingot steel. They
contemplate for foundry iron another
four million tons. If there could be
found the required amowunt of metal-
lurgical coal the demand may go up
to forty million tons of total produc-
tion. Today it is about 14'5 million
tons in the private sector and NCDC
produces 3'5 millions. The NCDC has
to take it up on a big scale and invest
large amounts in machinery and
equipment. At the initial stage it is
a costly thing and so far as the NCDC
is concerned it will be all the more
costly to explore the difficult and
deep mines. They are going deep in
Sudamdi and Monidih areas with
Polish collaboration. Indeed these
implements and equipments have to
be put into effective use, and it will
have to take into account a very im-
portant factor; it will have to raise
production to at least 400 per cent in
the Fourth Plan, compared to the
present production. Similarly, the
private sector also will have to pro-
duce increasingly more and they say:
what about our improved equipments?
They got the offer from the World
Bank. The entire offer was not ac-
cepted because of the difficulties of
matching grants. Still it is a fact that
machinery is coming from abroad by
1065 and taking inte account all the
investments, it is quite likely that
they have to look up to a very higher
figure of production. But the difficul-
ties arose from the price policy. Not
only price policy but also the policy
of the Government in other regards
counts much. The question is: Has
the Private sector a clear and definite
place in the production apparatus?
The other day, a misleading news was
reported from Dhanbad that_ Shri
Asoka Mehta, the Deputy Chairman
of the Planning Commission has sug-
gested nationalisation of coal. I en-
quired about it. Immediately there
was panic in the industry. 'I'hle latter
asked you want us to fulfil the increas-
ed demand but, we do not know
where we stand. I assured them on

question sp far as I came to know. I
said to them: your entrepreneurship,
talents and everything else had to be
channelised towards increased produc-
tion; you should feel that you are
equally responsible agent of produc-
tion which is the outcome of concert-
ed efforts.

The Government ig the only agency
which can keep an integrateq picture
before the country and a scientific
plan. Shri Morarka was saying that
the OMS of the worker was not high
in India. If we compare it with that
of other developed countries we find
that the production efficiency in India
falls far short but why is it so? The
experts of the Government of India
have visited the foreign countries. In
England what happened? Even after
nationalisation, they could not bring
about rationalisation for sometime;
they have done it only in the last five
years. From 1960 onwards it was
introduced angd OMS has gone up con-
siderably. So, it is not because of
labour’s lack of energy or efficiency
in India that it has not gone up. The
Indian labour is equally adaptable to
that form of machinery and, improv-
ed technique of organisation and pro-
duction that accompanies rationalisa-
tion. I am sure the hon. Minister will
take up this question in earnestness.
Immediately we introduce rationalisa-
tion, you will find that OMS has gone
up thereby increasing productive effi-
ciency of labour and also their living
standard. @ We have to educate the
workers and point out to them: it is
up to you to fill this gap.

Unfortunately, we have no adequate
method and planned organisation; it
is all haphazard. About the amalga-
mation of collieries, the Balwantray
Mehta report made specific recom-
mendations but they were not imple-
mented. We have to compel owners
to rationalise production. Small col-
lieries want to carry on business in
rather loose way. These aspects have
to be borne in mind and we should
do something about them.
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Yesterday, the hon. Food and Agri-
culture Minister was discussing about
fertilisers and other things. What
about the use of the results of research
that had been adeptly carried on in
the Central Fuel Research Institute
near Dhanbad. They had been carry-
ing on research on low temparature
carbonisation. A pilot plant of 1000
or 1500 tons plant could easily be set
up in any part in the country and
we can get 750—1000 tons of non-
smoke fuel. There is the problem of
soft coke for domestic consumption
to be taken into account. There are
byproducts such ag tar and gas, etc.
‘which could be utilised in other ways.
This has to be introduced advisedly
in the urban areas. Not to speak of
rural arcas, in urban areas itself, the
consumption figures may be raised to
40-—45 million tons per year. It does
not consume metallurgical coa] but
inferior grades of coal which can be
utilised provided these factors are
taken intp account and some facilities
are made availgble. The inferior
grades of coal may be given some
form of subsidy with regard to trans-
port charges. We import fertiliser;
foodgrains are also imported to the
extent of Rs. 50-60 crores per year.
We can afford to spend some amount
on this score so that the inferior
grades of coal may be used as domes-
tic fuel and cow dung, firewood and
other waste products which are used
as fuel now may be diverted for ferti-
liser. Take firewood. How much of
it is burnt off year in our country and
denudes forests? The indigenous
fertiliser, especially cowdung is very
goog fertiliser and we can use it pro-
vided we replace domestic fuel con-
sumption by the use of coal It had
been experimented upon and we know
how smokeless fuel can be produced
and we can use it very well, Tl:;e
Hon. Minister has himself seen it.
We can at the same time use the by-
products of this coal.

He is supposed to be one of the
most practical minded Ministers and
I want -to draw his attention to ano-
ther factor. Why should the Railways
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Mines
be in a hurry for introducing dieseli-
sation and electrification? I can un-
derstand electrification.

12368

_ But for dieselisation we have to
import crude oil. We do still import
crude oil. Why should we import it
at the cost of heavy foreign exchange
when infetior coal is readily avail-
able? The Railways can use coal as
they had been using. Thus, we can
save some foreign exchange. They
should not be in a hurry to use diesel,
That is my appeal to the Railways.

14 hrs.

Lastly, 1 would like to refer to the
question of re-grouping of the coal-
mines which are now working in diffe-
rent sectors. Roughly, 850 coal mines
are working and in no part of the
world can you find such a huge num-
ber of mines working and producing
Yet so small a quantity. It is be-
cause of the indigenous system. When
we ask the small colliery owners how
they manage, they say they are getting
constructive co-operation from the
miners. When I asked the poor peo-
ple as to what they did get, the re-

ply was: “We get 65 per cent or so,
of the award made by the Wage
Board.” They deny getting more.

They do not get more than 65 per
cent. The remaining 35 per cent is
“constructive co-operation of the
miners”. This is so, because there is
no union nor is therc any effective
agency to represent the _poor labourer.
He is practically victimised and has
to accept a wage which js far below
the wage which has been recommend-
ed in the Coal Mines Wage Board's
award. This is a very difficult posi-
tion., We must take note of the point
that labour has to be given a proper
deal. Unless that is done, we do not
know whether our targets will be
reached. We must see that produc-
tion is achieved in a scientific way
under an integrafedq plan to be ac-
cepted by the Ministry in co-opera-
tion with the Railway Ministry and
the Labour Ministry.
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Shri Vidya Charan Shukla; *** ***
Mr. Deputy-Speaker: * * * * *
Shri Rane: * * * *+ »

[Shri Vidya Charan Shukla:| * * *

Mr. Deputy-Speaker: I have order-
ed the deletion. I once again appeal
to the Members tg think twice before
raising such questions. The country
is passing through very critical days
and the whole world is looking at us.
We must act as responsible Members.
1 would request the hon. Members to
satisfy themselves as to the accuracy
of the statement they make before
raising such a question. Deletion is
ordered.

N femm qrmaw  (FRALR)
TRAMUEHE RA AT ALEH AT §
g1 war & fF ag #gf ou W g

Shri Vidya Charan Shukla: There
cannot be a point of order on the rul-
ing of the Chair.

st fenm qeevaw @ T FT WA
3% 2, Afea H oF came A% AT
ISTET FTEaT g |

Mr. Deputy-Speaker: 1t was
brought to my notice and [ have or-
dered the deletion.

ot fens qemms ST F AT W
% 1 ¥ 39 9T AT A WE T FBAT
g g & ww At et #1 oadw
31 & g anwfas Qar Tifzo
ag sififer T wer gt Y T 2
s awar g f& za 1= § g7 71
WY =t T T AT wvwe @ ag v
oY Tt B 1 UF 6T F I H9 I F
fesitmrT F7 w@T Y § 1 gafaw ga #1
fesfror #Y gy aFar 2

& graan g f& wm w1 froams faegwr
gafex & fx dv-fodem #v &
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wr§ foqa gt 7€) wrt = 1fgw, afsn
A1 or gF €2 g § qE IW A
fam® & gern &% & i

A WERE, HAT wIET A
# qgm fagzq gz T®m f§ s@ar
F ar & «F 9 qfefmm @i
B ®@e FwEn dar fFofaw
97 faeft szT =17 A 77y 79 § FATE
@ gE g, 9§ T JTEA q H FW L
o7 g7 qA%ATE 99 & FAT § | A GG
qET Ht F FC T@AT § qFa] { OF
s g =g |

zq faafaw ¥ § qg W1 #g 41 Mgar
g f& goa wtariEr #v 4T faw
¥z fag i 2, fegmm & wafaw
YFTTFT A 99 q FEIUUTE, WA
e & o, 3o & Team Y SR F
3L FTT & o7 geaTa €7 a7 AW
MW g | T e & Soved W
foe gz 9 3fg grf =1fed 2w afe
WA 1 ANITATAFIT 7
T FTATEI /I a1 g fF afaandy
Tefaat #71 8, fa=are 1 m=faat g1 8,
A wefagt ®1 W IJ@AT AT

T 9 faw g™, 28 ardra 1,
NI FAT T W FT  TEAT F qFIE A
TF W90 § @ ¥, #R 99 fawfaq &
ST AN L

“We will prefer 1o live in pove-
rty for as long as necessary, but

we will not allow our freedom to
be subverted”.

fegeara 1 TR I T W
feardt 3, fevwa Wt fewma & a1 = =i
# T AT FAC A TE AT TG FV
a7g feardT @ | uF a7 oY Fgat &
e e @ fag daT § gad aw
Fgdr ¢ f& ool s Y 'aw A
ga & 7 faege T faindy

***Expunged as

ordered by the Chair.
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T &1 WA Tad I 0 A"
a9 Ag  and | 9@ qF T H
et & ferg gaT ¥ g1 A A,
F!aﬂﬁﬁwr-{aﬁ S ()
¥ &% da@a gw T AR
F oed | Wy W A
Thdr F At ¥ o1 Fa@, 7| WA A
frg %1 a0et & &t & 9 ? T
71 waea ag @ war ¢ 5 fegem
& o1 frar, wog A A F a9
3 & & 37 F whE @ ) e
Tz Wa@d WIAT WiEEl St w1 g 9r
f fogeata & ot 3 & & AW &
St < 8, o waefy W wdEty
# 3 1 gwfa 9T FE qH AW
¥, 39 #r geafa @1 9T F, g AW
# da aY T@ET A< dAr A OA
T FE

Shri R, G. Dubey (Bijapur North):

We are discussing the Demands for
Grants of the Ministry of Steel and
Mines; the hon. Member is not rele-
vant in his discussion.

ot frsm weamw a8 faegw
FGEE a@%umﬁ’ra‘rméﬁ
¥ gy A8 § a1 AIAHE §eEd
¥ fewmr d 7o TEAE & | SUTemw
wEET .

Mr. Deputy-Speaker: Please speak
something on the Demand.

WY e qzammw g TOET
zzTa & fag s & 9 @ & fag
e #1 e Td AEY & ar fg o /e
TTH wgT FT N TH wEA WO
TE@ A&l g |

# gfagedr gfewor g g
feardi M I@ F @1 9T MT F]F
T a1 f& ade W T ¥ QA 0w
qTq = g awdl, A0Er ®OFEA
% fow,
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Shri Shashi Ranjan (Pupri): There
is a definite demand before the House
and we are supposed to discuss that
definite demand. We are not supposed
to make general observations on all
that is happening in India. I would
request him to confine himself to the
Demand before the House.

Mr. Deputy-Speaker:
to be relevant.

Yes: he has

AT TEeg & & 417 o
e |

w1 A T HYAY : g9 A
FIH TGN &

Mr. Deputy-Speaker: The
being rung—now there is
He may continue.

bell is
quorum.

N fomw qeAmw o gwd oam
ng qafas A% ¥ ¢ H FEAr &
of - @9 F7 98 5 § FIT uur
¢ afew forw g7 & @ FTw@El #
TG AT @I & I ¥ war ¥ fw
qafas dFX W A/AEE I8 HA0
g d &

AN WA : AT @A ATA
& AT wEr g & ATl H qre |

t fomw qEAww 0§ FTrETT
¥ trA b oA # ¥ oET @
29 ¥ FTEW @A § 91 gAY
¥ & wiT 59 ¥ fam w17 #1 Saw
I R E IW F AL A F qaarAr
F W@ E | TR qafas d¥2 § q1q
qUTSATS §T HIE W ¥awy AT a1
aaeargl ¥ gaAr fawwAr #wi 97 oF
ZRT | ZIeT ATEw A T FTOETA
# el a1 7ol #1 foa e A
TAEATE & AT § W7 wwan, faard
ar YT § qAeard) w7 o dfgar
g I wwomEr 1 e ¥ o

g gy .
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FueTw wEEw - aae fafreed
SR UREE

W fema qzIme . AT AT
a7 fafqer 2 ofeq 2@ o1 A7
TeE

JqEAN WEWW - ¥H T G W}
g

st fos qzAmaw : gE T W
cafag smr @ f& o & WA
ar AX AIAT AT qIE FT qHFS & |
AT @igE A G6 oW A § Afew
a1 A Ay A oY w5 WE E A
Aqg Iq * UEE FT A9 § |

FaeaTel & e ¥ Fgy go fade
FEEWT & F A W ¥ O FgAT AmEgar
g | fegmm & faa wreEet & a7
qE FT ToE A, AN fr w @ 7
farw gEa\w & @gl fadeh gwa<t &1
T gTeT gaeaTg fwadr & f& 50—
60 fazen awad &1 faadt w7 faad
& gt W fegEmAr wwgl A
oifras 31 faar &3, 3, @9 g
i w1 fasr & faere &

IYEAN WEAT © AAATT qEwd H1
AT §ATA & ®T & |

st feor qzaTaE 0 W & A9
&t amq ¥ wg WY s SE fE g
Ty gty faRel AT A T FC
arl ¥ § a1 9g 79 9% WA ! AT
faFaeT ga AT A A g fergear-
firdt 1 QY AR 97 @A F fag 7

oF AFd am § @ aew H
g 3 f o o e e § fos-
@  gan et & o woEa @
g oF @ gafaw deeT ¥ dwfoen
i & o e g el ot e areA
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# fergear ¥ goa @ & 1 A
W gt N FA A AWE afuwe
7Y faey § G f syfradedt av e
TRwA gAr wifge afew fe oo
g weT § wgfragedt ar srdE
TR

o A I A AEg & a7 H
FgAT ATEAT g | W AW F Fyraen faa
n %% aut ¥ fagen a7 faqr foar
ATIEE ¥ ATIET AT FH TG A
T AT T FT T6 § T9F 9T § g
1A IIAT AT 1 fRGT arz § stamw
qraT JEt Hged § fw w99 #r w
F1 qfie % fagr 797 @ | waww o7
fae f awt a T I Fr A7
QIR |IHE I ATqeE § a5 | I
&t grewT. foar 9mar § a1 # axfae &
®F # A S AR g€ @A Al aw
St Ay fazeT wETOer A #1 IW F
I FY F1 g wrfz 7 fear o0 &7 3o
IA FT T & ®F § gF qfHz ¥
Fgvfemamm s Fwm &
a7 oA @919 W Jqaa 3

JqULTH AELY : g A9 ZLq9< & |

Shrimati Lakshmikanthamma: Sir,
a visit to any of the steel plants is
an exhilarating experience. Some
people say we have not made pro-
gress in these 17 years. I request
them to visit a stee]l plant and feel
for themselves the progress made by
India. Progress in steel is an indica-
tor of our industrial progress. It
also accelerates other industrial
growth in the counrty. &t was said
that China attacked us feeling jea-
lous of our rapid progress and the
aid we were getting from differenlt
countries, especially Soviet Union,
who first gave us aid for Bhilai steel
plant and is now giving us ald for
Bokarp.

As Mr. Morarka said, progress in
stee] production saves us g lot of
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foreign exchange, to the tune of at
least Rs. 200 crores annually. It has
a decisive role to play, especially in
the context of defence and develop-
ment. The responsibilities of this mi-
nistry are very great. Here I would
say that his predecessor Mr. Subra-
maniam revitalised the ministry and
reoriented the whole system. The cre-
dit also goes to him for bringing the
three plants to the rated capacity.
Some hon. member said they have
not reached their rated capacity.
Perhaps he has not gone into the
figures. In almost all the plants, es-
pecially in Bhilai, we have exceeded
the rated capacity. Even in Rour-
kela, supposed to be the sick child
once, we have almost reached the
rated capacity. In Durgapur, in hot

metal, we have exceeded the rated
capacity, in ingot steel 99 per cent
has been reached and in saleable
steel it is 89°7 per cent. Let hon.
members go through these figures
and satisfy themselves about the
rapid progress made by our steel

plants in gspite of several difficulties.

Our target is to reach a figure of
16-5 million tonnes by the end of the
fourth plan. To achieve this target,
as expressed in an article by the
minister himself, we have to have a
phised expansion of existing  steel
plants to their economic capacity,
establishment of capacity for the pro-
duction of pig iron in advance of
facilities for its conversion to steel,
adoption of new techniques for im-
provement of blast furnace and con-
verter effidiency, the prospecting of
new localitions for new stee] plants
and for large complexes for the pro-
duction of pig iron baseq as far as
to obtain in course of time 5 regional
dispersal of iron and steel making
capacity. These are some of the mea-
sures initiated {p implement this
programme,

USSR is helping us to increase our
steel-producing capacity by giving
us 3okaro. Recently the Anglo-
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American consortium also has toured
several States. Perhaps it is the mis-
fortune of the minister that the peo-
ple of Andhra are not satisfied with
him and during the debate in the As-
sembly there, they said, that he once
stood for a steel plant in Andhra, but
today he is leaving everything to the
consortium. In g way, it is good. He
cannot behave in the same manner he
did when he was Chief Minister, An-
dhra. He is now g Union Minister
and almost all States are equal to
him. He cannot show special fa-
vours to one or the other. So he left
it to the consortium and I
think he need not be blamed for that.
Let the highest technical experts take
a decision on it, In spite of that I will
put forth the demand of my own
State, as was explained to the consor-
tium people themselves when they
visited our State, as any other State
would put forth the case of that par-
ticular State.
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Sir, I also wish the hon. Minister
all success during his visit, towards
the end of May, to Moscow, Bonn,
London and Paris. When the hon.
Minister visits Moscow, I would re-
quest him to convey our best wishes
to the people of the Soviet Union,
When our President, Dr. Radhakri-
shnan, went there, greetings were
sent to the Indian people by the peo-
ple of the Soviet Union. The hon.
Minister also should carry our greet-
ings and best wishes to the people of
the Soviet Union.

We had our first Bhilai steel plant
un very good terms. They allowed us,
as different from other steel plants,
participation of pur technicians. We
were not in a position to make wuse
¢f that at that particular time. Even
in Bokaro, I am sure, they are giving
us all facilities to allow our techni-
cians to participate in the construc-
tion of he steel plant. Here I would
like to refer to the bond, to the fri-
endship beiween these two. countries
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Soviet Union and India. In the words
of Mikoyan:

“The Soviet Union regards with
deep sympathy the striving of
Indiz to establish an indcpendent
national economy. We build our
cooperation in such a way as to
meet these aims, to help streng-
then the Government sector in
Indian economy, raise the living
standards of the people, stimulate
and facilitate economie and social
progress.”

The Minister is also visiting Paris,
as was indicated by him in his reply
to a question, to explore the possi-
bilities of aid by Paris for establish-
ment of further expansion in our steel
indusiry. The present proposal is to
expand the three existing public sec-
tor plants to produce 3 million tons
in Bhilai, 3:2 million tons in Durga-
pur and 2'5 million tons in Rourkela.
The capacity of the  Rourkela
steel plant can be stepped up even
up to 3'5 million tons. We have seen
that the indo-German industrial col-
laboration has been evincing great
interest. They were of late expres-
sing a desire to ease certain of the
conditions for further expansion of
the Rourkela stee] works. They want-
ed to help us in several other man-
ners such as providing easy payment
facilities, like rupee payment facili-
ties, and all that. I do not know
what exactly it is because it is not
yet clear. With all these things I am
sure the expansion of Rourkela will
also help us to increase our produc-
tion by an another million tons dur-
ing the Fourth Plan. What I read is
that they are considering easier terms
{0 India concerning credit debt and
interest payment. I read that India's
growing scarcity of foreign exchange
is pressing Bonn tp review German
aid policy, to set up a rupee counter-
feit fund for interest payment accru-
ing from German capital aid and for
at least partial debt repayment in In-
dian currency.

1, 1965 of Steel and Mines

12378

There is also scope for Japanese
collaboration. The Durgaspur Alloy
Steel Plant is I think with Japanese
collaboration. Thig is supposed to be
the prestige project of Japan. By
1967-68 this will be the biggest of its
kind in Asia turning about 80,000
tons of alloy steel.

There is also Indo-British coopera-
tion. Under the Colombgo Plan they
expect to give trianing facilities to
400 of our Durgapur supervisory staff
and technicians.

Coming to the case of Andhra for
a steel plant, a detailed memorandum
has been submitted tp the Central
Government as well as to the consor-

tium saying that the steel plant
should be established at Vishakha-
patnam, Sir, per capita income in

Andhra is very low compared to the
national income, Even though An-
dhra is the fourth biggest State in
India, its per capita income is very
low compared to the nationa)l income.
Whereas at the end of the Fourth
Plan an increcase of 37 per cent is ex-
pected in the nationa! income, there
is an increase of only 29 per cent as
far as Andhra Pradesh is concerned.
There is also regional imbalance. At
the same time, we have got wvery
good iron ore which is sent to other
countries through the Vishakhapat-
nam port. This ore can be used in
our steel plant if it is set up there.
A railway line is also coming up in

that area. This wil] be also the back-
bone of the State.
Sir, there are several problems

facing this Ministry. & am sure, with
enthusiasm, courage and deiermina-
tion the Minister will face this chal-
lenge and try to solve al] these pro-
b'ems that are facing this Ministry.
There are the limitations imposed by
the present balance of payment posi-
tion, there is the question of co-ordi-
nation and simultaneous development
of matching transport, mining and
other ancillary services, there is the
problem of deteriorating quality of
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the principal raw materials for steel
making etc.

Some non. friends mentioned about
limestone. In Andhra also we have
got the best limestone. In Guntur
and Krishna Districts we have got
cement

this limestone where some
plants arc also working very well
There are several problems facing

the coal industry. In spite of the
fact that there is a little fall in the
demand for low grade coal, I am sure
with the rapid industrial expansion
in this country we need not be very
pessimistic about the situation in the
coal industry. Now we want to pro-
duce more cement and there will be
more and more industrial activity in
the future with the result that there
wil} be more demand for coal.

The same is the case with other
metals. The main problem that this
Ministry has faced is either from the
shortage of foreign exchange or from
the shortage of raw materials for
several industries in this country.
There is the question of copper, zinc
angd other things. % has also been
stated that copper is found in some
parts of Andhra Pradesh, Ag I said,
earlier, Sir, 1 am sure the hon. Mi-

nister will face the challenge with
determination and courage.

Shri Rameshwar Tantia: Mr. De-
puty-Speaker, Sir, some hon. Mem-

‘bers have spoken about our Hindus-
{an Steel. While appreciating what
they said about high cost of produc-
1ion and the capital outlay on our
three projects, I would submit that
these steel plants were not made only
for profit making purposes. The main
‘motive was that we should be self-
sufficient in our steel requirements
and thus save foreign exchange. We
are saving foreign exchange to the
tune of Rs. 200 crores. When they
will come into full production and
their capacity is increased, I am sure
we will save up to Rs. 350 crores.
That is a big amount. Still we should
sp¢ that the cost of production,
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which is claimed as the highest in

world, is reduced and all precau-
tions should be taken to reduce the
cosi of production.

% will not go into any detall about
the different items of steel because 1
have got limited time at my disposal,
but I would invite the attention of
the hon. Minister to only one thing.
Corrugated iron sheets are not avai-
lable at any cost even at double the
price compared to the controlled
prices, in the villages where it is
needed by the farmers as well as by
the industries. Therefore, something
should be done to have more pro-
duction of corrugated iron sheets.

I wil] now come to coal, that is my
subject. Steel, I just mentioned be-
cause the question about the Thigh
prices came up. As regards coal,
things are not very happy. We made
a target of 104 million tonnes; we re-
duced it to 89 million tonnes, and then
to 76 million tonnes. But the produc-
tion did not go higher than 62 million
tonnes. And even at 62 million ton-
nes we cannot find buyers today.

What are the reasons for this? &
think the Ministry of Steel and Mines
are not to be blamed for it. There are
many reasons for it. One of the rea-
sons is the slow growth of industry.
We made a plan that by such and
such rate industry will go up every
year. Whatever be the reason, we
know that the industrial growth is
not the same as we thought of, and
that is one of the reasons why the
coal off take is not what the Minis-
try envisaged or the Third Five Year
Plan had planned for.

Apart from the off take and other
things, there is something which the
Ministry should do. One is that high-
grade coal is only 2 per cent. Up till
4,000 feet below we get about 51,000
tonnes of coal, and out of that, high-
grade cpal is only 2 per cent, while
the present consumption of high-
grade coal is 28 per cent and that of
medium grade coal is 64 per cent. So
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we have to check the production and
find out waygs and means by which we
can use low-grade coal instead of
high-grade coal, by putting more
washeries or by finding out some other
ways. Otherwise a time will come
when we may have to depend for
high-grade coa]l on other countries.

In 1952-53 India was exporting
coal to many countries, like Ceylon,
Australia, Nepal, Pakistan, East Afri-
ca etc. although the amount was not
big. It was about Rs. 5 crores, but
by this time it would have gone up to
Rs. 10 or 15 crores which would have
been a valuable asset and an addi-
tion to our foreign-exchange earning.
Then we introduced the coal export
cess. What happened? South Africa
and China entered in competition
with us and they captured those mar-
kets. I will therefore humbly sug-
gest to the hon. Minister to find out
means by which this export could at
any rate be resumed. For this pur-
pose, if mecessary, even incentives
should be given for exports, as we
are giving in respect of machineries
and other commodities like textiles.
The export is now confined only to
Nepal and some to Pakistan, We
should find means to make exports
to the African and Middle-East coun-
tries where we can export our coal.

For that we might have to tackle
the Railway Ministry for reducing
the freight angd for giving some opther
concessions. The port charges are
now very heavy. The Calcutta Port
Commissioners might have to be ask-
ed to reduce these charges. But some-
thing should be done for the export
of copal

I wish to say about the NCDC, the
National Coal Development Corpora-
tion. Much has been said about this
Corporation, and I also once asked
and was told that Rs. 100 crores is
invested in it. with a production pro-
bably of 9 million tonnes of
coal and the profit is Rs. 16,30,000.
That is, it js making a profit of 20
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paise per tonne. The labour charges
are going up. There ig the 'bonus
award and there are many other ex-
penses. And that is the profit of the
government company which has got
Rs. 100 crores at its disposal and
a raising of 9 milion tonnes. Some- .
thing should be done and some dras-
tic steps should be taken in regard to
this NCDC which has been criticised
so much.

As regards those collieries which
are losing for years and years, there
is no reason for the Ministry to say,
for some reasons we are working all
those collieries. This should be stop-
ped. There should be g limit to bear
losses for the NCDC.

Some new iypes of machinery are
using, for the purpose of fuel, oil
furnaces instead of coal. When we
have enough coal, something should
be done to use less o1l, and the coal
should be exported—at any rate the
coal consumption should be increas- '~
ed. About 4 lakh workers are there
in these coalmines, and if all these
new types of machineries will be us-
ing oil furnaces instead of coal, then
the consumption of coal will be very
much reduced.

to the expenditure =~ of
coal production, one hurdle is the
inspectors of coal-mines. Although
they should have reasonable powers
for taking safety measures, the ins-
pectors, even the sub-inspectors, have
got more powers than even  the
hon. Minister. Whenever they go to
any coalmine they are not helpful or
sympathetic. They want to find faults
with something or the other, and they
will put some remark in the book.
That remark costs the coal-mines,
whether the fault is small or big,
thousands and lakhs of rupees and
results sometimes in stoppage - of
work. With reasonable precautions,
there must be something done to see
that these hurdles and unnecessary

In regard
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troubles gre removed; and, if neces-
sary, an enquiry should be made
to find out these difficulties of the
coalmines. As I said, we rhould safe-
guard about the labour, safety of
their lives and other things. But every
day the inspectors and all these peo-
ple go and put a remark. So some-
ithing should be done to remove this
difficulty if we want more produc-
tion. Reasonable facilities should be
given to the coalmines to avold the
loss due to lobour, due to the nspec-
tors and on account of the rising cost
of production. ,

The Parliamentary Secretary to the
Minister of Steel and Mines (Shri
Thimmaiah): Mr. Depity-Speaker
Sir, I wish to deal with some pf the
aspects of the Ministry to which hon.
Members were kind enough to refer.

I wish to deal first with the Geo-
logical Survey of India. The main
function of the Geological Survey of
India is to survey and map the mine-
ral areas. The total area which is
to be surveyed and mapped by the
Geological Survey of India is 23,57,534
sq. kms. Up to the end of the Se-
cond Five Year Plan 10,40,000 sq.
kms. were mapped.  Another 1,54,862
sq. kms. have been completed up to
February 1965. The Geological Sur-
vey of India has also a proposal to
cover an area of 4,56,000 sq. kms. dur-
ing the Fourth Plan period. This de-
pends upon the amount to be made
available to the G.SI, ‘because it
has demanded a sum of Rs. 40 crores
for this purpose in the Fourth Plan,

Similarly, the Indian Bureau of
Mines is also doing an excellent work
in the field of making detailed explo-
ration and proving of mineral depo-
sits in this country. The Indian
Bureau of Mines was instituted in
1948 as an agency to collect informa-
tion and statistics about minerals.
Its scope was extended in 1955 to
prove mineral deposits and carry on
detailed exploration. Therefore it has
played a vital role in conducting the
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detailed exploration for the mineral
deposits and proving them.

14.37 hrs.
[Surr T. H. SoNAVANE in the Chair)

It is not correct to say that the
Indian Bureau of Mines is inefficient
and all that. The Bureau was entrust-
ed during the Second Plan to prove
about 8 investigations at a time; then
during the Third Plan it was asked'
to prove about 25 investigations at a
time; it would conduct about 68
investigations by 1968, and about 100
investigations by the end of the
Fourth Plan. This is an enormous and
valuable work, and it is not correet to
say that the Bureau is inefficient and
that it is not working well,

Dr. M. S. Aney: Can the hon. Parlia-
mentary Secretary give us some idea
as to the territories which have been
surveyed?

Shri Thimmaiah: The territories are
fixed by the Ministry every year.
According to that plan they carry on
investigations and the detailed investi-
gation will be conducted by this
Indian Bureau of Mines after the
survey is made and mapped by the
fieological Survey of India.

Some hon., Members have tabled
cut motions about conducting gcologi-
cal survey in some of the States I
think while making schemeg f{or the
yvear-to-year surveys this o1l be
taken into consideration.

Then I would like to say a few
words about the development of
~opper in this country. At the end
af the Fourth Plan the demand for
copper in this country. At the end
the import of copper is causing a
heavy drain on our foreign exchange.
Tt is with this view that Government
has embarked upon a plan of the
Khetri project and is further finding
nut the possibilities of extracting
ropper at Rakha and expediting
aurvey and exploration at Agnikondla
in Andhra Pradesh. As far as the
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Khetri project is concerned, it is true
that there is some delay in commis-
-mioning this project, and the Govern-
ment have taken steps to see that it
is speeded up. Departmental shaft
-sinking has been going on and it will
‘be at a quick pace after heavy shaft
sinking equipment, which has been
ordered from America, arrives. I
think the work will be doubled after
we get the equipments from America,
We have been assured of French assist-
ance for the smelter and the contro-
versy with regard to Reverberatory
and Flash smelters has been finally
scttled. We are going to have the
finish design of the smelter. A firm
-decision has been taken to locate the
-entire complex at Khetri. The only
point that has to be decided is the
‘type of fertilizer to be manufactured
in this .project. A decision will be
-arrived at on this in consultation with
the Ministry of Food and Agricul-
ture. Naturally, in view of the new
decisions, the consultancy arrange-
ments with W.K.E. will have to be
revised, as we may have to take the
‘know-how for smelter from Finland
and other consultancy from French
-also; but it is likely that with the
revised terms we may retain the pre-
-sent consultants also. This project is
Yikely to produce 21,000 tonnes of
«copper and a further feasibilily study
for the expansion of Khetri by 10,000
tonnes from Kolihan deposits is under
preparation. The Khetri Project is
likely to cost about Rs. 40 crores and
Kolihan about Rs. 10 crores.

The feasibility study for Rakha
deposits in the Singbhum district of
Bihar for the production of 31,000
tonnes of copper has been prepared
by NM.D.C. Efforts are being made
to find foreign exchange for this.

Government is also thinking of put-
ting up a smelter based on imported
«oncentrates and we are trying to
locate concentrates of copper in
foreign countries.

Then I would like to deal with the
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Kiriburu and Bailadilla irow ore pro-
jects. As the House knows, the mines
of Bailadilla and Kiriburu are meant
to export iron ore to Japan, accord-
ing to an agreement, to the tune of
6 million tonnes. In Kirfburu the
working of the mine has already been
started and it was inaugurated by
our Vice-President in November, 1964.
This plant is generating the fines at
a higher percentage. Although some
modifications according to the consul-
tants are being carried out, still the
percentage of fines generated would
need the screening of the ore at the
ore site. The cost of Kiriburu pro-
ject would be Rs. 11.22 crores. The
export will start by the middle of
this year. The Bailadilla iron ore
mines are also being developed to
export 4.4 million tonnes of iron ore
to Japan. The Kiriburu mines will
export 2 million tonnes. In course
of time, the iron ore of Kiriburu will
be diverted to the Bokaro plant and
the export work will be taken over
by the Bailadilla mines. We have so
far developed one deposit in Baila-
dilla, that is, Deposit No. 14. Deposit
No. 5 will also be developed and the
entire quantity will be exported. The
production of Kiriburu will be divert-
ed to the Bokaro plant.

Dr. M. S. Aney: Is it a fact that
some of the coal exported to Japan
is of lower quality?

Shri Sanjiva Reddy: We are not
exporting any coal to Japan; we are
exporting only iron ore,

Shri Thimmaiah: In order to export
iron ore from Bailadilla we should
have a railway line up to Visakha-
patnam. Reference has been made
by hon. Members to the handling
capacity of the port at Visakhapatnam.
1t is true that the handling capacity
is not quite sufficient. The total iron
ore to be ecarried from Bailadilla is
10 million tonnes. After the estab-
lishment of the pellefisation plant, for
which there is a proposal with our
Ministry, the capacity would reach
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about 10 million tons and the handl-
ing capacity at the port about 6 mil-
lion tons. 'Therefore, the Ministry has
been contemplating an alternative
scheme of transport. They are trying
to carry it by rail from Bailadilla
and up to Kakinada by river,

With regard to lead and zine, the
position is not satisfactory at the
moment. The Metal Corporation of
India is the only private sector under-
taking that has been producing lead
and zinc. Government is giving finan-
cial help to this Corporation. They
are going to expand their capacity up
to 18,000 tonnes of zinc per year. For
the lead they have already a smelter
at Tundoo in Bihar.

Coming to production and distri-
bution of coal, as many hon. Mem-
bers have pointed, the production
target has been reduced from the
original target of 97 million tonnes.
The reasons for this are many. First
of all, when a reappraisal was made
of the Plan by the Planning Commis-

sion, they reduced the target. More-
over, consumers like railways, sieel
plants and thermal stations have

reduced their demand because they
have switched over to oil. More than
that, the transport position having
improved, the consumers did not feel
the necessity to have a bigger stock
of coal with them, because they have
got the psychological feeling that they
could get the coal at any moment,
because the transport position has
eased. Here I will give some figures,
as to what extent some of the indus-
tries have reduced their ¢onsumption.
Steel plants have reduced it by 8.98
million tonnes, railways by 3.40 mil-
lion tonnes, paper by .94 million tons,
power by 4.83 million tons and cement
by 3'57 million tons. This does not
mean that we have to reduce our
capacity to produce a sufficient quan-
tity of coal. Because, we always feel
that it is only a temporary phase.
Many more cement factories are going
10 be established in future and they
will require coal. Therefore, we have
1o develop the capacity, as per target.
Bul the actual production is reduced.
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This is the reason why there is a
slump in the demand for coal.
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Then, if you compare the pithead
stocks of 1his year, as compared to
that of last year, there is no room for
alarm. At the end of 1963 there was
4.72 million tons of coal at pitheads.
Now it is only 5 million tons. There-
fore, we need not express any con-
cern about pithead stocks.

Regarding stepping up of the
demand for coal, we have relaxed the
control over distribution of coal. The
consumers of coal can take as much
coal as they want, over and above
their quota,

Shri Warlor (Trichur): Has the
Government taken any step to send
coal, specially coking coal, to the
foundries in the south?

Shri Thimmalah: There has been
no complaint from the foundries about
shortage of coking coal. So, hon.
Members need not be worried about
the foundries.

Shri Warior: I am not worried; only
the foundry owners there are worried.

Shri Thimmaiah: You are also
worried.

Shri Sanjiva Reddy: If they are
worried, they should bring it to the
notice of Government, not of the
Opposition.

Mr. Chairman: He has made out
a case for the complaint

Shri Sanjiva Reddy: We will look
into it.

Vasudevan Nair (Ambala-
They may knock at your
but the doors might not be

Shri
phuza):
doors,
opened.

Shri Thimmaiah: So, we have re-
laxed the control over the distribu-
tion of coal. We have also requested
the State Governments to see that
they liberalise the issue of licences
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for setting up soft coke depots and
for brick kalans. With these mea-
sures, I think, the slump in demand
will disappear in the future.

Shri Chakraverti referred io the
saving of coal and making soft coke
popular in the villages replacing cow-
dung and wood that are utilised as
fuel by villagers. It is a well known
fact that cowdung is a cheap com-
modity available to villagers. They
do not want to use soft coke because
of their habit and because of the high
price of soft coke compared to the
cheaply available cowdung, The
expert opinion which has been
examined by the Food and Agricul-
ture Ministry as also by our Ministry
is that when the villagers are getting
cowdung and other things for nothing
at all they are not inclined to use
soft coke in place of cowdung.

Shri Himatsingka (Godda): If they
get it at subsidised rates and if it is
made available, they will use it
because the subsidised rate plus the
use of cowdung will be very much
helpful to them and it will give a
fillip to the production of food crops.

Shri Thimmaiah: The Food and
Agriculture Ministry have taken suffi-
cient steps to see that soft coke is
made as popular as possible. Our
survey reveals that it is used only in
West Bengal and Bihar area. In the
south they have not found it possible
tha! the villagers could replace cow-
dung by soft coke. Anyway, a study
is being conducted by the Coal Con-
troller to find out the potentiality of
the use of soft coke in important
cilies like Madras, Bangalore and
other places in the south.

In addition to this the Food and
Agriculture Ministry have a scheme
to plant quick growth trees which
can be used as fuel in place of cow-
dung. The Food and Agriculture
Ministry also have a scheme of cow-
dung gas plants which could be used
both as manure and fuel. These
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schemes are being vigorously pursued
by the Community Development
Ministry which is in close touch with
the villagers and the rural popula-
tion, I hope, in course of time....
(Interruption), I am sorry, I am not
a Parliamentary Secretary for the
Community Development Minister. T
am stating the facts. 1 hope, the
Community Development Ministry
will be successful in making soft coke
popular among the rural population. .
(Interruption),

Dr. M. S. Aney: You hope!

Shri Warlor: You have shifted to
food and agriculture and to com-
munity development.

Mr. Chairman:
point of view.

He is putting his

Shri Thimmaiah: Coming to the
National Coal Development Corpora-
tion, there is criticism that the profit
is considerably less compared to that
of last year. On the basis of invest-
ment that the NCDC has made, the
NCDC has got a definite capacity of
producing 15 to 16 million tonnes of
coal, but the thing is that there is no
demand for coal. There is lump in
the demand for coal and therefore
they are not producing according to
their target. Today it is producing
only 8.25 million tonnes because there
is no demand. Therefore to the
extent that they have not produced
so much of coal there is a fall in

profit, naturally. Therefore hon.
Members need not be anxious.

Dr. U. Misra: Is that the only
cause?

Shri Thimmaiah: There is another
cause also. I will tell you that. To
that extent there is a fall in profit
of the NCDC.

Another cause for the fall in profit
is that there are certain old mines
which give us the best coking coal
possible and you cannot stop mining
those mines because they are the
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oldest and the deepest mines. Natu-
rally, when you work on the deepest
and the oldest mines, you have to
incur loss. For example, Giridih is
the oldest mine which produces the
best coking coal possible and that is
possibly incurring loss to the tune
of Rs. 50 lakhs every year. This is
also one of the causes why the NCDC
has earned less profit than last year

Shri Warior:
loss?

Why is there so much

Shri Sanjiva Reddy: I will give fur-
ther details. I wil also cover the
same ground later on. You can ask
me later on.

Shri Warlor:
is too deep?

Is it because the pit

Shri Sanjiva Reddy: You can ask
me that when I reply.

Shri Thimmaiah: The Singareni
collieries have earned a profit of Rs. 55
lakhs. The target fixed for them was
5.74 million tonnes and now it has
been reduced because of the slump
in demand.

Shri Chakraverti made a point
about the utilisation of the World
Bank loan by the private sector cecal
industry. Out of Rs. 17 crores that
have been allotted by the World
Bank, they have so far utilised Rs. 9
crores and machinery worth about
Rs. 6 crores has ben ordered by the
private  sector coal industry. We
have also given a lot of facilities to
the private sector to make use of this
World Bank loan as early as possi-
ble because the time limit is extend-
ed only up to September this year.
Apart from the matching grant under
the guarantee scheme that is made
available to them, we have given
them a rebate for the import of
machinery required for mining pur-
poses. All these facilities are there.
1 hope, the private sector coal indus-
try would utilise the World Bank
Joan within the stipulated time limit.
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Next I come to steel. I would like
to refer to the pig iron and billets
position and about tool and alloy
steel. As far as pig iron is concerned,
the target set for the Third Five Year
Plan was 1.5 million tonnes. Out of
this, 1 million tonneg was to come from
the production of our own integrated
steel plants and 5 million tonnes from
plants licensed in the private sector.
The present shortage of pig iron is
largely due to the delay in setting up
pig iron plants by the private people
who are licensed to set up these pig
iron plants. As the progress was
slow and it was apprehended that a
smaller unit of 1 lakh tonnes was not
economic—we used to give licences
for the production of 1 lakh tonnes of
pig iron; later on it was pointed out
that it is uneconomic—in order to
give incentive to this industry we
have permitted pig iron units from 1
lakh tonnes to 3 lakh tonnes and,
secondly, they have been exempted
from the operation of price and steel
control. Keeping in view the acute
shortage of pig iron in the coutnry,
provision is also made for the import
of pig iron from the USSR and the
German Democratic Republic both in
the years 1964 and 1965. We are also tak-
ing measures to augment the production
of pig iron by setting up additional
blast furnaces at Bhilai and Durga-
pur in anticipation of the develop-
ments in the Fourth Five Year Plan.
Feasibility studies have also been
commissioned for setting up blast
furnaces complex to produce pig iron
out of locally available raw material.

12392

As far as re-rolling indsutry is con-
cerned, there are about 201 re-rolling
mills in the country with an annual
capacity of about 13,24,000 tonnes,
out of which 103 are based on billets
and 98 on scrap. Be:ides this, a few
units based on billets which have been
permitted to come up in the States
which were partly under-served are
yet to be installed. After the Report
of the Saxena Committee, in 1960 we
had to withdraw restrictions on _the
setting up of the re-rolling mills.
When these restrictions were removed,
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many new mills came into existence.
This created difficulty in supplying
the raw material, that is, scrap and
billets and later on the Government,
therefore, withdrew the relaxation in
1963.

15 hrs.

Now, the capacity of the re-rolling
mills has been the subject of con-
siderable controversy and to meet
these various conflicting claims, Gov-
erninent have announced the appoint-
ment of a Technical Committee which
will assess the capacity of the exist-
ing re-rolling mills both scrap-based
and billet-based. The Committee will
also suggest the merchant sections
which can be economically produced
by re-rollers. The Report of the
Committee is expected to be received
by the end of August, 1965,

Shri Rajaram (Krishnagiri): Is
there any proposal to set up any
more re-rolling mills in Andhra Pra-
desh, Mysore and Kerala?

Shri Sanjiva Reddy: Nowhere.

Shri Rajaram: In Punjab, there is
a village called Gobindgarh. 45 steel
rolling mills were there.

Shri Thimmaijah: I am not yielding.
I had informed the hon. Members that
we had removed restrictions on the
setting up of the re-rolling mills and
many new re-rolling mills came into
existence and they demanded raw
material and because of the scarcity
we could not give raw material and,
therefore, we withdrew the conces-
sion. He can understand by that that
we cannot allow any more re-rolling
mills,

Shri Warior: Why not the distribu-
tion be made equitable? Why should
there be any discrimination?

Shri Thimmaiah: That is why a
Technical Committee has been ap-
pointed to assess the capacity....
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Shri Rajaram: Everything is on the
northern side; nothing is on the
southern side.

Mr. Chairman: The senior Minister
will reply to that.

Shri Thimmaiah: At the moment,
the availability of billets is round-
about 65,000 tonnes per month and
the billet re-rollers are getting 25 per
cent of their basic entitlement. In
order to meet this situation, Govern-
ment has also permitted a few of the
re-rolling mills to produce billets in
their own electric furnaces. About 11
furnaces have gone into production
with an annual capacity of 83,960
tonnes. Four more are under erec-
tion. Besides this, there are a few
more projects which are under the
process of elearance at various stages.
We have still about 13 applications
pending before the Government in
this connection.

I can give the statistics as to the
distribution of billets and all that. It
is a big list and it will take a long
time to read it. With these few
observations, I conclude and I thank
you very much for the opportunity
given to me.

Mr. Chairman: Shri Rajaram. 1
request the hon. Members who are
anxious to speak to catch my eye.
Otherwise, I will not call them.

Shri Rajaram: Mr. Chairman, Sir,
we all know iron and steel are rightly
considered among the indispensable
bases of economic growth of any
pation. I am going to plead for the
Salem Steel project only. As far as
Tamilnad is concerned, it met with so
many ordeals. You know the langu-
age struggle in Tamilnad. So many
people have been killed. Another
thing I want to state is about the
Shastri-Srimao  Bandaranaike Pact
over these Ceylon Tamilians. Through
this Pact, we are going to bring five
lakhs of Ceylon Tamilians into our
country. Already there are no jobs
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for the people in Tamilnad and the
unemployment is growing high and
high day by day and there is no big
public sector projects in Tamilnad.

Sir, all over the Indian sub-
continent, Tamilnad was the first
place that was tried for a steel pro-
ject but till today it has not got any
steel project. In the year 1930, Mr.
Marshall Heath, a Member of the
Civil Service in Madras State, estab-
lished the iron works at Portonovo in
South Arcot distriect and it was
followed by efforts to start iron works
in Pulampatti in Salem District. All
his efforts ended in vain because the
industry faced with a host of diffi-
culties like financial limitation, lack
of technical personnel, increasing
cargo freight, non-availability of
forest fuel for smelting ete. The most
formidable difficulty in establishing a
steel works in Tamilnad lay in the
non-availability of coking cecal for
baking iron in the conventional blast
furnace process. The discovery of
extensive reserves of lignite estimat-
ed at about 2,000 million tons in
Neyveli gave encouragemeni and con-
fidence to the people of Tamilnad to
start a steel project. The iron con-
tent in Salem ore which is about 36
per cent is low compared to the 60 to
65 per cent of iron haematite ores in
the country.

For this our State Minister for
Industries, Mr. R. Venkataraman,
says this in his preface to M|s. Dastur
& Co’s Report:

“Metallurgists are of the view
that when the value of an jron
ore is assessed, it.js mot merely.
the iron content wnich has to be
considered but also the extent tfo
which .- -the dnjurious substances
like; phosphorus, sulpher- ete. are
present-in the ore; Sulpher in
the ore is deirisnental because -it
makes iren britile at red haegt.
The phosphorus in- the wer ore
tends to be abserbed.in-the iron
when smelted -and phosgsorie big
izon eannot bhe used- for several
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Salem iron ore although having
a comparatively low percentage
of iron content has the distine-
tive advantages of low phos-
phorus and low sulpher. I may
add here that I have seen several
iron and steel works in the West
utilising ore with percentage of
iron contents of the order of the
Salem.”

Various tests have been conducted in
various countries. Encouraging news
has come from all the places. On
the invitation of our country in 1960,
a team of experts from the German
Democratic Republic came. Nearly
2,000 tong of raw lignite .and matching
materials were sent to East Germany
towards the end of 1961. These tests
yielded very good results. Again, a
Norwegian firm who had earlier con-
ducted laboratory scale tests on raw
materials has been requested to con-
duct tests on what is called pre-
reduction process utilising electric
energy for smelting. These tests
conducted by Electro Kemisk estab-
lished the feasibility of economic
production of iron with Neyveli lig-
nite and Salem iron ore. After that
nearly 7500 tons from hundred slits
and one tunnel driven in the Kanja-
malai have been sent abroad to Sala
Maskinfalexic of Sweden, :;Lurgi
Chemic of West Germany, Generai
Electric Company; of- United Kingdom
and in the meanwhile the UDY :pro-
cess incorporated in U.S.A. -also indi-
eated the popsibility ‘of: adopting their
Process. -

In the end; the Government.of India
has apppinded Mys: Dasturi&-€o.dto
prepare "a project report The con-
sultants have now conclusively proved
that a technically rand economically
sound steel project coyld be establish-
ed in Salem at eost of Rs. 95 crores.

The Salem steel plant has several
distinetive advantages even when
iion of-the;plant ‘at the iron ore mines
pompared - tosthe existing steei works
ircthe courftry The. proposed loca-
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is coupled with the availability of
large deposits of metallurgical grade
of limestone, bauxite, etc. The follow-
ing is the movement involved in
collection and transport of raw mate-
rials to Salem and other steel fac-
tories: Existing—TISCO—592 tonne
kilometres ISCO-—724; Rourkela—880;
Durgapur—881 and Bhilai—1617. Pro-
posed—salem—161 tonme kilometres.
At the same lime, the proposed Bokaro
requires 842 k.m. Visakhapatnam
would require 3090 k.m., Hospet 3,298
k.m. and Goa about 4,218 k.m, If we
compare the capital cost of manufac-
ture in Salem with that in the other
steel works, we shall find that the cost
in Salem will be the lowest, being
Rs. 2,090 per ton.

Mr. Chairman: The hon. Member
should conclude now.

Shri Rajaram: I would take at least
15 minutes.

Mr. Chairman: Only 7 minutes are
allotted for his party. He should try
to conclude now.

Shri Rajaram: In the case of Rour-
kela, it is Rs. 2,475, in the case of
Durgapur it is Rs. 2,270 and in the
case of Bhilai it is Rs. 2,208, So, we
find that the cost at Salem is the
lowest.

Further, it has easy access on broad
gauge routes, to the principal steel-

consuming centres like Madras,
Bangalore, Cochin and Tiruchirap-
palli. The southern region is now

supplied over long leads from the
existing plants, involving a {freight
charge of about Rs. 45 to 55 per ton
of pig iron. All these freight costs
would be a saving to the south. The
Slem plant will be invaluable for
the production of high quality steel
required by the country’s developed
economy.

Further, the foreign exchange
requirement of the steel plant at Salem
is only about Rs. 38 crores out of an
overall cost of about Rs. 95 crores;
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that is only about 40 per cent which
is a very favourable factor. Above
all these, it presents the opportunity
for opening up new industrial hori-
zons in the southern region of the
country. )

In this connection, the Madras State
has done all the preliminary works.
The Industries Minister of Madras
says:

“The State Government have, at
the request of the Government of
India notified early this year,
under the Land Acquisition Act,
an extent of about 24,000 acres
(about 37 square miles) in Salem
District, -representing the land
requirement of the plant, town-
ship, the railway siding, marshal-
ling yard, ancillary industries and
mining. It would thus be seen
that considerable headway has
been made in processing the plant
to a concrete shape. The project
is thus well poised for implemen-
tation for which a construction
schedule of 44 years has been
drawn up by the consultants. It
is hoped that this project would
be taken up for implementation
at the earliest and wouid consti-
tute a significant milestone in the
development of our economy.”

In this very House, in the year
1963, on the intervention of Shri
Morarka, the present chairman of the
Public Accounts Committee, Shri €.
Subramaniam had said, while reply-
ing to the debate on the Demands for
Grants relating to the then Ministry
of Steel and Heavy Engineering that:

“It is a-Third Plan project. I
am glad my hon. {friend Mr.
Morarka is taking some interest
in Salem. It should give some
satisfaction particularly to my
DMK friends that friends from
Northern India are interested in
the development of Salem steel
plant; that is why, perhaps, they
thought it was not necessary for
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them to take up this in this House;
so DMK friends should be glad
to know that the northern Indian
friends are as much interested in
the southern region as themselves.
Otherwise, I am sure they would
‘have made much noise here about
Salem plant...... =

Mr, Chairman: The hon. Member
should conclude now.

Shri Rajaram: Please give me five
minutes more.

Mr. Chairman: He should conclude
now. His party was entitled only to
seven minutes. He has already taken
10 minutes.

Shri Rajaram:
presently,

I am concluding

Shri C. Subramaniam then further
observed:

“They have been saved of this
trouble by my friend, Shri
Morarka. Some other friends also
stressed the need or necessity to
develop the Salem plant. As I
have already stated at many
places, we have asked Messrs.
Dastur & Co. to prepare a detailed
project report, The project report
is under preparation and will be
available by the end of this year.
I can assure the House that all
possible steps will be taken for
the expeditious implementation of
this project in Salem.”.

Now I am at a loss to understand why
the present Minister of Steel who is
a very good associate of Shri Kama-
raj, the Congress president, thinks in
his wisdom to reconsider this matter.
There is a general talk in our place
that the Steel Minister has a different
tune and tone towards the Salem pro-
ject because of his regional patriotism.
I do agree that no individual is free
from that. But I have no objection
in Andhra State having one such plant
and also Assam. I have no grouse
mbout it. But I want to reiterate that
after having created so much of hopes
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in the minds of the people of Tamil-
nad through such assurances by his
predecessor, the Government of India
and the Steel Minister should not go
back upon these assurances. The moral
responsibility of the Steel Ministry is
respect and honour and implement the
promise given by the previous Steel
Minister.
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Shrimati Malmoona Sultan (Bhopal):
I thank you for giving me this oppor-
tunity to speak on the Demands of
the Steel and Mines Ministry. It is
better late than never. We are dis-
cussing a very important Ministry
today. Its responsibility covers many
aspec.s such as the development of
coal and mines; it is also responsible
for the efficient working of our steel
plants,

These steel projects are the pillars
of our industry, and they are there
both in the public sector as also in
the private sector. Situated as we
are, committed to the concept of mixed
economy, we cannot afford to have
any quarrel either with the private
sector or with the public sector. All
that we want is that there should be
a complete harmony and peaceful co-
existence between these two, in the
interests of the country and in the
interest of the healthy growth of our
economy. But in spite of all these
good wishes and encouragement on
our part, we do expect certain results
from these projects, but I am afraid
that these results have not been forth-
coming. Why are the results not
forthcoming? They are not forth-
coming because of a lack of proper
assessment and a lack of imaginative
planning; and sometimes the Planning
Commission also is to be blamed for
it.

1 agree with my hon. friend Shri-
mati Lakshmikanthamma that it is
quite an exhilarating experience when
one goes to see these projects work-
ing. It is a good experience, but
unfortunately this exhilaration is
rather short-lived because this feeling
of joy or whatever it is, has to be sus-



124c1 D. G—Min. MAY
[Shrimati Maimoona Sultan]
tained by facts and figures, which

unfortunately tell us another story,
and that story is that most of these
projects or undertakings are run at
an enormous loss because of lack of
efficiency and lack of proper planning
and correct judgment on our part.

I must remind the House that during
all these seventeen years of freedom,
we promised the people that we shall
bring in socialism in this country.
The people are not really concerned
about the philosophy of socialism,
what is implied by the word socialism
and we stand by it, that there would
be better opportunities of life for the
people, there will be beiter food, there
will be beiter education. In short,
there will be better incentive for the
people to go on.

15.17 hrs.
[Mgr. DEPUTY-SPEAKER in the Chair]

But the people get really frustrated
when they find that the fruits of their
labour and the endeavour that they
put in, either goes to undeserved
hands or it is wasted,

When these projects were placed in
the public sector, the basic concept
at that time was, and it was correct,
that they would prevent the concen-
tration of wealth in a few hands, That
was the basic concept with which
these public sector projects were
started.

Now, speaking about the perform-
ance of the public sector we find that
there is no question of any concen-
tration of wealth, for there is no
wealth at all, and although many of
these public undertakings are some-
what old, they are run at a iremen-
dous loss. 1 do not agree with my
hon. friend, Shri Rameshwar Tantia,
who said that these projects were nof
meant to give us profits. Certainly,
they were meant to add to the national
wealth and production; but profit also
was one of the gbjectives with which
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the public sector was started. It was
for this reason that it was envisaged
in the Five Year Plan that they would
contribute about Rs. 300 crores to-
wards the Five Year Plan; out of
these Rs. 300 crores, more than Rs. 100
crores were to come from the three
steel projects at Rourkela, Durgapur
and Bhilai. But the actual position
is that there is no surplus coming from
these projects. On the other hand,
there has been, as I said, a tremen-
dous loss. I wish to draw the atten-
tion of the hon. Minister to the loss
in production, and also to the ineffi-
ciency and mismanagement in these
steel projects. We have got the
Hindustan Steel Limited in our coun-
try, and when we started it, we did
so with high hopes and great ambi-
tions that it would yield certain
results, But we find that this pro-
ject, which nas got three units—
Bhilai, Rourkela, Durgapur, closed the
year 1963-64 with a cumulative loss
of Rs. 680.4 crores. From the figures,
made available to us, it seems that
there ig a competition among the three
steel projects as to which should lose
more. For instance, during 1962-63,
Rourkela lost Rs. 10.7 crores, Durga-
pur lost Rs. 8.4 crores, Bhilai Jost
Rs. 45 crores. Bhilai being in Madhya
Pradesh is still worse for us.

So this is the picture. 1 am sure
the able Minister, with his initia-
tive and drive and administrative ex-
perience would set it right very
quickly.

Now there is another aspect to which
1 want to draw the attention of the
Minister, that i the proper, balanced
development and industria] growth in
all parts of the country. I know that
the Minister has to share this responsi-
bility with other Ministries like the
Industry Ministry, Finance Ministry
ang so on. But thiz Ministry could
exert its weight and give due conside-
ration to the backwarg regions so far
as the allocation of industries is con-

cerned. Stele
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It is in this context, I would plead
the case of Madhya Prade'h before
the House and the Minister toaay.
As we know, Madhya Pradesh is the

largest in area in the country. I do
not think any othey State in India
could «claim that much area,

1,71,000 square miles. We are not
much concerned about it at present.
The point, I want to emphasize i3
that it is a most backward area in-
dustrially. It 1is an irony that in
spite of the fa:t that it has rich re-
sources in minerals, forest wealth,
coal re-ources, these remain almost
untapped, or not exploited to the ex-
tent they should have been. A sur-
vey carried in this direction tells us
that 10,000 square miles is a rich coal
bearing area in this region, out of
which only 2,000 square miles have
been pro-pected and even less ex-
ploited. So this is an aspect of the
problem to which the Minister should
give serious thought, take the initia-
tive and make an effort to exploit this
wealth of Madhya Pradesh to the ad-
vantage of the country and the re-
gion.

As far as the development of
Madhya Prade:h goes there have
been various expert committees re-
ports. The Applied Economic Re-
search Council appointed Committees
to go into this matter in some detail.
There have been missions also cuch as
pre-investment mission of  United
Nations which have stated that the in-
dustrial development of Madhya Pra-
desh ha; tg come from basic indus-
tries such as aluminium, fertilisers,
angd steels.

Ag 1 said, all these industriegs do:

not come under the control of this
Ministry. I shall now mention only
those industries with which this
Ministry is concerned. For instance,
take the aluminium plant. We have
got an aluminium plant at Korba.
This plant was entrusted with manu-
;,ﬂqu:&ng slumina. We were told
vihat, n.hqmnu.m 3lsp would be manu-
rifagtured rior Kaghseo (W arcr AW 4819
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that the project report is being pre-
pared and it will take sometime be-
fore it is finalised. We hope that it
will be expedited early and that the
Minister will stick to hi; earlier deci-
sion and we shall have an integrated
aluminium plant in Madhya Pradesh.

12404

Another point is about the price of
coal. The price of coal has been fix-
ed by the Ministry on an all-India
basis. That is correct a; far as it
goes. But there is & plea from
Madhya Pradesh that the State Min-
ing Corporation should be given the
permission to mine this coal to ther-
mal power station so that the price of
coal comes down. if it comes down,
it will be better for the industrial
development of the country. I hope
the Minister will give his close atten-
tion to the request made by the
State Government.

With these suggestions, Sir, I thank
you for the opportunity given to me.

Shri Nath Pai (Rajapur): Mr, De-
puty-Speaker, the very sparse atten-
dance in the House, in spite of the
fact that we are debating a very im-
portant Ministry, shows how Mem-
bers’ minds are being exercised by
certain development: on our border.
I do not think this is lack of interest
in Shri Sanjiva Reddy’s Ministry or
what we have before us.

Sometime back a committee of dis-
tinguished economists was appointed
to look into the whole question of
the availability of steel and possible
decontrol of steel. In the atmosphere
which then prevailed in the country,
the committee felt that it could sug-
gest decontrol of steel. Such was the
optimistic view that was taken of con-
tinued ang increasing steel production
in the country. What is the spectacle
today? With the delays, doubts and
hesitations with which the future
programme i3 being now conceived,
even the possibility of a severe short-
age of steel being expected, we are
reverting once again to the bad old
days.
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We go with regard to steel from
crisis to crisyz. We have witnessed
the strange spectacle of our Plan
targets and stee] programmes being
pushed up and down by repeated ex-
ercise; over the las{ three or four
years. This is not surprising, as this
key industry is being developed in
fit; and starts and when there is no
direction or competence in the admin-
istration and in steel planning, which
15 subject to every whim ang political
gust,

I would like to bear some standards
in mind when ] oller my criticism
of this key inductry. It is importiant
not only as the basic industry on
which all our hopes and dreams for
developing India industrially are
centred. It i~ also a major public en-
terprise. Figur~s and statistics have
been given. I dc¢ not want to inflict
any more such data on the House. I
would like to apply only three im-
portant criteria in judging the per-
formance of this Ministry. This is
a key industry; whatever label it
bears, private or public is immaterial;
we shall not be ju't taking a parti-
cular view, biassed, just because it
happens to be a public enterprise. The
responsibility of a public enterprise
is all the greater in a mixed economy,
a3 a pace-setter, as a model employer,
as a model manufacturer,

I would like to ask these questions:
whether the industry gives the maxi-
mum benefit to the community whe-
ther the optimum economy is enforced
and whether the standards of effi-
ciency are parallel and sometimes
better than tho-e prevailing in iden-
tica] industries in this country and
elsewhere, and in a welfarp, state,
what is the benefit accruing to lab-
our and what is the relationship of
labour with the industry?

It we take all these criteria, I am
afraid. in spite of my partiality or
public sector enterprises, the replies to
these questions are bound to be dis-
appointing. Firs, let us take the per-
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formance. Here is the report of the
Ministry. 1 wish it is realised that
come reports are made so dull that
nobody likes to read them., Some-
how I can inflict this upon myself
and manage to read it. Here is page
I of the report of Shri Sanjiva
Reddy's Ministry. In spite of the
.anfare about increased production
targets being reached and over-ful-
filled—I think he has some very good
publicity officers because just when
this Ministry is going to be discuss-
ed, they manage to create an impres-
iion that here is one Ministry in
general amidst the general gloom that
surrounds us, here is one ray of light
coming from the Ministry of Steel—
in spite of this fan fare, what is the
actual position? As the charming
lady who preceded me said, what
happens to all this feeling exhilara-
tion when we apply the eye of scru-
tiny, and cold logic?

Let us take the mo:t elementary
and simplest thing in the production
of a country which is developing, pig
iron. Here we have been given the
figures for 1963 and 1964. In 1963,
we had produced 11,84,000 tonnes; in
1964, we have produced 11,25,000 ton-
nes, There was actually a fall and
we had to import. I would like to
know, how does it go? Why is it hap-
pening today? Because there was
bungling. I do know you do not like
this criticism. I know you will say
that we are running down the stand-
ing prestige and influence of the
public sector,

They first sanctioned 15,000 ynits. I
do not know where they gof this
kind of junk to be dihed out and
doled out to the zountry as know-
ledge, as expertise. 15,000 units in
the world of today. 1965—that is what
your Ministry advised. It does not
matter to me whether it was the pri-
vate sector or the public sector, But
15,0000 What a monstrosity? What
sheer economic nonsense? Thep they
increaseq it to 100,000, Today it Is
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300,000. We are supposed to be plan-
ning to a future date, and it is com-
mon knowledge to anybody who
makes the most elementary study of
modern :teel development that 15,000
is an economic nonsense which must

not pe allowed even for one minute.
But they did it,

Today we, therefore, find the spec-
tacle on the one hand that we are go-
ing to be a major steel producing
country, and on the other we are im-
porting even pig iron, from the Soviet
Union. I would like to know: why
should it be sop Whether we import-
ed or not, why was there a fall?

Now, let wus take :teel proper. I
would like to draw the attention of
the House to this because here again
one needs to be very cautious about
what is being told, and these are re-
vealing figures. The total availapility
during 1964-65 is estimated at about
5.5 million tonnes,

“taking into account the indi-
genous production of approxi-
mately 4.4 million tons and an im-
port of approximately 1 million
tons.”

This 4.4 million tons was the target
this country had set for the end of
the Second Plan. What a magnifi-
cent achievement it is! Shri Sanjiva
Reddy should be forced to ponder on
this fact that we reached this target
at the end almost the end, of the
Thirg Plan.

Between 1963-64 and 1964-65, the
yvear under review, the increase has
been just a little less than one lakh
tons of finisheg steel. Contrast this
with your ambition or hereafter in
the Fourth Plan, namely that steel
production will be increasing at the
rate of one to two million tons per
year. The actual performance today
is alarming us as to how the targets
are going to be fulfilled. Last year's
actual increase in steel production was3
of the order of just less than one mil-
lion tons, ang the propaganda is that
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during the Fourth Plan period we
are going to increase production by
one to two million tons per year, The
figures belie your propaganda,
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I would like to draw his attention
to another very important matter,
namely the cost of indian steel. We
have, I think, the cheapest, and in
some respects, the richest iron ore
that any country can think of. We
have the cheapest labour and we have
the most modern plants, and yet In-
dian steel is among the costlie:t in the
world. Japan imports iron ore from
some countries like India, imports
coal from some other countries and
imports her plants. They will say
there is no use making comparisons.
I would beg the House to bear these
points in mind. Japan imports her
coal, iron ore and machinery and still
manages to produce the cheapest steel
in the world, and Japanese imported
steel in India is cheaper than indi-
genously produced steel, which is
produced with labour which is almost
sweated labour, which is produced
with iron ore which is the cheapest,
angq which can boast of the best plants,

Some of the reasons have been
given, but one very important rea-
son, which can be cured, is this. I
know that the cost has gone up on ac-
count of many factors. One of the
speakers earlier in the gay has point-
ed them out. I do not want to re-
peat them. It is a very important
factor where comes in the question of
the whole structure of our plan, of
executive ability. The tragedy of it
is that politically we are ruled by
autocrats; administratively we are
under pureaucrats; bui the world has
moved towards technocrats, Stalin,
after the failure of the earlier plans,
had to leave the stralegic planning
and execution to a new generation,
not of that omniwise, omnipotent elvil
servant. 1 have nothing to say by
way of disparaging them, that should
not be a part of my job here. But
how do you expect, I do not under-
stand it, that a man whose whole
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background is that of an administra-
tor and that too, not particularly im-
agnative, endowed with any drive,
imagination ang capacity to meet the
challenge of the times, can cope with
our needs? Every nation had to re-
place this kind of all-purpose civil
servant with a new thing. America
had to do it during the New Deal.
Even today it has to do it to meet
the new challenges. During the
Roosevelt and Kennedy eras, they
brought in new men to meet the new
challenges. We have produceq a
framework, an iron framework of a
civil administrator who is good for
everything, as a military adviser, as
an administrator, from Collector to
producer of modern steel he can do
any job. And thatis why this tragedy
that we fail in producing what we can.

What happens is this. I was talk-
ing about this price ztructure. Early
in 1957, the House perhaps has for-
gotten, some of us had to sit day and
night to study what was going wrong
at Rourkela, when we were told that
the machinery installeq in Rourkela,
that Germany had supplieg u: with,
was the most modern in the whole
of Asia, I qid not mention one fac-
tor. T have mentioned some gther
factors favourable to us. Let us not
delude ourselves. If thers be one
field of engineering, modern techno-
logy, designing, in which India can
compete with any country in the
world including USSR ang USA, it
is in the field of engineering, design-
ing in steel. And yet this is the
spectacle. Why? Because our people
have this old mentality, and we are
accepting a kind of colonialism in the
fielg of steel.

I am very glad to see that they
have created this Designs Bureau
under the Government ang they are
doing very well. They have recruit-
ed a few engineers to this Central
Engineering and Designs Bureau.
Some of the things they have done do
cdeserve credit. They have collected
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the data and prepared a plan upto
1975-16. Viery gensible. They have
also looked forward and done some
magnificent pob.

Let me make my point very clear
about this economic colonialism. The
pattern for the Bokaro plant has
been the pattern of the Bnilai agree-
ment, that is, putting the hand; of
the clock at least ten years, a decade,.
behind. Am I disparaging or runn-
ing down the magnificent help we got
from the Soviet Union for Bhilai?
Not at all. We havye accepteq it in
all gratitude as a gesture from a
friendly country. But that scheme is
totally outdated for 1¥65-66, because
when we had the Bhilai plant, we
did not have indigenous local engi-
neering talent, today there is a ple-
thora of it. In spite of it, what do
we do? Very cautiously and very un-
obtrusively yesterday Shri Sanjiva
Reddy said that we had to get finan-
cial help from the Soviet Union, and
so we hag to accept their conditions
about designing etc. That is not fair
to Parliament, that is not fair to this
country. Do not vose before us this
kind of dilemma: dc you want air
or do you want watery We need
both. We want the plant, put we
want Indian engineering also to
grow. I do not want to go into this
question because it is still under dis-
cussion, but it will be extremely wrong'
and wWe will not be taking it easily
lying down if we are to pe told that
because we have to take the help, we
have to dispense with Indian engi-
neering skill. We do not want ready
made toys from America and the
Soviet Union so that we can turn the
spring and play. Ultimately our
destiny lies in developing Indian
engineering skill. If there is any
possibility, foster it, encourage it,

uphold it.
Barlier, promises were solemnly
made that Indian talent wwuld be

associateg from the siegy of fdrmulat.
ing the plan to:thastpgedf exetution.
Now thereiscafallibach: dfothave s
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help, let u; take the survival atti-
tude. You should not say we will lie
on bended knees and take it. If we
need aid from the Soviet Union, we
also help them in multiple ways. Why
this beggar mentality that anybody
can dictate to us? If we can accept
the plant in Rourkela ang Durgapur,
why not in Bokaro? Therefore, let
us accept the generous help but in
the process we :should not give up
the self-respect of India ang put al-
most at a discount local indigenous
talent,

There is a very important aspect
about which I would like to speak
here today. It is this aspect about
labour. What is happening? Local
parochial politics are imposed in lab-
our relations in these public sector en-
terprises. Normally we would expect
that in public sector enterprises the
relationship between management and
labour would be a model for the pri-
vate entrepreneur, Here, the pro-
cess is something the other way
round. Far from being a model for
the private entrepreneur, in many of
our public sector enterprises, you are
tending to agree witli me, the re-
lationship is always pleak because of
lack of imagination on the part of the
management on the one hand, a total
unsympathetic attitude on the part of
Government_ very often a partisan at-
titude on the part of the Govern-
ment, completely forgetting that this
tall talk of socialism in this country
has no meaning whatever, no possibi-
lity of being implemerteq unless you
created dedicated fighters for it, and
that js through labour. Here Yyou
take a partisan attitude towards them,
a very rigid attitude, a wooden-head-
ed attitude. On top of it comes the
lo-al polities.

In Bihar we find that not only the
Government will interfere on behalf
of INTUC, but within INTUC there is
a sub-section, and there will be a
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strike or lockout. Can Parliament

afford to have this kind of luxury be-
cause there are dicsidents and minis-
terialists in the Slalep Even in the
labour union, these qusrrels are tak-
ing place. As it is, labour is divid-
ed because of political affinity, which
is going to bear upon the country in
the long run. But the Congres way
of handling labour is a specimen in
itself, a model! What happens?
The party quarrels between the minis-
terialists ang dissidents are trans-
ferred, and we find, there-
fore, that the whole  atmos-
phere is vitiated, poisoned, and
labour relationship is something which
not only a soocialist Government
chould try to avoid but something
which a modern, enlightened indus-
trialist would not lhike to have. I
would like to graw the hon. Minis-
ter's attention to the report of the
Dhebar Committee. The Dhebar
Committee—Mr, Dhebar the distin-
guished ex-President of the Indian
National Congress—recommended that
in order to avoid trouble, Govern-
ment shoulq take a referendum when-
ever there ig a dispute. What has hap-
pened to it? That was your own
party leader’s recommendation. Why
do you not try to implement it coura-
geously in order to determine the re-
presentative character of the union
and give recognition?

I will ask one question and then I
will resume my seat. 1 have quite a
few things to say and 1 do not know
why you are curtailing my time.

Mr. Deputy-Speaker: You had only
8 minute: but you have taken fifteen
minutes already.

Shri Nath Pal: On some of the
other Ministries we had not spoken
in order to enable me to speak on this
Ministry. Anyway, I will be con-
cluding. Then, there was the Krishna
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Menon Committee which made one
sensible recommendation that the se-
cretary of a department must not also
be chairman of any enterprise which
came under that Ministry. That has
constantly been the demand of Par-
liament. You appoint a committee at
the behest of the late Prime Minister.
That committee makes a recommen-
dation. See the stranglehold of bure-
aucracy in thi; country and how the
Ministers are so easiiy cowed down
by their civil servants., I do not want
you to brush aside when they give
sane advice on matlers which are
within their competience. Thi; is a
matter on which a politica] decision
was needed, unless w¢e were to be be-
fooled about this. In 1856 Mr. Morar-
ka and 1 pointed out the dangers
how the so-called board of directors
hag tendeq to abdicute their rights to
a single man. Though there was a
so-called board of directors for Rour-
kela, the tragedy was performed and
the cost went overhigh. That was one
of the reasons why 1 say this about
how there i; a burcaucratic sirangle-
hold on enterprise. They require a
totally different {ype of approach and
experience. I want g know what he
has proposed to do iu liberate the tal-
ent in the vountry so that the enter-
prises really come into their own.
If you mean to do this first give up
your partisan attitude in labour. Se-
condly be very seriou: about the
modern method and see that the word
of the technocrat, technician engi-
neer, will prevail in matters where
it is technozracy which i: to guide, not
a politial approach.

Shrl Sanjiva Reddy: Mr. Deputy-
Speaker, Sir, this is my first speech
in thi+ House though I have been
the Minister in charge of Steel and
‘Mines for the last cieven months; this
is the first time that T am asked to
speak in this Hou-e though 1 have
answered a few questions now and
then. At times when there is not-
hine sensational we feel that we are
negleceteq and forgotten. That was
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my feeling all these eleven months.
There was not even a call-attention
notice. Mr. Nath Pai did give a call-
attention notice once but then on the
day when I haq lo answer, he absent-
ed himself and thai opportunity also
was denicd. So, while I am happy
that there was no need for any vigi-
lant hon. Member of this House (o
que-tion me, I am glag that this op-
portunity has comc¢ lo me ang that
my Demands have been reached and
[ am able to answer some of the
things which have been in my mind.
Hon., Members have given useful and
constructive suggestion:. Mr, Nath
Pai who camg last has put the same
points that were raised by the other
Members into flowery and beautiful
language. 1 am one of the admirers
of Mr. Nath Pai ang if I am given
an opportunity normally I come to
the House to hear hi: speeches....
(Interruptions). Not only his voice,
\yut his language ong other things
also. I had said thai the -ame sug-
gestions which were made by other
Membe~s were put in flowery lan-
guage by Mr. Nath Pai. Myself as
an ordinary kisan can neither imitate
him nor have I got fifty per cent of
his capacity to put the old points in
beautiful language and make them
look new. Though ¥ have been
on thi: job for the last eleven months,
I must frankly admit that I have not
hag a full grasp of it. For the last
17-18 years I have been a Minister,
in the composite Madras State, the
Deouty Chief WMinister in Andhra
State and again the Chief Minister of
Andhra Pradesh, but tho-e subijects
were entirely different. T was in
touch with the vpecple and the pro-
blems of the people—canals, irriga-
tion, electricity, schools, roads bri-
dges. etc. I was with the people when-
ever there was trouble: I wa: on the
gnot ang could understand their pro-
blem and their was absolutely no
need for the so-called ICS secretary
or anvhodv ahout whom Mr, Nath
Pai was speaking. between me and
the people; there was no need for
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anybody to supply me information, I
could just go to them ang talk to
them and try tn do something, at
times in most unconventional ways,
without the Finance Department sanc-
tion. Some major schemes were done
like that. The Krishne Barrage cost-
ing crore: of rupces was decided
without the Finanze Department or
anybody else examining it because
we were convinced of it. Shri Praka-
sam was there as Chief Minister and
when we were convinced that it was
going tp be useful to the people, there
was no need for any further exami-
nation, How to get the money was
the only criterion ang we somehow
managed. That way we were pro-
ceeding.

Here we do not see people but files,
except perhaps some re-rollers who
Come 10 me. Anyway I have been
trying to do my best though the sub-
ject is new and a difficult one and
my capacities are limited. I know
that also. If there was no need for
an adjournment molion. or call atten-
tion motion all these eleven months,
it only show: that there was nothing
abnormal; there may be no spectacu-
lar achievement but there was nothing
abnormal. If there is anything ab-
normal anywhere, naturally it gets
the attention of an the members of
this vigilant House. This House is
very vigilant as we see every day.
But it is not as though there is ab-
solutely no progres. Mr. Nath Pai
made it look as though the Second
Plan targels werc cchieved now. It
is true. But then there is one more
vear. Further expansions are ex-
pected to be comp'eled by the end
of the next year. Let us take each
plant. Bhilai which 1s producing one
million tons op a litlle more i: ex-
pected to give us 2.5 million tons by
next year, the end of the Third Plan,
Rourkela steel plant which has been
called the sick child has gone through
many troubles. It i also a Second
Plan, scheme; even last year it was
in trouble, communal trouble and
labour trouble. But fortunately for
me since the last six months it has
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given us peak production. It is not
dependent upon foreign technicians.
Mr. Nath Pai would be very happy
lo see thal of nearly 300 of them,
only about 60—80 or round about that.
remain there. Rourkela has just now
reacheq the. produaction of one million
tons; its expansion wiil be completed,
maybe there may be a delay of 3-4
months and it will be completed in
July next year anq when completed,
the production wili be 1.8 million
tons. The expansion of Durgapur
also is going on, according to schedule
and I hope we will be able to
achieve 1.6 million tcns, in July, The
only Third Plan schieme which has.
not given us results is Bokaro. Ii has
actually become a  Fourth Plan
scheme, We are just starting it. We
rigned the agreement in January; the
project report is being written. 1
know my friend is not very happy
that somebody else writes the pro-
jeet report in spile of the one written
already which cost Rs. 680 lakhs.
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Anyway, I do nui want to go into
those problem: at this stage. I am
really gratified that my hon. friend
was able to see thal Indian techni-
cians are being encouraged. Hundreds
of them are being appointed. They
are al]l part and parcel of Hindustan
Steel. Lakhs of rupces are being
spent; it is not a: though anybody 1s
against Indian technicians. As he
himelf put it, we have to balance
both. We want the stee] plant and
we want Indian technicians. We
are not prepared to sacrifice one for
the other. There is time for Indian
technicians to develop the plant; the
project has been undertaken and 1if
Indian techniciang aain a little more
knowledge, I see no reason why—
not only the planaing and not only
the project report—they should not
start the sixth plant by themselves.
After all, we need not depend on any
country for technicians. We can in
the normal course get the machinery.
If the percentage of imports is re-
duced, we can get financial assistance’
ang construct it ourselves with our’
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own technicians and our own en-
_gineers,

Some hon_ {riends have mentioned
about the quality and the cost. Sirl
Nath Pai also repeated tie same thing,
about the co:t of production here,
compared to that of other countries
like Japan. It is very well known
that Japan imperts ore from us and
from Brazil; coal froin Australia, and
still makes the stecl ihe cheapest in
the world. Even Britain, with all it
coal, is not able to make her steel
30 cheap as Japan's. T am fully aware
of it. Various reasons go to add to
the cost of our production. The pro-
du:tin per man i: very much lower
in India compared to that in Japan.
The cost of the raw material, which
we expected would be low, has gone
up very high. Anyway, I am not
satisfled with the information that I
have at my disposal nor with the
reasons that have been given to me
by my department ang Hindustan
Steel for the high co'i of production.
‘I have been thinking about it for the
last three or four mnnths., 1 have
secured all possible information that
they can give me. Since I am my-
-self very much in doubi whether it
is not possible to brilig down the co-i
not only by meesuses cf economy but
‘by al] possible means, 1 have been
thinking as to why a committee ~hould
not go into it ang assist me to find out
ways of reducing the cost. It is true,
and L know, that some friends will at
once come up and say that it would
lead to delay and all that. I would
like some of our hon. friends, one or
two Members of i’arliament, to be in
that committee. It is not that the
committee will just sil oand give out
a report. (Interruption.) 1 am sure
Shri Vidva Charar Shukle has faith
in his colleagues anrj the Members
of Parliament. Whet else can be
-done? Everybody knows, and I
too know that Japan produces stcel
at a cheaper rate than England or
Germany. How do they do it? Ase
they subsidising the =xport of steel?
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I am not able 0 say, because the
cosl of production is a secret which
will not be revealed to anybody.
Anyway, I mysc!f am not able to
think of any other method of finding
out the secret and making our steel
cheap—

Shri J. P. Jyotishi (Sagar): Can we
not send our boys to Japan to ctudy
their methods?

Shri Sanjiva Reddy: We are send-
ing our engineers tJ learn but tae
others will never give out the secret
of their busines; and of their produc-
tion. No company wouid do that, not
only in Japan. Even our own Indian
companies would nol do that. Even
it we go there, they would not re-
veal the secrets of their production
andg the cost of production and all
that. If any friend could suggest
some other method, I would adopt it.
1 have ab-olutely jo objection. I amn
not dogmatic.

Shri Nath Pai: Let us have a more
scientific approach, Modern techno-
logy is not such & thing as Sukra-
charya’s Sanjivini vidya which was
being kept as a great secret. Modern
technology is somnrthing which we can
assimilate.

Shri Sanjiva Reddy: Now, why is
it that as between Jzpan and Ger-
many and England.--lct alone India,
since India is trying to learn—they
alone are able to se¢1l it in the inter-
national market at a cheaper rate and
the others are not able to do it? It
is not as though all {hoze countries
are of the same level. There must be
some reason for it,

Shri Surendranath Dwivedy: (Ken-
drapara): How does our cost of pro-
duction in the public sector compare
with that in the private sectory

Shri Sanjiva Reddy: There is abso-
utely no difficulty about it. The cost
of production in the public sector
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compares very favourably, You your-
.self can compare the figures, because
the figures are available. I was ans-
wering a question in the House yes-
terday. Unfortunately time was up
and no supplementary arose, but I
can readily give the figures. Ours
compares very favourably. The cost
of ingot steel and saleable steel com-
pares favourable. (Interruption). If
-any friend suggests some other method
for bringing down the cost, I would
readily accept it. It is not that I am
not prepared to accept it. Even now I
am prepared to accept it if any friend
in the House or outside can make any
suggestion to make our steel cheaper.
As I said in the beginning, I am not
a technician nor an expert myself. I

am prepared to accept the advice
from whichever quarter it comes,
from whichever political party it

-comes. It does not matter for me;
I only want to have steel produced at
a cheap rate. Everybody wants it
to be so. If anyone suggests a method,
I would surely accept it. If there is
a mistake and if it is pointed out, I
would accept it.

Now, we have to congratulate our
officers who have been  working.
Whether our administrators are in the
ICS or the IAS, they have all done a
‘good job. The new steel plants in
gpite of the initial problems have
reached peak production and a little
over the target production, There is
no use belittling the administration.
They have put the house in order. For
instance, there was gn Englishman,
Mr, B. J, Bell, who has since retired.
On 31st March last, he left us. An
Indian officer, who has had 26 years
of experience in steel, Mr. Chatterjee,
hag been posted as General Manager.
He is a technician who has had long
experience. He has been there for
long, and he has been appolnted as
General Manager now. In the other
plants also, not only are there Indian
technicians and engineers, but they
have experience in construction and
production, They have all done a
fairly good job, There has not been
labour trouble.
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Some hon. Members have been

saying that labour is not treated fairly
and reference was made to the labour
organisation associateq with the Con-
gress party also. I think Shri Nath
Pai was thinking of some industries
somewhere and then applying the
same theory to the steel factories, It
is not so.

Shri Surendranath Dwivedy: What
is the matter in Rourkela? Can you
deny it? There is no question of
labour trouble as such. What Shri
Nath Paj pointed out was about the
report— (Interruption).

Shri Sanjiva Reddy: I know the
functioning of the steel plants, There
is no trouble at all. Production has
reached its peak, and the plants are
running smoothly. If anybody wants
to create any trouble it is not good.
I am not worried about labour trouble
at all, whatever be the labour union.
(Interruption),

Shri Surendranath Dwivedy: Do
not invite trouble.

Shri Sanjiva Reddy: Production is
going on, and there is not even a smajl
sirike today. (Interruption). I do
not believe in reports only. I go
personally to the steel plants and sit
with the people and talk to them and
therefore I know how things are. Let
us not enter into any controversy
about labour there. Let us give them
all the comforts that are necessary.
A large amount is being spent in the
public sector for hostels, schools,
clothes and books for workers' child-
ren, medical facilities and so on. We
are doing our best to help them. 1If
in the name of any union there 13
trouble, it will not be in the national
interest; it will only delay production
in the industry,

Not only that. The steel plants are
being managed by Indians. Not only
in Rourkela but in other plants also,
the number of foreign experts is
rapidly dwindling. Even within the
past one year, in Durgapur and Bhilai,
only 20 to 30 of them gtill remain. The
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work has been taken over by the
Indians, and after the Indians

took over the job production is
still going up and has stabi-
lised itself. We should congra-

tulaie them; we are really proud of
them. We have given them g chance
and they have proved themselves
worthy; they have proved their worth.
But let us go slow. There are only
200 to 300 foreign technicians now.
Let us not drive out all the 300
or so, in the name of nationalism and
Indianisation. If 20 or 30 of them
still remain, let us make use of them.
There is nothing wrong in trying to
learn from them, to learn a little more
with the assistance of these people.
The presence of 20 or 30 of them is
not going to damage Indian interests.
They have constructed the factory.
They have brought it to this stage
and they are interested in the plant.
Their reputation is at stake. If som=
thing goes wrong, they feel terribly
wounded. For instance, I was there in
Bhilai along with the Deputy Prime
Minister of Russia, Mr. Dymthits. There
wag some trouble in the fourth blast

furnace, We are proud that the big-
gest blast furnace in Asia has been
gset up in Bhilai. When there was
trouble there, Mr. Dymshits went

there himself at night. He was him-
self an engineer there some years ago
when the plant was constructed. He
went there along with the technicians.
He also brought a few more from out-
side India and it was put right. So,
no doubt our technicans must learn
the job, but at the same time let us
take some assistance, After all it is
not beneath our dignity to take assis-
tance from some foreign experts.

16 hrs,

The fourth plan targets are there.
It is ambitious. If by the end of the
third plan, we are able to reach only
7 million tonneg or so, to reach 16.8
or 17 million tonnes is really a very

ambitious target. But our targets
and ambitions must be high. T our
target itself is limited, we cannot

achieve big results. Due to various
circumstances, we may not be able to
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reach it, but our attempt must be that,
Regarding the third plan, I do not
think we are far behind the target,
except Bokaro which is the fourth
plant. Otherwise, the expansion upto

2.5, 1.8 and 1.6 million tonnes will be
there.

The fourth plan target has been
fixed taking into consideration not
only 1.5 to 2 million tonnes from
Bokaro, We also expect the fifth
plant to give us 1.5 million tonnes. We

have also taken into consideration
further expansion of the existing
plants.

About Durgapur, we are thankful
to the British Government for having
announced the assistance for expan-
sion already. There is np more pro-
blem. The project report is written
by our own people. The assistance ig
already announced and there is no
more hitch except pushing it through
and reaching the target. For Bhilai,
after reaching 2.5 million tonnes for
further expansion, we are not yvet tied
up; we are yet to negotiate for as-
sistance. For Rourkela also for
expansion from 1.8 to 2.5 million ton-
nes, we have to negotiate assistance.
I hope our Russian and German
friends would help us to reach cur
targets.

We also hope that in spite of all the
controversy, the first steel plant will
be able to produce something, There
is absolutely no need for any contro-
versy aobut its location.

Shri Manoharan (Madras South):
Where lis it going to be located?

Shri Sanjiva Reddy: My friends
here from Andhra, Karanataka and
Madras have made speeches, It is
absolutely unnecessary. . . .

Shri Rajaram: We want the founda-
tion stone to be in your name.

Shri Sanjiva Reddy: 7 do not want
my name to be there; T am not so
vain or foolish to think it must be in
my name. TP every minister wants
a foundation-stone in hig name, no
government can function.

Shri Nath Pai: As a compromise,
why not locate it in Goa?
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Shri Sanjiva Reddy: What is the
compromise? Goa and Hospet are
there. The cases that have been re-
ferred to the technical commitlee are
Goa-Hospet, Bailadilla-Visakhapat-
nam and Salem-Neiveli. These were
the sites which were studied. Prelimi-
nary reports were there. Only about
Salem, a final report is there. The
project report was written by Dastur
and Company. Shri Sivamurthi Swa-
my, representing Mysore was quoting
the good words said about Hospet by
Dastur and Company, but he does not
know the very very good words said
about Salem by the same Dastur and
Company, which were quoted hy Mr.
Rajaram, Fortunately, as g minister
in the composite State of Madras, I
have visiteq all the three places—
Visakhapatnam, Hospet and Salem—a
number of times. As Chief Minister
of Andhra, I wag pressing for Visa-
khapatnam naturally, as the Madras
Chief Minister is now writing so
many times for Salem and the Mysore
Chief Minister for Hospet. The Goa
Governor has also written about Goa.
So also the Chief Minister of Orissa
and the Governor of Orissa only speak
about their place.

Shri Manoharan: His predecessor,
Mr.  Subramaniam, categorically
stated in this House that Salem pro-
ject is a third plan project,

Shri Sanjiva Reddy: I am not inter-
ested in that. Money was not allotted
in the Third plan. I am Minister of
Steel angd Mines today and I have a
right to take a different decision. If
it is a correct decision, I shall be proud
about it. Because I come from
Andhra, can I say it should be at Visa=
khapatnam? I do not want to take a
decision like that. All I have done
is that there should be no discrimina-
tion; let ug leave it to the technicians.

Shri S. Kandappan (Tiruchengode):
But the Salem report hag been finali-
sed.

Shri Sanjlva Reddy: If my friends
think T should take the decision here
and now, it is not possible. My hon.
friend was quoting my predecessor as
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saying with reference to Mr. Morarka
that northern Indian friends also are.
talking about South India. Does it
mean only Madras js South India? Mr.
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Deputy-Speaker, you come from
Mysore State and that is also  South
India. (Inierruptions). I do not

want any controversy. Let us not go
intg narrow things. My request to
hon, members is, please keep me out
of this. I am prepared to accept the
technical advice given by the techni-
cians. All the reports and papers
have been sent to them.

Shri S. Kandappan: The technical
committee has been advised to select
2 sites.

Shri Sanjiva Reddy: If 2 sites are
selected, only one can be taken. We
can have a sixth plant in the fifth plan.
My friends, Mr. Nath Pai, Mr. Ranga
and others were talking about short-
age of pig iron and said that we can
start pig iron plants at this stage to
be converted into steel plantslater on.
The sixth steel plant which may come
in the fifth plan can be started now
as a pig iron plant, We are thinking
ahead on that.

Shri Manoharan: On the basis of the
detailed report submitted by Dastur
and Company, Madrag Government
has already started working in  that
direction

Shri Sanjiva Reddy: That question
must be asked in the Assembly there;
I have no aswer to give here. Apart
from that, eight sites are being studied
by Dastur and Compay and Kuljian
Company in Bengal, Bihar, Oriss3,
Madhya Pradesh and other places.

Shri Manoharan: Why should they
be clubbed with the Salem project?

Shri Sanjiva Reddy: I am the
Minister of Steel and Mines for India
and not for Salem. I am explaining
other points also to which I have to
give a reply, but my hon. friends seem
to be interested only tn Salem. They
think that only Salem is important.
As T said, eight sites are being studied.
It is not that a decision will be taken
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immediately. Kuljian Company are
studytng 8 sites and Dastur and Com-
pany are also studying eight sites. All
these reports will be with us. It may
be that we may not take them wup
now, But tomorrow, X, Y or Z may
become the Minister and these may be
considered by him. India will con-
tinue and steel will have to be pro-
duced. Therefore, we are also having
those sites studied.

1 would only assure you on the floor
of this House that I shall not take
any partisan decision, I will leave it
tu the technicians to decide, I am
glad that Professor Ranga supported
this view. Nobody can say that we
took a narrow view. India is a Dbig
country, We have to think in g big
way. If India is to develop we all
have to think in a big way and not in
a narrow way. Whatever view I
might have held as Chief Minister,
today as a Ceniral Minister in charge
of Steel I am connected with all States
in India. Therefore, I am sorry, it
will be difficult for anybody to take a
decision in this excitement. Let us
take a decision calmly.

Shri T. Subramanyam: When is that
decision likely to be taken?

Shri Sanjiva Reddy: They are ex-
pected to submit the report by the
end of May. Then we will take two
or three months for studying it. We
must then have a new project report
which will take nine months. It is
all being done on a phased basis,
After that we will place the order for
machinery which will take two years
to come. Then the erection work will
take three years after which only pro-
duction will start. Normally a steel
plant will take six {p seven years to
come into production. All this proce-
dure will have to be followed here
also and it will take time.

I am also happy the Bokaro steel
plant preparations are going on fairly
well. I visited the place on the 18th
of last month, The Bihar Govern-
ment has placed g thousand acres at
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our disposal though they had to ac-
quire a  littie. They are giving wus
complete cooperation. A number of
buildings have been construced al-
ready. The office is now located at
Calcutta. It is likely to be shifted in
four or five months—by about Octo-
ber-November—to the site itself. Un-
less the corporation office ig located at
the site, work will not progress satis-
factorily.

The Alloy steel plant, which we
were constructing at Durgapur, was
limping a little. The progress there
was not very satisfactory. I am glad
some rephasing of the construction sc-
hedule has been done there. I hope
by 1967 we will be able to reach the
expected production. Further expan-
sion will be needed. After al],
1,00,000 tons of alloy steel will not
salisfy us. Our target is to expand it
to 3,00,000 tons. In addition to that
I am very happy that the Bhadrawatl
steel unit in Mysore is also expanding.
They are not only expanding, we are
also converting it into analloy steel
project. With these two and some
other smaller units in the private
sector, T hope in the coming years we
will be able {o tide over this problem
of alloy steel ghortage,

But however much we may produce,
as every country is short of some
material or the other, we may still
have to import some alloy steel. Even
now we are importing, in spite of our
production, a million tons of steel.
Almost all the alloy steel we are im-
porting. Even presuming we produce
16.5 million tons in the Fourth Plan,
still our demand will go up. That only
shows progress. The more indusiries
we set up the more will be the con-
sumption of steel. It is only a sign of
progress and we will have to import
some small quantities of steel to meet
priority requirements. Then, in spite
of our shortage, we are also exporting.
We have made a beginning last year
with an export target of one lakh tons,
and this year we are hoping to double
it. What I am saying is, apart from
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scrap which we are exporting, we are
also exporting some steel so that we
could find some markets here and
there and try to popularise our mate-
rials, so that when we produce more
and we have g surplus we will have
ready-made markets outside the
country. These exports will bring
in some foreign exchange at present.

Then, it has been said that the cost
of steel is a little high. It is mainly
because the quality of the raw mate-
rial is not very high. Take, for ex-
ample, coal. As the Parliameniary
Secretary has mentioned a little while
ago, coal which we are getting is not
of a superior variety, and this in-
cludes coking coal. There is so much
of ash that we have to wash it and
naturally the cost of coal goes up.
The same thing applies to ore. 1 had
been to Kiriburu and Barsua and had
seen the mines. I had thought that
mechanised mining would make the
ore cheap. That was my expectation
at that time., I thought that picking
up by hand would naturally be costly
because we could not pick up large
quantities and we want milliong of
tons, by hand. So, I thought that
mechanised mining would be cheaper
but mechanised mining has brought
in another very big problem. There
is a very large percentage of flnes,
dust which you cannot use. We are
getting about 55 per cent of fines near
the mines. Transport by rail and
handling at the ports give us another
15 to 20 per cent. Therefore, by the
time we begin exporting, there ig only
25 to 30 per cent of the original
quantity; the rest will be flnes. Now,
how to use those fines? If it is within
the country, we can use them, For
instance, in Rourkela only a couple of
monthg ago, we inaugurated the
sintering plant.

Shri Surendranath Dwivedy: After
a delay of three years.

Shri Sanjiva Reddy: May be so.
Even then, we are happv that it has
been inaugurated and I am sure there
is no controversy about that. Now, a
large percentace of the fines which
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are lying waste in the steel plant are
fed into the blast furnace. We have
a sintering plant in Bhilaj also. We
do not have one at Durgapur but 1
hope we will be able to set up one
there soon so that the fines could be
sintered anq used. But in places
where there are no sintering plants,
what are we to do with the fines? It
is a national waste; just wasting the
wealth of the country. For instance,
take Goa. The private sector has a
licence for establishing a pelletisation
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plant. Pellets can be exported and
we could incidentally earn some
foreign exchange for the fines and

blue dust which we are now wasting
at Goa. I have not gone to Goa. I
hope to go there later on and see the
position for myself. I am sure these
will be fully used.

For instance, we are exporting mil-
lions of tons of iron ore to Japan
through Visakapatnam, Paradip and
other ports. The fines that get accu-
mulated in the ports will have to be
removed. Otherwise, the ports will be
full of fines and in a couple of years
there will be absolutely no place to
handle cargo. The pelletisation of the
fines, which ig a waste material now,
will make it useful and we could also
earn some foreign exchange.

We will have to think of bringing
down the cost of raw materials by
some method or the other.

Then there is also the question of
surplus labour to which reference
was made by many hon. Members, It
is true that in each steel plant there
is surplus labour. But this is equally
true of the private sector also, about
which I have the figures with me
here. Our public gector gteel plants
do not have larger number of workers
than the private gector plants. The
private seclor plants are also over-
staffed. But there is a redeeming
feature; some good is coming out of
this evil. Some of the technicians
who are now working at the steel
plants are surplus, no doubt, but those
trained men could be transferred to
the new plants, when they are set
up. Governmenl have already issued
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instructions that this should invariab-
ly be done. For example, in the case
of the Bokaro steel plant, no new
employee would be taken in until
after absorbing the suitable surplus
at the existing steel plants,

Not only that; for instance, in Bhilai
there are 3,000 people surplus and the
expansion is taking over a large
number of them.

My hon. friend also made a mention
of some labour leader coming here
from Bhilai to discuss about 10,000
labourers who are being thrown out
of employment. Somebody made a
mention about it; I think, Dr. Misra
made a mention about it. But they
are not steel plant employees; they
are construction employees. Where
am I to put them? Can I absorb
them in Bhilai when there are al-
ready a feyw thousands of them already
surplus? All that I suggest tg them
is that there is construction going on
in Bokaro, please go there or some-
where else. Let us take them some-
where else. You cannot make cons-
truction labour permanent,

Suppose, we construct a house. We
employ labour. If the moment 'the
house is constructed the whole labour
is to squat in the house, the owner
will have to pack up and go away.

Dr. U. Misra: It was promised that
a construction corporation will be set
up and those people will be absorbed
there.

Shri Sanjiva Reddy: It is set up
already though it has not begun func-
tioning effectively. A few months ago
we registered it and we hope that it
will help ug to bring down the cost
of construction and the contractors
will be g little more responsible, with
this public sector body being there.
Tt is there and if and when vacancies
arise, in construction work they would
be absorbed, But if I am asked to
absorb 10,000 people in the plant, it
will not be good. It is not degirable.
The same thing has happened in coal
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but I am not touching coal now.
Later on I will come to coal.... (In-
terruption). Even there when the
work starlg we can absorb them, in
Bokaro or in some other project.
They are not permanent employees;
they are just construction labour and
when there is employment we will
certainly give them some work.

The quality of steel was also not
very good. A few complaints came
to me and we investigated the com-
plaints and discussed them with the
General Managers and others. The
Secretary and others discussed it. I
think, the quality is slowly improving.
I will not say thal it is completely
all right or anything like that; but
the quality is slowly improving.

About the re-rolling industry, my
hon. friend wag speaking gbout billets.
When billets were gurplus and when
the steel finishing mills were not
completely ready, billets were sold to
the re-rolling mills. At that stage,
naturally, the margin of profit was
fairly satisfactory and therefore a
larger number of units came into ex~
istence. That was in 1961-62, or
round about that period. Now, when
they are able to roll their own hillets,
the steel plants certainly would not
sell billets. No steel plant will sell
the raw material and itself keep
quiet. It is because of thig that the
shortage has arisen and algp because
a very large number of re-rollers
came into existence during the period
when the billet position was easy.

My hon. friend from Madras was
asking whether new licences for roll-
ing mills will be given. What ig the
ugse of giving new licences when the
raw material is not there and the ex-
isting raw material is being given to
the re-rollers at the rate of 25 per
cent of their capacity?

Shri 8. Kandappan: There is a ge-
nuine case for that. The rolling mills
that exist are concentrated in a parti-
cular region; so, is there no case for
locating them in gome other regions?
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Shri Sanjiva Reddy: I think, it has
no cage at all. First I must feed the
existing rolling mills, whether they
are located in Punjab or Himachal
Pradesh. They must be feq first and
not that on regional consideration we
start some more and starve them all.
If my one eye or both eyes are lost,
it would not give satisfaction either
to me or to you. Therefore we must
first feed the existing rolling mills
and then start giving licences for new
ones. So, I do not concede that point.
After all to the mills that are there
we are not able to give more than 25
per cent of their capacity. Even as-
suming that we give licences for new
rolling mills, to them also we will
give a limited capacity and it will
not help them either. They will sink
lakhs of rupees in the industry and
aultimately lose it,

So many friends mentioned pig
iron. We are short of it but, I think,
we will be able to tide over the diffi-
culty because some of the blast furn-
aces at the steel plants are coming up
a little in advance. I think, next year
the position will be a little better. We
are importing a lakh-and-odd tonnes
from Russia, though it is a little cost-
lier than our pig iron. Our plan is
to set up these blast furnaces in ad-
vance so that the pig iron shortage
that is there for some time, will be
tided over. This will improve further
when we set up other pig iron plants.
This is our plan and I hope we
will be able to tide over the difficulty.

Now,-I come to coal—the N.C.D.C.
Thig is one thing which also gives me
a headache. 1 went to Ranchi and
discussed the matter with the officers
there and also here. There is @ huge
expenditure and then we are produc-
ing not the anticipated quantity of
coal, not even half of it. Unfortuna-
tely, our planning went wrong. In
the Third Plan, we thought 87 million
tong should be our production. But
we are not able to consume more
than 65 million tons now—perhaps 67
million tons next year. Anyway, the
£ap should not be so big. Unfortu-
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nately, it is there. We cannot deny
facts. The planning was wrong.
When coal was in short supply, the
industries wanted to have a bigger
share and, therefore, they gave figur-
es of demand which were very high,

Shri Kamalnayan Bajaj (Wardha):
Development lagged behind.

Shri Sanjiva Reddy: Not only deve-
lopment. When coa] was short, when
it was difficult to secure coal, they
pitched the demand very high and
when we were able to deliver it, they
were not able to lift it. The develop-
ment is a little less, no doubt, as
against what we anticipated. The
Railways are using diesel oils and
cement plants are using furnace oil.
Som. thermal stations have not yet
come up. They will come up next
year. There are other reasons also.
I do not want to go into all those de-
tailg for want of time. It is true that
we have not reached the target. But
we have spent money on the N.C.D.C.
That was the headache. We could
not produce the coal but we had spent
the money; there is however potential
for more production if and when re-
quired. The machinery 1s there.
'Phousands of people are there in the
coal-fields and there are hundreds of
people in the N.C.D.C. office at Ranchi.
The potential is there but production
is not there. That means there is a

terrible national 1loss. Some steps
have now been taken. Many of the
officers, the Accounts Section and

others at Ranchi have been asked to
go to the coal pitg so that the ac-
counting and other adminigtrative
action could be directly there itselt
instead of the whole thing having to
be referred to Ranchi. A little de-
centralisation has been effected now.
Many of the people, men and officers,
who were at Ranchi have been com-
pelled to go to the collieries and look
into the jobs on hand. Some coal-
flelds have been closed down. Natu-
rally, some labour had to be retrench-
ad with compensation. We are short
of coking coal. But the ordinary coal,
the inferior-grade coal has been pro-
duced in such large quantities that
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We are not able to sel] it in the mar-
ket, Therefore, some pits which were
opened {wo years ago or three years
ago in the Madhya Pradesh area or
in some other areag have been closed
down. There is no other alternative.
When we need this coal, we can easily
reopen these Collieries and work
them.

Shri Vidya Charan Shukla: Export
it.

Shri Sanjiva Reddy: We are not
able to export this coal. If we can
offer metallurgical coal, people are
prepared to take it. If we can offer
select grade coal, they are able to
take it. But the inferior variety of
coal we are not able to export to
other countries. Our cost of pro-
duction is a little high and perhaps
our rates are alsp not competitive.

Shri Warior: The thermal plants on
the western coast can absorb it.

Shri Sanjiva Reddy: We are pre-
pared to give this coal provided
there is a demand. It is difficult to
move coal to the southern parts. We
are moving it by rail, by ghip and
then by rail. The extra cost iz being
subsidised. There is absolutely no
shortage of coal. We will be able to
move it anywhere you like and that
too at the same cost. Supposing coal
from the Jharia area is gent to Madras
by rail at a particular cost, at the
same cost it will be delivered there
and it can be used for therinal plants
there.

Sir, the labour situation in the
N.C.D.C. was threatening at one stage.
But fortunalely, better sense prevail-
ed and everybody sat together across
the table, the Corporation, the labour
and discussed matters. At least dur-
ing thig year, there has been no seri-
ous tirouble. We are closing down
some mines and there are thousands
of labourers involved. In somec mines
there are 4000 or 5000 workers. Com-
pensation has to be given and they
will be paid compensation. Buti we
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cannot keep them going on withous
work. Take, for instance, the Girdih
mines. Thousands of workerg are
there without work. Every year we
are losing Rs, 50 lakhs. After all it
was a losing concern, and the labour
also was not benefiled by that. More-
over, compensation is being given to
them, and alternative employment is
being shown to them, and methods
are being studied to re-employ them.
But we do not want {o waste Rs. 50
lakhs every year by way of losg in
these mines.

Some hon. Members referred to the
question of making available soft
coke or coal for domestic use thereby
saving cow-dung. This is one of the
favourite subjects which we face at
cvery meeting of the consultative
committee. We can supply soft coke
to places like Tirunelveli or even &
village in the Punjab, but the poor
villager who is earning eight annas
a day gets the cow-dung today at no
cost, but even the cheapest soft coke
that we would give him will cost him
something. When he has mnot got
enough money even to purchase the
necessary foodstuffs I do not know
whether he will be in a position to
purchase this soft coke with a view to
saving cow-dung. Apart from that,
it is difficult to reach coke to every
village, and it is difficult to make it
Jow priced enough for the poorest
man to purchase it. Anyway, I have
absolutely no objection if some other
Department can take up this work;
we shall be able to produce enough,
and there would be no difficulty from
our side in regard to production of

soft coke and its supply to the
Department.
Shri Narendra Singh Mahida

(Anand): They can be given in the
urban areas.

Shri Sanjiva Reddy: We can easily
give it to the wurban arcas. There
will be no difficulty in regard to that;
we can keep it somewhere and sup-
ply it to the urban areas. But I was
talking of replacing cow-dung by
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soft coke. I do not know whether in
the urban areas anyone uses cow-
dung as fuel.

Ag regards the price of coal, it is
a little on the high gide, and I have
been thinking about it.

Ag regards non-ferrous metals, my
hon, friend Shri Vidya Charan Shukla
had spoken on them at length. The
Parliamentary Secretary has already
made a lengthy speech about these
non-ferrous metals, but I would like
to add a little to what he has said.
We are short of copper, zinc and lead.
The Geological Survey has been sur-
veying the whole country, but the
country ig so vast that they cannot
survey every inch of the country. ot
course, we have increased the staff,
and we have also got extra equip-
ment, but still the country is so large
that the Geological Survey cannot
hope to reach all the areas. But
with the available data, I think that
copper at least ig available in large
quantities, -in different places in our
country. We have the Khetri copper
project, and we have been doing
shaft-sinking work there. Unfortu-
nately, this had been delaye!i by
years, but now French credit has been
secured nnd the equipment has been
ordered. The shaft-sinking is going
on and in two or three years we shall
be able to start production there.

Shri Vidya Charan Shukla: The
Sikkim deposits of copper have been
there for several yesrs and nothing
has been done in that regard.

Shrl Sanjiva Reddy: In Sikkim also
copper is available, and drilling is
being done and we are trying to se-
cure forelgn exchange for the Sik-
kim Mining Corporation. But that
corporation is mainly a State corpora-
tion in which we have only a mino-
rity partnership.

16.33 hrs.
[Mr. SpeAker in the Chair].

Moreover, it
mine there,

is only a small
and only a vetry
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small quantity of copper is going to
be produced the:c. DBut still we are
prepared to assist them and give them
whatever they want, It ig their pro-
ject and it is under them that it is
working. We shall be able to give
them whatever assistance they need.
But we have also prospected copper
deposits in some other places, and I

hope that we shall be able to do more
in this regard.
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As regards zinc and lead, I expect
that in some small areas in Rajasthan
these are available. The company
engaged in this is the Metal Corpora -
tion which is in the private sector.
Unfortunately they are in some trou-
ble adn they have not been able to
proceed very far. We have not so
far been able to find these metals
anywhere else in India in appreciable
quantities. Therefore, we have taken
a decision to import concentrates
from other countries and then smelt
them here, so that at least 50 per cent
of the foreign exchange would be
saved. We are thinking of importing
concentrates from Iran We are gsend-
ing a team of people to Iran and we
have already negotiated assistance
from the Polish Government for the
location of a zinc smelter. I hope wa
shall be able to secure raw material
from Iran and with assistance from
Poland when a project report is being
written we shall be able to have a
zinc smelter baseq initially on im-
ported concentrates.

Shri Vidya Charan Shukla: I hope
that steps will be taken to arrest the
decline in the production of non-fer-
rous metals.

Shri Sanjiva Reddy: I think my
hon. friend is making a mistake in
thinking that there has been a declin=.
The figures which he relies upon are
only for 11 months. If my hon. friend
would go through the figures for the
whole year, he will see that there has
been no decline at all, and the pro-
duction that was there before is there
even now, The figures that he is referr-
ing to are only for 11 months whereas
the previous figures were for the whoie
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year. My hon. frienq can study these
flgures later and tell me if there is

anything wrong.

Shri Vidya Charan Shukla: They
are mentioned in the Report of the

Ministry., The period mentioned is
1962-63,
Shrl Sanjiva Reddy: My hon.

friend might please see them again
and he would find that the figures
are only for eleven months instead
.of for the whole year.

I must also make a reference to the
good work done by the Geological
Survey. After all, in a huge country
of the size of India, the Geological
Survey cannot cover every inch of
the land. There is gold, there is cop-
per, there is something else. So they
have been doing their best. With the
-staff and equipment that they have,
they have done fairly well.

As regards the Indian Bureau of
Mines also, in respect of which Shri
Shukla was angry, they have done
fairly well. There may be some mis-
take here and there. 1 am afraid that
these will be there in every Depart-
ment. If there are mistakes, we shall
pull them up. But let us not con-
demn the whole organisation. 1n any
institution, there are bad people, but
on that score, we cannot condemn
the whole institution.

There is the Khetri copper project.
The IBM are doing work there. They
are in so many other projects also.
Good work is being done by them
along with the Geological Survey of
India.

Recently I had requested the De-
puty Minister to go into the question
of the working of the Geological
Survey and the Indlan Bureau of
Mines to see if there is overlapping
and if g0, to devise measures to in-
crease their effectiveness. We are
still thinking about it, and a decision
-will be taken in the coming few days.
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I do not want to go into all the
points raised by hon, Members, one
by one. For one thing, some of the
Members whp made their speeches
are not here just now. Some useful
sugestions have been made by Prof.
Ranga. Prof. Ranga gave some sug-
gestions about coal. Shri Morarka
gave very useful sugestions. With
his experience, and naturally by vir-
tue of his being Chairman of the
Public Accounts Committee, he has
so much material before him. He
gave very useful suggestions,

very particular about
Khetri. I can assure him that we
will not allow Khetri to sleep any
further. We will see, that it begins
production.  As regards foreign ex-
change ang all that, we will tie it up.
There is aboslutely no difficulty. We
will do our best to push forward.

He was

Dr. U. Misra also gave some sug=
gestions from his own angle, He
made a reference to some Asansol
contractor giving some funds to the
ruling party. 1 do not know. Some
parties must get from somewhere. I
wish we avoid these things on the
floor of the House. I go not know
which party gets from where. I need
not dwell on it further.

But I must answer one point he
made., That is about the loans to
TISCO and IISCO. This loan was
given ten years ago, There are some
conditions attached to the repayment
of the loan. Last September, I an-
nounced that I would gend the case
to the Tariff Commission. There are
so many conditions attached. The
Finance Minister said, ‘Why all this
trouble? @ Why not get the money
back, Rs. 10 crores plus interest from
each of them?' I said: ‘You do it
I have absolutely no objection’. He
has been negotiating. The Steel
Ministry Secretary, Shri Wanchoo,
has been in touch with the Finance
Minister. They have been talking
with the IISCO people but not with
the TISCO. Anyway, negotiations
are at a particular gtage. 1 cannot
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say anything further,
to recover the money. W, are not
going to lose it. If we cannot recover

it, we wil] not shirk converting it into

share capital. There is absolutely no
delicacy about it.

We would like

Dr. U. Misra: Is there no power to
convert it?

Shri Sanjiva Reddy:
Biven us the power.
feel difficulty in recovering it, we
will make use of the power which
‘the hon. House has been good enough

to give us to convert it into share
capital.

You have
The moment we

Shri Narendra Singh Mahida: What

about amalgamation of small, uneco-
nomic collieries?

Shri Sanjiva Reddy: Up till now,
nobody had mentioned it. There-
fore, I did not refer to it.

This has been wundertaken on a
voluntary basis. About 100 mines
have come together. But it has not
been successful. It is not at all satis-
factory. The voluntary method ill
never happen. Therefore, we are
thinking of bringing in legislation for

compulsory amalgamation of those
mines which are uneconomic. We
tried this voluntary method. But

since it is not achieving results, we
will now bring in legislation to make
it compulsory.

Shri Subramaniam spoke about re-
rolling mills. Shri L. N. Bhanj Deo
spoke about the Governor, how he
was useful in connection with this,
1 entirely agree with him. The engi-
neer Governor is not only useful as
a Governor but as a technician.
Orissa {s making full use of Dr. Khosla
who is its Governor. He takes 80
much interest in thess developmental
activities of the State.

Shri Hansda anq Shri Sivamurthi
‘Swamy also spoke. There is no need
for the latter to quote some paper to
strengthen his case. His case is not
at all strengthened by that. He can,
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as a Member of parliament. What is

the use of quoting a paper?

Shri Sivamarthi Swamy: In that
paper it is mentioned that your techni-

cal committes hag recommended Hos-
pet.

Shri Sanjiva Reddy: The report has
not come, Some paper wrote against
you also, Mr. Speaker. So, after all,
should it be quoted? It is not proper.
You tell us if there is something
wrong. If we make a mistake, we
will immediately say that we are
sorry. Pamticularly I will apologise
to the House. There will be absolute-
ly nothing secret about it. I am pre-
pared to place the full facts about

any activity of my Ministry before
the House.

Shri Sivamurthi Swamy: Will you
tell the House the percentage of iron
ore in Hospet?

Shri Sanjiva Reddy: I am not an
expert. I will await the report. Even
if I know it, I cannot giscuss the
whole problem of percentage here.

Shrimati Lakshmikanthamma spoke
about steec]l plant. Shri Tantia spoke
about coa] surpluseg and all that. He
is an expert. I am very glad he takes
keen interest and comes to all the
consultative committee meetings. He
is one of the useful Members making
contribution,.

Shri Rajaram spoke. It was very

useful, Shrimati Maimoona Sultan
made a flne suggestion. Shri Nath
Pai also made a fine speech. She

spoke very good English, and he spoke
better English. Til] then I was a
little confident that I would be able
to reply to the points, but the fair
lady and the good gentleman both
made me afraid. My nerve wag com-
pletely lost, I did not know what I
woulq reply.

is not that I have
covered all the points. After all
there are mistakes. We commit mis-
takes and we learn by mistakes. If

Anyway, |t
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there is any mistake, I admit it. Only
it a mistake is committed wantonly,
one is responsible.

Shri Basappa (Tiptur); With regard
to the quality of steel produced at
Durgapur, he said that some com-
plaint had been received. Let us
know the exact complaint, and how
it is being remedied.

Shri Sanjiva Reddy: My hon. friend
wants me to say that the complaints
have come from Mysore. The rods
were not of good quality. Instead of
bending, they were breaking., It was
brought to my notice and to the notice
of the people concerned. They have
promised to improve the quality, Not
only that. When we tried to export
some rods to London, some of them
reached there bent. We sent a Joint
Secretary of the Ministry to make a
personal enquiry.

Shri Basappa: It should be avoided.

Shri
agree.

Sanjiva Reddy: I entirely

Shri A. P. Sharma: He has not
mentioned about a most important
thing, mica.

Shri S8anjiva Reddy: In these 11
months I have not heard of any
trouble about mica. There are a num-
ber of mica mines in Andhra and
Bihar. I have had no occasion to get
involved in mica trouble. That means
that they are running fairly well. If
there is any trouble, and he brings
it to my notice, I shall look into it.

I am really thankful to the hon.
Members for their useful suggestions,

Shri Nath Pal: We were promised
that we could put one or two ques-
tions at the end of his speech.

He is wvery liberal with compli-
ments, but we would like to draw his
attention to the points we had made.
I had asked two questions. One is

MAY 1, 1865

of Steel and Mines 12442

what about accepting the Dhebar
Committce’s Report that the repre-
senialive character of a union shall
be decided by a referendum, which
will eliminate all possibilities of
favouritism.  Secondly, why must
Secretaries of Departments be the
Chairman of public sector enterprises.
under the control of the same Minis-
try, which was deprecated by the
Krishna Menon Committee.

Shri Sanjiva Reddy: I entirely agree
with the recommendation, but for
Bokaro, the Steel Secretary is the
Chairman. He is not the Chairman
of any other corporation, in my
Ministry.

Shri Vidya Charan Shukla: Manga-
nese Ore (India).

8hri Sanjiva Reddy: That is a pri-
vate concern.

Shri Nath Pai: Hindustan Steel.

Shri Sanjiva Reddy: No. I do not
know if he was there earlier. In the
last 11 months he has not been there.
Shri Rao, who was Chief Secretary
of Bihar, is the Chairman of Hindu-
stan Steel.

Bokarp has not started, we have
only signed an agreement a few
months ago. Therefore, we thought
in the initial stages it would be easier
for the Secretary to negotiate with
the other Government. For that pur-
pose we keep him on for sometime,
No other Corporation in this Ministry
has the Secretary as its chairman. In
the NCDC, somebody else is there.
In the others, the Secretary is not
there. Only in Bokaro the Secretary
is there.

About the labour recognition, they
had been recognised long ago. We
cannot take out recognition that is
given to them already. They had the
basic strength and they had been
recognised and they are running fairly
gmoothly, Now to go and take a vote
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will disturb the whole peace of the
public sector plant. How can I decide
except by voting? It is not good or
desirable at this stage. There is no
option left to me to recognise or not.

Shri Kamalnayan Bajaj: Sir, the
Minister was kind enough to allow
us ask some questions. I would like
to bring to his notice and ask whether
he has thought about it because, when
he spoke he said about the Hospet
project report and said’that it may
come after three months or about
that time; it might take about nine
months to consider it and so on and
then orders for machinery, etc. might
be placed. When we have so many
sites, we are definitely going to select
some sites. Then, why not proceed and
place your orders beforechand because
after all the manufacturers will
take some time? Meanwhile you can
proceed with the consideration of the
report and by the time your considera-
tion is over, the machinery also may
be ready. I admit some special type
of machinery may have to be obtain-
ed. But have they thought about it.
That will reduce the time,

Shri Sanjiva Reddy: T have under-
stood the question. For instance, for
Bokaro we have already signed an
agreement; the project report is being
written. Still we are not able to lay
the foundation because the site plan
is not with us. It is not as though
it is that easy. Without knowing who
will finance me, what the project will
be and what type of machinery is
needed, how can I place an order?
‘Somebody has to give.us the finances.

Shri K. L. More (Hatkanangle):
Regarding the location of the Koyana
Aluminium project, may I legitimately
expect that the location of this pro-
ject would be in some place in Kolha-
pur area in view of the fact that this
project is based on the bauxite
deposits at Udgeri and Dhangerwadi
in the Kolhapur area of Maharashtra
State?

Mr. Speaker: It is not a question,
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Shri K. L. More: Secondly, will the
hon, Minister earnestly and urgently
see that the smelter goes into pro-
duction during the early years of the
Fourth Plan and not during the later
years of the Fourth Plan as envisaged?

Mr. Speaker: All suggestions might
be considered. Any cut motions to
be put separately?

Shri Narendra Singh Mahida: Nos.
10, 11, 12, 15, 16 and 17.

Mr. Speaker: They were not moved.
Only Nos. 1 to 6 and 22 to 29 were
moved.

Shrli Yashpal Singh: No. 4 may be
put to vote separately.

Mr. Speaker: I shall now put cut
motion No. 4 to the vote of the House.

Cut motion No. 4 was put and
negatived.

Shri Yashpal Singh: No. 8 may also
be put to vote separately.

Mr. Speaker: I shall now put cut
motion No. 6 to the vote of the House,

Cut motion No. 6 was put and
negatived.

Shri Sivamurthi
motion No, 24,

Swamy: Cut

Mr, Speaker: I will put eut motion
No. 24 to the vote.

cut motion No. 24 was put and
negatived.

Dr. U. Misra: Cut motion No. 30.

Mr. Speaker: Cut motion No. 30
was not moved.

All the other cut motions were then
put and negatived

Mr. Speaker: 1 will now put the
demands to the vote.

The question is:

“That the respective sums not
exceeding the amounts shown in
the fourth column of the order
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paper, be granted to the Presi-
dent, to complete the sums neces-
sary to defray the charges that
will come in course of payment
during the year ending the 31st
day of March, 1966, in respect of
the heads of demands entered in
the second column thereof against
Demands Nos. 86 to 88 and 140
relating to the Ministry of Steel
and Mines.”
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The motion was adopted.

MiNIsSTRY OF PETROIEUM AND
CHEMICALS

Mr. Speaker: Now there is the
Ministry of Petroleumn and Chemicals.

Demanp No. 82—MinisTRY oF PETRO-
LEUM AND CHEMICALS

Mr, Speaker: Motion moved:

“That a sum nct exceeding
Rs. 15,15,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1966, in res-
pect of ‘Ministry of Petroleum
and Chemicals’.”

DEmanp No. 83—Orner Revenue Ex-
PENDITURE OF THF MINISTRY OF
PeTROLEUM AND CHEMICALS
Mr. Speaker: Motion moved:
“That a sum not exceeding
Rs, 5,65,52,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
81st day of March 1966, in res-
pect of ‘Other Revenue Expendi-
ture of the Ministry of Petro-

leum ang Chemicals’.
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Demanp No. 138—Carrrar OutLay oF
THE MINISTRY OF PETROLEUM AND
CHEMICALS

Mr. Speaker:

“That a sum wnol exceeding
Rs, 21,89,60,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1966, in res-

Motion moved:

pect of ‘Capital Outlay of the
Ministry of DPetroleum and
Chemicals".”

These Demands relate to the Mini=try
of Petroleum ang Chemicals. Would
hon, Members like to lLear the sweet
voice of the Minister? That is all that
can be done now.

Shri Warior: Harsh voices may also
be heard.

Mr. Speaker: Probably it would be
better, instead of hearing criticisms;
because he would have no time to
answer within just 10 minutes which
remain.

Shri Warior:
be asked.

Shri Kapur Singh (Ludhiana):
Some questions may be put.

Some questions may

Mr. Speaker: All right, Five minutes
for questions and five minutes for ans-
Wers,

Shri Warior: May 1 know whe-
ther, in the agreement for the Cochin
refinery, a portion of the naphtha
which is produced is to be exported
against the investment and that has
come in the way of the establish-
ment of a petro-chemical industry
along with the Cochin refinery?

¥ g o7 A w1 HTH A9 @ Y, WE
ag OX AW F QA FT G
T8 & 1 At O arl o A ¥ wr
3 1 foreeft 3T F O W @, SEY
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T H % BT FET & | FT AAAT
fufreex e ag &= @ & f o
¥ 9 gaaw w9 T §, 99 9T fawret
ffe # 39 99w & fog OF F qrr
& TawW fFar @@ A S ArEt
wqF FT TFAT qF W g QI E, IW A
yw-3q fear o ?

Shri Sivamurthi Swamy: May I
know whether the chemical gases
from the petroleum which are burn-
ing today will be utilised or be given

to the industrial concerns in the near-
by towns?

Shri Vidya Charan Shukla: My
question is not about chemical gases;
it is about associated and non-asso-
ciated gases which go out of the oil
wells. I want to know the extent of

their utilisation today.

st gt W (i)
# ag s 9gaT g, R Fe & faw
ufe % fau e @ &wT 99 @ g,
T AgT 9T AR 7 Wifaaw 1 oo
ama &) Hifw 77 § W ;@A 9%
Ffeam &

o faafe fag (WfRT@) -
# gg T =g 3. fF @@ a9
wiiaer g &1 qEae qFeT § T@AT
ATgaT & av afsew dve ¥ @A et
g

Wt fega  qzams @ SN
ATE-E9 F 3¢ N TH 9T ATER
StaT #Y fas, #4T qet wged W A
sgaeqT 46 7

Shri Kapur Singh: Is there any
likelihood of petroleum being struck
in commercially exploitable quanti-
ties in the future in the regions
of Himachal Pradesh and Punjab?

The Minister of Rehabilitation (Shri
Tyagi): What a nice system you have
introduced, Sir? The same could be
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applied in the case of other Minis-
tries.

Shri Narendra Singh Mahida: T
would like to know about the report
of the seismic survey of the explo-
ration of oil and gas in the shallow
waters of the off-shore areas.

Shri Koya: May I know the pro-
gress with regard to the Cochin oil
refinery?

st Tgata fqg (Fraver) €T
¥ g %T TWE TR FE
T F AT g gun §,39 ® sfewd
farfaar &1 fopgem W @ 7

Shrimati Yashoda Reddy (Kurnool):
May I know whether any seismic
parties have been sent to the
Godavari basin for the exploration of
oil especially in view of the fact that
new refineries at Madras and other
places are being started?

Shri P. C. Borooah (Sibsagar): Five

years ago, there was an estimate
made, . . .
Mr. Speaker: The Minister has

stopped taking down notes, because
he found it much too difficult pro-
bably to answer all these questions!

Shri P. C. Borooah: 5 years ago, the
assessment of natural gas was made
at 35 million cubic feet per day,
which is being flared in the Assam-
oil fields, Since then the ONGC and
Qil India's subsequent wells have come
into production. The assessment of
natural gas made by the Central
Government varies greatly with
that of the State Government. May
I know whether Government will be
pleased to verify the quantity of
natural gas with the State Govern-
ment and find out what steps are
necessary to utilise it?

That is all. The

Mr. Speaker:
Minister.

The Minister of Petroleum and Che-
micals (Shri Humayun Kabir): I can
anticipate Mr. Borooah's question; he
need not ask it.
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A large number of questions have
been asked and even if I devote half
a minute to each question, I would
exceed the time allotted. So, I will

give a very broad reply which will
cover some of them.

A number of questions were asked
about a petro-chemical complex in
Cochin. The matter is under study.
"The Cochin Refinery is expected to
go into production on 1lst January,
1966, A question was asked whether
crude oil for Madras refinery will be
brought in Indian ships. If Indian ships
are available,. . .

Shri Raghunath Singh: At least 50
per cent of if.
Shri Humayun Kabir: Not 50 per

cent, but even 100 per cent of it will
be brought in Indian ships if Indian
ships are available,

Kerosene prices have been more or
less stationary. I have looked into
it and found that the basic price has
glightly decreased in the case of infe-
rior kerosene. For Bombay the basic
price was about Rs. 93 on 1st October,
1960, and today it is about Rs. 86.
The ceiling selling price at Rs. 10.60
was Rs. 2425 and to day it is about
Rs. 276. This has increased by about
Rs. 30. But considering the great
increase in prices of all commodities,
the increase in petroleum products'
prices is only marginal. The entire
amount has been taken by Govern-
ment, in pursuance of the fiscal policy
of the Goverriment. The House should
be grateful because this money has
been realised from the petroleum
products. Because of this a number
of taxes which might otherwise have
‘been imposed to secure that money
have not been imposed and the coun-
try has been saved from additional
taxes. Prices have been kept more
or less stationary and they will con-
tinued to be so in spite of very great
increase in prices of other things.

About off-shore areas, some surveys
have been made in the Coromandel
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Coast and the gulfs of Cambay and

Kutch. We are hopeful of finding
some petrol there,
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About Mohand, it has not yielded
any great results so far. The hopes
are becoming fainter. Seo, the ques-
tion of drinking water is not really
so urgent now. So long as workers
were there, they were given good
drinking water. No complaints were
received about it, except from my
friend. If the drilling there stops,
this question will also stop. In the
meantime, we are undertaking fresh
drilling in some areas in the Cauvery
basin and Rajasthan area., We have
taken a decision yesterday to do some
drilling at a place called Bodra, near
Port Canning,

Drilling in off-shore areas of Iran
will begin within one month or so.
If our expectations materialise, all the
indications are that it is a very large
reserve, but nobody can be sure of
petroleum till actually wells have
been drilled and petroleum starts
coming out. Expectations are it may
be of the order of 15 to 20 million
tonnes every year, which will be the
gap between our indigenous produc-
tion and total requirements. From
that point of view, this may be very
decisive.

About natural gas, we are taking
steps for its utilisation. In the
Assam side, we had have asked if
PVA can be produced there, Origi-
nally we decided to set up an acrylo-
nitrile plant there, but the gas was
not suitable for that. So, we have
asked if PVA could be produced
there.

17 hrs.

So tar as the gas in Gujarat is con-
cerned, it is under st.ud.y.t Some of
the gas is being utilise_d or :po.wer
plant and the balance will be utilised
for petrochemicals.
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Shri P. Venkatasubbaiah (Adoni):
What about production in the Sindri
Fertiliser factory?

Shri Humayun Kabir: About ferti-
lisers, I will say only one thing.
There have been some questions about
the targets which we have set before
ourselves and their completion. I can
assure the House that the targets will
be fulfilled subject to only one condi-
tion, and that is the question of foreign
exchange. I know my hon. friend the
Finance Minister is making every
effort to find this foreign exchange for
us. We have already in production
about 400,000 tons of nitrogen and
plantg for about 700,000 tons are under
construction. For these 700,000 tons,
the first plant will go into production
within the next two or three months
and the last plant probably by 18867,
Therefore, we shall have 1.1 million
tons in production by the end of 1067
Another 3.5 lakh tons have been
accepted in principle and they are at
various stages. An additional one
million tons we are now negotiating.
If we can find foreign collaborators
to give us foreign exchange that one
million tons will present no difficulty.
If we have to do it ourselves then
also we can do it provided foreign
exchange is given in time. 1 have
worked out the figures. One million
tons will cost. . . .

Mr. Speaker: I think I will put the
Demands now to the vote of the
House.

Shri Warler:
motéons, Sir?

What about the cut

Mr. Speaker: They were not moved.
The question is:

“That the respective sums not
exceeding the amounts shown in
the fourth column of the order
paper, be granted to the President
to complete the sums necessary
to defray the charges that will
come in course of payment during
the year ending the 31st day of
March, 1868, in respect of the
heads of demands entered in the
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second column thereof against

Demands Nos. 82, 83 and 138
relating to the Ministry of Petro-
leum and Chemiecals.”

The motion was adopted.
Mr. Speaker: The question is:

“That the respective sums not
exceeding the amounts shown in
the fourth column of the order
paper, be granted to the President
to complete the sums necessary
to defray the charges that will
come in course of payment during
the year ending the 31st day of
March, 1966, in respect of the
heads of demands entered in the
second column thereof against—

(¥) Demands Nos. 25 to 41 and
120 to 127 relating to the
Ministry of Finance;

(i) Demands Nos. 79 to 81 relat-
ing to the Ministry of Law,

(iii) Demands Nos. 85 to 98 and
144 to 146 relating to the
Ministry of Works and Hous-
ing;

(iv) Demands Nos. 99, 100 and 147
relating to the Department of
Atomic Energy;

(v) Demand No. 106
the Department
mentary Affairs;

relating to
of Parlia-

(vi) Demand No. 109 relating to
Lok Sabha;

(vii) Demand No. 111 relating to
Rajya Sabha; and

(viii)) Demand No. 112 relating to
the Secretariat of the Vice-
President,

Those who. .

Y AY WG : AroeT RIAA, AT
NTFT A 98F, AT QATIS G |
1T /T eATT g7 AfaT F 137
afETEA A AT 113§ AT F e

Mr. Speaker: Those who are In
favour may say ‘Aye’,
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Several hon. Members: Aye.

Mr. Speaker: Those who are against
may say “No".

Some hon. Members: No.

Mr. Speaker: The ‘Ayes’ have Iit,
the “Ayes” have it,

The motion was adopted,

[The motions of Demands for Grants
under the control of Ministry of
Finance, Ministry of Law, Ministry of
Works and Housing, Departments of
~Atomic Energy and Parliamentary
Affairs, Secretariats of Lok Sabha,
Rajya Sabha and the Vice-President,
which were adopted by Lok Sabha,
are reproduced below—Ed.]

DEMAND No 25—MINISTRY OF FINANCE

“That a sum not e¢xceeding
Rs. 2,05,08,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1966, in res-
pect of ‘Ministry of Finance'.”

DemaND No. 26—CusToMs

“That a sum not exceeding
Rs. 4,7,90,000 be granted to the
President ta complete the sum
necessary to defray the charges
which will come jn course of pay-
ment during the year ending the
31st day of March, 1966, in res-
pect of ‘Customs’.”

Demanp No 27—UntoN Excise DuTiEs

“That a sum not exceeding
Rs. 10,36.95,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1986, in res-
pect of ‘Union Excise Duties'.”

Demanp No. 28—Taxes onN Income
INCLUDING CORPORATION TAX, EIC.

“That a sum not exceeding
Rs. 7,87,07,000 be granted to the
President to complete the sum
necessary to defray the charges

MAY 1, 1965
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which will come in course of pay-
ment during the year ending the
31st day of March, 1966, in res-
pect of ‘Taxes on Income includ-
ing Corporation Tax etc’.”

Demanp No. 20—Srames

“That a sum nct cxceeding
Rs. 2,85,82,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1966, in res-
pect of ‘Stamps’.”

DEmanp No. 30—Avuprr

“That a sum a9t exceeding
Rs. 13,34,43,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1966, in res-
pect of ‘Audit’.”

DeEMAND No. 31—CURRENCY AND CoOIN-
AGE

“That a sum not exceeding
Rs. 7,61,60,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1966, in res-
pect of ‘Currency and Coinage’.”

DemaND No. 32—MINT

“That a sum not exceeding
Rs. 2,40,55,000 be granted to tne
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1966, in res-
pect of ‘Mint"”

DeEmanDp No. 33—KoLArR Gorb MinNks

“That a sum nnt exceeding
Rs. 3,93,3%,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
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31st day of March, 1966, in res-

President to complete the sum
pect of ‘Kolar Gold Mines".”

necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1866, in res-
pect of ‘Planning Commission'.’

DeEMAND No. 34—PENSIONS AND OTHER
RETIREMENT BENEFITS

“That & sum not exceeding
Rs. 4,41,41,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1966, in res-
pect of ‘Pensions and other Retire-
ment benefits'.”

DEMAND NO. 30—GRANTS-IN-AID TO
STATE AND UNION TERRITORY GoOV-
ERNMENT

“That a sum nct exceeding
Rs. 2,13,56,53,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1966, in res-

“That a sum not exceeding pect of 'Grapt-in-aid io State and
Rs. 18,23,000 be granted to the Union Territory Government'.”
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1966, in res-
pect of ‘Territorial ond Political
Pensions'."”

Demanp No. 35—TERRITORIAL PoLrTI-
cAL PENsIONS

DEmanp No 40—MISCELLANEOUS Ap-
JUSTMENTS BETWEEN THE CENINKAL
AND STATE AND UNION TERRITORY
GOVERNMENT

“That a sum not exceeding
Rs. 84,12,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March 1966, in res-
pect of ‘Miscellaneous  Adjust-
ments between the Central and
State and Union Territory Govern-
ments’.”

Demanp No. 41—Pgre-PARTITION Pay-
MENTS

Demanp No 36—Oprum

“That a sum not exceeding
Rs 54,08.000 be granted to tae
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1966, in res-
pect of ‘Opium’.”

Demanp No. 37—OTHER REVENUE Ex-

PENDITURE OF THE MiINISTRY OoF FIN- “That a sum hot exceeding

ANCE

“That a sum not exceeding
Rs. 50,24,12,000 be granted to tae
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
81st day of March, 1988, in res-
pect of ‘Other Revenue expend!-
ture of the Ministry of Finance'.”

Demanp No. 38—Prannme Commis-

SION

“That a sum not exceeding
Rs. 1,27.83,000 be granted to the

Rs. 279,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1966, in res-
pect of ‘Prepartition Payments".”

Demanp No 120—CaArPITAL OUTLAY O

THE INDIAN SECURITY PRESS

“That a sum not exceeding
Rs. 6,44,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
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3lst day of March, 1866, in res-
pect of ‘Capital Outlay on India
Security Press'.”

Denmand No, 121—Caritar OUTLAY ON

CURRENCY AND COINAGE

“That a sum not exceeding
Rs, 5,98,24,000 be granted to the
President to Bomplete the sum
necessary to defray the charges
which will come in course of pay=
ment during the year ending the
31st day of March, 1966, in res-
pect 'of ‘Capital Outlay on Cur-
rency and Coinage'.”

DeEmanD No 122—CAPITAL OUTLAY ON

MinTs

“That a sum not exceeding
Rs. 10,79,000 be granted to the
President to comp'ete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March 1968, in res-
pect of ‘Capital Outlay on Minds.”

DeMAND No, 123—CaprrTaL OUTLAY ON

KoLar GoLp Mines

“That a sum not exceeding
Rs. 62,08,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1966, in res-
pect of ‘Capital Outlay on Kolar
Gold Mines.”

Degmanp No. 124—CoMMUTED VALUE OF

PreNsIONS

“That a sum not exceeding
Rs 1,35,70,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1968, in res-
pect of ‘Commuted value of Pen-
siong'.”

Other Demands for MAY 1, 1985
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DemManp No. 125—OTHER CaPITAL Out-

LAY OF THE MINISTRY OF FINANCE

“That a sum not exceeding
Rs. 70,26,67,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1966, in res-
pect of ‘Other Capital outlay of
the Ministry of Finance'.”

DEMAND No. 126—CapPITAL OUTLAY ON

GRANTS TO STATE AND UnroN TERRI-
TORY GOVERNMENTS ¥OR DEVELOPMENT

“That a sum not exceeding
Rs. 42,60,37,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1968, in res-
pect of ‘Capital Outlay on Grants
to State and TUnion Territory

"

Governments for Development’.

Demanp No. 127—LoANS AND ADVANCES

BY CENTRAL GOVERNMENT

“That a sum not exceeding
Rs. 2,98,73,39,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 19688, in res-
pect of ‘Loans and Advances by
Central Government.

Demanp No 79—MINISTRY OF LaAW

“That a sum not exceeding
Rs. 41,76,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
Sist day of March, 1866, in res-
pect of Ministry of Law’.”

Demanp No. 80—ELECTIONS

“That a sum not exceeding
Rs. 85,52,000 be granted to the
President to complete the sum
necessary to defray the charges
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which will come in course of pay- Demanp No. 98—Otuer Revenur Ex-
ment during the year ending the PENDITURE OF THE MINISTRY OF
31st day of March, 1966, in res- Works AND Housing
pact .t “Elections’ “That a sum hot exceeding
Demanp No 81—OteER RxvEnur Ex- Rs. 8848000 be grantedq to the
PENDITURE OF THE MINISTRY OF President to complete the sum
Law necessary to defray the charges
which will come in course of pay-
“That a sum not excecding ment during the year ending the
Rs. 1,67,000 be granted to the 31st day of March, 1966, in res-
President to complete the sum pect of ‘Other Revenue Expen-
necessary to defray the charges diture of the Ministry of Works
which will come in course of pay- and Housing'”

:;::ltddurmfg the year ending the DEmAND No. 144—CarrTaL OUTLAY ON
AY St arch, 1908, &n Tess PusLic WORKS
pect of ‘Other Revenue Expendi-
ture of the Ministry of Law’"” “That a sum not exceeding
Rs. 10,80,25,000 be granted to the
President to complete the sum
Demanp No. 95—MmvisTry oFr Wonks necessary to defray the charges

AND Housixg which will come in course of pay-
ment during the year ending the
“That a sum not exceeding 31st day of March 1966, in res-
Rs. 21,32,000 be granted to the pect of ‘Capital Outlay on Public
President to complete the sum Works'.”
necessary to defray the charges
which will come in course of pay- DeEmMAND No. 145—DELRT CAPITAL OUT-

ment during the year ending the LAY

31st day of March 19668, in res- i
. ’ 4 “That a sum not exceeding
PaEL Bf Minlsiry of Works  and Rs. 16,95,36,000 be granted to the

"
Housing", President to complete the sum
necessary to defray the charges
DEMAND No. 96—PuBLIc WORKS which will come in course of pay-
ment during the year ending the
“That a sum nct exceedina 31st day of Mlmh, lm, in res-
Rs. 32,32,47,000 be granted to the pect of ‘Delhi Capital Outlay’”

President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1968, in res-
pect of ‘Public Works'"”

DEmanp No, 146—OTHER CaPiTAL OUT-
LAY OF THE MINTSTRY OF WORKS AND
Housmna

“That a sum not exceeding
Rs. 1,16,84,000 be granted to the
President to complete the sum

Demanp No. 97—STATIONERY AND PRrIN- necessary to defray the charges

NG which wlll come in course of pay-

ment during the year ending the

“That a sum not excecding 31st day of March, 10668, in res-

Rs. 12,01,96,000 be granted to the pect of ‘Other Capital Outlay of

President to complete the sum the Ministry of Works and Hous-
necessary to defray the charges ing’”

which will come in course of pay-
ment during the year ending the
31st day of March, 1866, in res-
pect of ‘Stationery and  Print- “That a sum not exceeding
ing'” Rs. 22,66000 be granted to the

Demant No. 99—DEPARTMENT OF ATO-
mic ENERGY
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President to compiete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
3lst day of March, 1988, in res-
pect of ‘Department of Atomic
Energy'.”

Dm&mn No. 100—ATtomic ENERGY

RESEARCH

“That a sum not exceeding
Rs. 9,38,33,000 be granted to the
President to compleie the sum
necessary to defray the charges
which will come in course of pay-
ment . during the year ending the
31st day of March 1866, in res-
pect of ‘Atomic Energy Research’.”

DEmAND No. 147—CAPITAL OUTLAY OF
THE DEPARTMENT OF ATOoMIC ENFRGY

“That a sum not exceeding
Rs. 27,50,00,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1966, in res-
pect of ‘Capital Outlay of the
Department of Atomic Energy'.”

Demanp No. 106—DEPARTMENT OF

* PARLIAMENTARY

“That a sum not exceeding
Rs. 3,84,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March 19868, in res-
pect of ‘Department of Parliamen-
tary Affairs’.”

Demarp No. 100—Lok SaBHA

“That a sum not exceading
Rs. 1,0483,000 be granted to the
President to complete the sum
necessary to defray the charges
which wlll come in course of pay-
ment during the year ending the
31st duy of March, 1966, in res-
pect of ‘Lok Sabha'”

DEMAND NoO. 111—RAJYA SABHA

“That a sum not exceeding
Rs. 46,66,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1966, in res-
pect of ‘Rajya Sabha'.”

DEMAND NO. 112——SECRETARIAT OF THE
' VICE-PRESIDENT

.- “That a sum not excaeding
Rs. 1,08,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1968, in res-
pect of ‘Secretariat of the Vice-
President’.”

weam wpEw o ¥ urowr 113,
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aer wgEw - g9 A oA 33
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o are if 7 37 wgan § WY I
& A A FWGGT AQATE | TG TF
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1 g g o I A0 Fde F 7 e
& #¢, saH e 7 fear smoo
g a7 o7 g feAt F ag sl o



12463 Other Demands VAISAKHA 11, 1887 (SAKA) Grants, 1965-66 12464

for
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Shri Surendranath Dwivedy: These
are token cuts.

Mr. Speaker: Yes, these are token
cuts; these are not reduction cuts.
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(No. 2) Bill, 1965
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faT
Ruling of the Speaker dated the 4th
April, 1884. Cut motions on the
Demands for Grants relating to the
Parliament and the Secretariats of
Parliament are not admitted for dis-
cussion in the House and hence they
are not circulated.
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17.11 hrs.

APPROPRIATION (NO. 2) BILL,*
’ 1885

The Minister of Finance (Shri T. T.
Erishnamachari): Sir, I beg to move
for leave to introduee a Bill to autho-
rise payment and appropriation of
certain sums from and out of the Con-
solidated Fund of India for the ser-
vices of the financial year 1965-686.

Mr. Speaker: The question is:

“That leave be granted to
introduce a Bill to authorise pay-
ment and appropriation of certain
sums from and out of the Con-
solidated Fund of India for the
services of the finaneial <year
1965-66."
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Shri T. T. Krishnamachari: Sir, I
have got it in the Bill here the copy
of the letter dated the 29th April
from the Minister of Finance to the
Secretary, Lok Sabha, which says:

“The President
informed of the
has given his consent. . .

having been
subject matter

L1
L

st sy forea : o a1 fawr-
fawr &t 7€ &)

Mr. Speaker: The information that
he has got he has given.

The question is:

“That leave be granted tc in-
troduce a Bill to authorise pay-
ment and appropriation of certain
sums from ang out of the Conso-
lidated ¥und of India for the ser-
vices of the flnancial year 1965-
66.”

The motion was adopted.

Shri T. T. Krishnamachari: Sir, I
introducet the Bill.

Mr. Speaker: Now the House shall
take up consideration of the Bill
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Shri T, T, Krishnamachari: Sir, 1
beg to movet:

“That the Bill to authorise pay=
ment and appropriation of certain
sums from and out of the Conso-
lidatag Fund of India for the ser-
vices of the financial year 1865-
66, be taken into consideration.”

Mr. Speaker: Motion moved:

“That the Bill to authorise pay-
ment and appropriation of cer-
tain sums from and out of the
Consolidated Fund of India for
the services of the financial year
1965-66, be taken into considera-
tion.”

Shri Ranga (Chittoor): Sir, we are
not at all in favour of this Bill. We
are not in favour of sanctioning all
this money to the Government so that
they would be able to draw jt from
the Consolidated Fund and use it in
the manner in which they have been
doing. We strongly feel that the Gov-
ernment has not been using these
funds as carefully as they should and
that could be seen from the Reports
of the PAC as well as the Estimates
Committee.

Mr. Speaker: There is one thing
that I might say. At this moment
there might be said things that might
be permissible, but now that the
House has passed all those Demands,
nothing can be said that might go
against that decision of the House,

Shri Ranga: I am not saying any-
thing against it

Mr, Speaker: It is only to draw the
money that has been sanctioned under
the different Heads of Demands.

Shri Ranga: Quite true. I do not
want it to be said later on, as has been
said several times, that the money has
been sanctioned and as per the sanc-
tion money has been drawn by the
Government and therefore, no other

+Introduced/moved with the recommendation of the President.
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[Shri Ranga]

criticism could be made It is only
as a safeguard against that that I am
raising my voice now to say that we
do not have that minimum of confi-
dence that we should have in this
Government to be able to say “Yes” to
this proposition. So, we say, to the
extent that we can warn the country,
that we do not feel that this Govern-
ment can be trusted to make use of
these funds properly, satisfactorily and
economically. Beyond that I need
not have to say anything more.

Appropriation

Mr. Speaker:
yak.

Shri Kishen Pattna-

Shri Shree Narayan Das (Dar-
bhanga): On a point of order, Sir.
The tradition of this House has been
that no discussion is held on the
Appropriation Bill. Why have you
been allowing this?

Mr. Speaker: There is some scope.
But that is a different thing altoge-
ther. He has not spoken inside that
scope,

st e wEamaw  (FvEegR) ¢
R & A w9 w0 § ) oF A ag
7z o fafafawm fadas & o = 5t
wEveq ¥ g far, ag ot aw gw A
fel & Y frer 31 & w9 o@ SO
wa g fin ag sl § iR g g,
afFm wifezgmm & wafas sk a=
¥ oY Qe a1 § 99 & qafaw Gl
fordtas faemr =fed a1 ag & faen

g

T T g § s anfiowm
fast ¥ wiw o 109 WY &1 T HIW Ao
109 Y ¥ FT T T F TS WA
geel & foz oifas &Y &) o 3w
wavifen &, safwd @ o A afen
9z falm w3 A1E FE ER
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Mr. Speaker:

Now, the question
is:

“That the Bill be taken into
consideration”.

st fema qzamaw : 7T R daaw
T WL GTE AGY g

wer WEEG . OaOS & a4
A &1 FE T AT L, WY g A
X AG & |

ot forra qzamw : foe @ qw

ag g% e ¢ o fgedy # fafaavr fagas
fasr

weaw wEYET ¢ T fgedt H
farer @ o 1 waerw ag 7# & oA o
ot A g 7 R Friard favgw
T g TE | WR oA oay g ¥
& far @ @Y g ey & v &
W ")

- oY feww qEamw : fas qE A,
feeft w1 7 faem &)

weas wEEa W gR fasm )

st frea qeAm@E W AR ¥
T et @ W WA ¥ @R @
ST |
Mr. Speaker: The question is:

“That the Bill to authorise pay-
ment and appropriation of certain
sums from and out of the Con-
solidated Fund of India for the
services of the financial year 1965-
66, be taken into consideration.”

The motion was adopted.

Mr. Speaker: We shall now take up
the clause-by-clause consideration of
the Bill. The question is:

“That Clauses 1 to 3, the Sche-
dule, the Enacting Formula and
the Title stand part of the Bill.”

The motion was adopted.
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Clauses 1 to 3, the Schedule, the
Bnacting Formula and the Title were
added to the Bill.

Shri T. T. Krishnamachari: I move:

“That the Bill be passed.”
Mr. Speaker: The question is:
“That the Bill be passed.”
The motion was adopted.
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Mr. Speaker: The Bill is passed.
The House stands adjourned to meet
again on Monday at 11 a.m,

17.18 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Monday, May
3, 1965|Vaisakha 13, 1887 (Saka).



